
International Registration designating India 

Trade Marks Journal No: 1920 ,   23/09/2019           Class 1 
 

 

Priority claimed from 07/02/2019; Application No. : 4523062 ;France 

4271873    21/06/2019

[International Registration No. : 1482679]
LESAFFRE ET COMPAGNIE

41 rue Étienne Marcel F-75001 PARIS France

Proposed to be Used

IR DIVISION
Chemical enological products used during wine production; yeast proteins used during wine production.

6000



Trade Marks Journal No: 1920 ,   23/09/2019           Class 1 
 

 

4275854    26/06/2019

[International Registration No. : 1483330]
Novozymes A/S

Krogshøjvej 36 DK-2880 Bagsværd Denmark

Proposed to be Used

IR DIVISION
Enzymes for use in the food industry, namely for viscosity reduction for use in sugar cane factories.

6001



Trade Marks Journal No: 1920 ,   23/09/2019           Class 1 
 

 

Priority claimed from 31/07/2018; Application No. : 3730368 ;Spain 

4286600    02/08/2018

[International Registration No. : 1485471]
UBE CORPORATION EUROPE S.A.U.

Pol. Ind. El Serrallo, S/N E-12100 Castellón Spain

Proposed to be Used

IR DIVISION
Dispersant chemical products for industry, science and photography, as well as for agriculture, horticulture and forestry; 
dispersants for coatings not being paints; unprocessed artificial resins, unprocessed plastics; dispersants for use in the 
manufacture of compositions for fire fighting and fire prevention; dispersants for use in the manufacture of preparations 
for tempering and soldering metals; dispersants for use in the manufacture of substances for tanning animal skins and 
hides; adhesives for use in industry; dispersants for use in the manufacture of mastics and other paste filling materials; 
dispersants for use in the manufacture of compost, manures, fertilizers; dispersants for use in the manufacture of 
biological preparations used in industry and science; dispersants for use in paints, varnishes, lacquers; dispersants for 
products against rust and deterioration of wood; dispersants for the manufacture of colorants, dyes; dispersants for use in 
the manufacture of printing inks, marking inks and engraving inks; dispersants for use in the manufacture of cosmetic 
products and non-medicinal toilet preparations; dispersants for use in the manufacture of non-medicinal toothpastes; 
dispersants for use in the manufacture of perfumery products and essential oils; dispersants for use in the manufacture of 
preparations for bleaching and other substances for washing clothes; dispersants for use in the manufacture of 
preparations for cleaning, polishing, scouring and scraping; dispersants for use in the manufacture of oils and greases for 
industrial use, dispersants for use in the manufacture of waxes; dispersants for use in the manufacture of lubricants; 
dispersants for use in the manufacture of compositions for absorbing, wetting and binding dust; dispersants for 
manufacturing fuels and lighting materials.

6002



Trade Marks Journal No: 1920 ,   23/09/2019           Class 1 
 

 

4286775    03/04/2019

[International Registration No. : 1485816]
BEFAR GROUP CO., LTD.

No. 560, Huanghe 5th Road, Binzhou City Shandong Province China

Proposed to be Used

IR DIVISION
Methanol; glycol; glycerine for industrial purposes; isopropyl alcohol; ethylene oxide; isopropyl ether; formic aldehyde for 
chemical purposes; esters; ethyl acrylate; polyethylene polyamine; tetramethyl hydrazine; surface-active chemical agents; 
acid; sulfuric acid; hydrochloric acid; phosphoric acid; chlorosulfonic acid; alkalies; soda ash; calcined soda; caustic 
alkali; ammonia [volatile alkali] for industrial purposes; anhydrous ammonia; chlorine; bicarbonate of soda for chemical 
purposes; calcium salts; chlorates; chlorides; sal ammoniac; spirits of vinegar [dilute acetic acid]; propionic acid; 
methacrylic acid; petroleum sulfonate; phenol for industrial purposes; toluene; methyl benzene; benzene derivatives; 
methane; ethylene; butene; acrylonitrile; vinyl chloride; propylene oxide.

6003



Trade Marks Journal No: 1920 ,   23/09/2019           Class 3 
 

 

4262125    26/06/2019

[International Registration No. : 1481172]
SHANGHAI BAIFENG INVESTMENT CO., LTD.

ROOM 309D, NO. 21, LANE 596, YANAN CENTRAL ROAD, JINGAN DISTRICT SHANGHAI CITY China

Proposed to be Used

IR DIVISION
Bath lotion; cleaning preparations; grinding preparations; toners for cosmetic use; facial cleansers; beauty masks; 
dentifrices; cosmetics for animals; air fragrancing preparations; phytocosmetic preparations; hair lotions; polishing 
preparations; essential oils; moisturizing lotion; cosmetic preparations for skin care; incense; cosmetics; sunscreen 
preparations; cotton wool for cosmetic purposes; herbal extracts for cosmetic purposes.

6004



Trade Marks Journal No: 1920 ,   23/09/2019           Class 3 
 

 

Priority claimed from 10/06/2019; Application No. : 4020190089312 ;Republic of Korea 

4262223    24/06/2019

[International Registration No. : 1481036]
FG BEAUTY CO., LTD.

56, Seolleung-ro 130-gil, Gangnam-gu Seoul 06089 Republic of Korea

Proposed to be Used

IR DIVISION
Mask packs for cosmetic purpose; cosmetics; cosmetics using natural substances; make-up preparations; cosmetic 
preparations for skincare; cosmetic soap; skin masks for cosmetic purposes.

6005



Trade Marks Journal No: 1920 ,   23/09/2019           Class 3 
 

 

4268023    25/06/2019

[International Registration No. : 1387621]
BF LIFE SCIENCES CO., LTD.

3th Floor, 5 Sinbanpo-ro 49-gil, Seocho-gu Seoul Republic of Korea

Proposed to be Used

IR DIVISION
Cosmetics; beauty care cosmetics; eyebrow cosmetics; lipsticks; massage oils and lotions; make-up preparations; 
cosmetic preparations for baths; sunscreen preparations; cosmetic preparations for skin care and skin treatment; 
foundation creams; perfumes; hair essence mists; mask packs for cosmetic purposes; make-up removing preparations; 
perfumery; tissues impregnated with cosmetic lotions; cosmetic facial masks; adhesives for cosmetic purposes; soaps for 
personal use; toiletry preparations.

6006



Trade Marks Journal No: 1920 ,   23/09/2019           Class 4 
 

 

Priority claimed from 01/11/2018; Application No. : 2018-136076 ;Japan 

4082370    09/11/2018

[International Registration No. : 1446523]
YUSHIRO CHEMICAL INDUSTRY CO., LTD.

34-16, 2-chome, Chidori, Ota-ku Tokyo 146-8510 Japan

Address for service in India/Agents address:
ARCHER & ANGEL

K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

Used Since :09/09/2014

IR DIVISION
"Mold releasing oils; lubricating oils."

The mark to be used as a whole.

6007



Trade Marks Journal No: 1920 ,   23/09/2019           Class 4 
 

 

4286576    21/06/2019

[International Registration No. : 1485549]
Chrome Hearts LLC

915 N. Mansfield Hollywood CA 90038 United States of America

Proposed to be Used

IR DIVISION
Candles.

6008



Trade Marks Journal No: 1920 ,   23/09/2019           Class 5 
 

 

4258831    26/06/2019

[International Registration No. : 1480316]
BPSI HOLDINGS LLC

SUITE 1300 1105 NORTH MARKET STREET WILMINGTON DE 19899 United States of America

Proposed to be Used

IR DIVISION
Starch for use in the pharmaceutical, nutraceutical, dietary supplement industries, namely, starch for use as an ingredient 
in the manufacture of pharmaceutical, nutraceutical, and dietary supplement tablets and capsules.

6009



Trade Marks Journal No: 1920 ,   23/09/2019           Class 5 
 

 

Priority claimed from 28/12/2018; Application No. : 88244417 ;United States of America 

4261258    28/06/2019

[International Registration No. : 1481397]
ThermoLife International, LLC

1334 East Chandler Blvd. 5-D76 Phoenix AZ 85048 United States of America

Proposed to be Used

IR DIVISION
Dietary supplements.

6010



Trade Marks Journal No: 1920 ,   23/09/2019           Class 5 
 

 

Priority claimed from 18/12/2018; Application No. : UK00003361778 ;United Kingdom 

4280826    30/04/2019

[International Registration No. : 1484406]
Ultrahuman Six Limited

C/O Kreston Reeves LLP, Innovation House, Ramsgate Road Sandwich, Kent CT13 9FF United Kingdom

Proposed to be Used

IR DIVISION
Pharmaceutical products; pharmaceutical preparations.

6011



Trade Marks Journal No: 1920 ,   23/09/2019           Class 5 
 

 

4284253    27/06/2019

[International Registration No. : 1484742]
SCOGAL

220 rue du Petit Port F-62480 Le Portel France

Proposed to be Used

IR DIVISION
Nutraceutical ingredient going in the manufacture of dietary products for medical use, pharmaceutical products, 
medicines, nutritional supplements, topical preparations, cosmetics; nutraceutical ingredient improving the skin 
conditions going in the manufacture of dietary products for medical use, pharmaceutical products, medicines, nutritional 
supplements, topical preparations, cosmetics; anti-wrinkle nutraceutical ingredient going in the manufacture of dietary 
products for medical use, pharmaceutical products, medicines, nutritional supplements, topical preparations, cosmetics; 
nutraceutical ingredient going in the manufacture of food supplements, non-medical dietary products, foodstuffs and 
beverages; nutraceutical ingredient improving the skin conditions going in the manufacture of food supplements, non-
medical dietary products, foodstuffs and beverages; anti-wrinkle nutraceutical ingredient going in the manufacture of food 
supplements, non-medical dietary products, foodstuffs and beverages.

6012



Trade Marks Journal No: 1920 ,   23/09/2019           Class 5 
 

 

4286599    28/05/2019

[International Registration No. : 1485460]
YICHANG HUMANWELL PHARMACEUTICAL CO., LTD.

NO. 19, DALIAN ROAD, DEVELOPMENT ZONE, YICHANG 443003 HUBEI China

Proposed to be Used

IR DIVISION
Anaesthetics; capsules for medicines; pharmaceutical preparations; collyrium; drugs for medical purposes; tranquillizers; 
medicines for human purposes; pharmaceutical preparations for administration by injection; troche; pharmaceutical 
preparations in the form of liquid.

6013



Trade Marks Journal No: 1920 ,   23/09/2019           Class 5 
 

 

Priority claimed from 20/12/2018; Application No. : VA 2018 02809 ;Denmark 

4286922    19/06/2019

[International Registration No. : 1485428]
H. Lundbeck A/S

Ottiliavej 9 DK-2500 Valby Denmark

Proposed to be Used

IR DIVISION
Pharmaceuticals and medical preparations and substances; vaccines; pharmaceutical preparations and substances for the 
prevention and treatment of disorders and diseases in, generated by or acting on the central nervous system; 
pharmaceutical preparations and substances acting on the central nervous system; central nervous system stimulants; 
pharmaceutical preparations and substances for the prevention and treatment of psychiatric and neurological disorders 
and diseases; pharmaceutical preparations and substances for the prevention and treatment of dementia, Alzheimer's 
disorder and disease, dizziness, seizures, stroke, depression, cognitive impairment, cognitive disorders and diseases, 
mood disorders, psychosis, anxiety, apathy, epilepsy, Lennox-Gastaut syndrome (LGS), sclerosis, porphyria, Huntington's 
disorder and disease, insomnia, Parkinson's disorder and disease, falls, movement disorders and diseases, dyskinesia, 
poor or absent motor functions, tremor, schizophrenia, bipolar disorder and disease, mania, ADHD, PTSD, agitation, 
aggression, autism, melancholy, OCD, Tourette's syndrome, progressive supranuclear palsy (PSP), restlessness, 
akathisia, fatigue, somnolence, nausea, cancer, migraine, pain, alcoholism and dependency; preparations, substances, 
reagents and agents for diagnostic and medical purposes.

6014



Trade Marks Journal No: 1920 ,   23/09/2019           Class 5 
 

 

Priority claimed from 20/12/2018; Application No. : 551097 ;Sweden 

4286992    29/04/2019

[International Registration No. : 1486112]
Pharma Way AB

c/o Mårten Österlund, Långängsvägen 24 SE-125 56 Älvsjö Sweden

Proposed to be Used

IR DIVISION
Food supplements; vitamin drinks; liquid food supplements; dietary supplements and preparations; natural remedies; 
herbal beverages for medicinal purposes.

6015



Trade Marks Journal No: 1920 ,   23/09/2019           Class 5 
 

 

Priority claimed from 20/12/2018; Application No. : VA 2018 02810 ;Denmark 

4289670    19/06/2019

[International Registration No. : 1486059]
H. Lundbeck A/S

Ottiliavej 9 DK-2500 Valby Denmark

Proposed to be Used

IR DIVISION
Pharmaceuticals and medical preparations and substances; vaccines; pharmaceutical preparations and substances for the 
prevention and treatment of disorders and diseases in generated by or acting on the central nervous system; 
pharmaceutical preparations and substances acting on the central nervous system; central nervous system stimulants; 
pharmaceutical preparations and substances for the prevention and treatment of psychiatric and neurological disorders 
and diseases; pharmaceutical preparations and substances for the prevention and treatment of dementia, Alzheimer's 
disorder and disease, dizziness, seizures, stroke, depression, cognitive impairment, cognitive disorders and diseases, 
mood disorders, psychosis, anxiety, apathy, epilepsy, Lennox-Gastaut syndrome (LGS), sclerosis, porphvria, Huntington's 
disorder and disease, insomnia, Parkinson's disorder and disease, falls, movement disorders and diseases, dyskinesia, 
poor or absent motor functions, tremor, schizophrenia, bipolar disorder and disease, mania, ADHD, PTSD, agitation, 
aggression, autism, melancholy, OCD, Tourette's svndrome, progressive supranuclear palsy (PSP), restlessness, 
akathisia, fatigue, somnolence, nausea, cancer, migraine, pain, alcoholism and dependency; preparations, substances, 
reagents and agents for diagnostic and medical purposes.

6016



Trade Marks Journal No: 1920 ,   23/09/2019           Class 5 
 

 

4293348    14/05/2019

[International Registration No. : 1487107]
HEBEI VEYONG BIO-CHEMICAL CO.,LTD.

6 MIDDLE CHEMICAL ROAD, CIRCULATED CHEMICAL INDUSTRIAL PARK OF SHIJIAZHUANG CITY 050000 HEBEI 
PROVINCE China

Proposed to be Used

IR DIVISION
Insecticide; herbicide; agricultural fungicides; acaricides; algicides; slug exterminating preparations; soil disinfectant; 
moth proofing agent; fly killing agent; pesticides.

6017



Trade Marks Journal No: 1920 ,   23/09/2019           Class 6 
 

 

4280839    13/06/2019

[International Registration No. : 1484413]
TAKASHO CO., LTD.

489, Sakai, Kainan-shi Wakayama-ken 642-0024 Japan

Proposed to be Used

IR DIVISION
Metal materials for building and construction; metal nameplates and door nameplates; letter boxes of metal; signboards of 
metal; transportable greenhouses of metal for household use; fittings of metal for building; fittings of metal for furniture; 
gates of metal; fences of metal; door fittings of metal; metal partitions for building; poles of metal.

6018



Trade Marks Journal No: 1920 ,   23/09/2019           Class 6 
 

 

4284336    06/05/2019

[International Registration No. : 1485075]
Shandong Tengxin Seal CO., LTD.

South of Haier Hope Primary School, Magutai Village, Xuyuanzi Industrial Zone, Qingyun County, Dezhou City 253700 Shandong 
Province China

Proposed to be Used

IR DIVISION
Aluminium.

6019



Trade Marks Journal No: 1920 ,   23/09/2019           Class 6 
 

 

4286757    13/06/2019

[International Registration No. : 1485935]
Shaohai TANG

No.164 Xindui, Jiangbian Village, Xiwei Community, Jinli Town, Gaoyao City 526000 Guangdong Province China

Proposed to be Used

IR DIVISION
Braces of metal for handling loads; ironwork for doors; door fittings, of metal; pegs of metal; door bolts; door springs, 
non-electric; door closers, non-electric; hinges of metal; building or furniture fittings of nickel-silver; fittings of metal for 
furniture.

6020



Trade Marks Journal No: 1920 ,   23/09/2019           Class 7 
 

 

4280783    18/04/2019

[International Registration No. : 1484891]
EMUGE-Werk Richard Glimpel GmbH & Co KG Fabrik für Präzisionswerkzeuge

Nürnberger Str. 96-100 91207 Lauf an der Pegnitz Germany

Proposed to be Used

IR DIVISION
Machine tools; parts of machine tools; parts of machines for metal treating; tools for machines for material treatment; 
cutters being machine tools; milling tools; milling cutters; drilling tools; threading tools; thread producing tools; thread 
drilling tools; thread cutting taps; thread chasers; thread milling tools; drill-thread milling cutters; threading lathes; cutting 
tools being parts of machines; thread cold-forming tools; thread cold-forming taps; tensioning tools; tool holders for 
machine tools; tool holders for tools for machines for material treatment, in particular thread cutting tools or thread taps; 
chucks; clamping devices for tools; thread cutting chucks (machines).

6021



Trade Marks Journal No: 1920 ,   23/09/2019           Class 7 
 

 

4282162    05/06/2019

[International Registration No. : 1485211]
Mitsubishi Heavy Industries Machine Tool Co., Ltd.

130, Rokujizo, Ritto-shi Shiga 520-3080 Japan

Proposed to be Used

IR DIVISION
Metalworking machines and tools; cutting tools for machinery; broaches being machine tools; gear cutters being machine 
tools; cemented carbide tools being machine tools; cemented carbide cutting tools; anti-corrosive cemented carbide tools; 
anti-abrasive cemented carbide tools.

6022



Trade Marks Journal No: 1920 ,   23/09/2019           Class 7 
 

 

4284333    28/03/2019

[International Registration No. : 1485061]
OSG CORPORATION

3-22 Honnogahara, Toyokawa-shi Aichi 442-0005 Japan

Proposed to be Used

IR DIVISION
Metalworking machines and tools; cutting tools [machine tools]; taps [machine tools]; drill bits [machine tools]; thread 
milling cutters [machine tools]; milling cutters [machine tools]; reamers [machine tools]; end mills; cemented carbide 
tools; cemented carbide cutting tools [machine tools] anti-abrasive cemented carbide tools; cemented carbide tips; 
diamond tools [machine tools]; diamond-pointed metal-cutting tools [machine tools]; wear-resistant diamond-pointed 
metal-cutting tools [machine tools]; rolling dies [parts of machines].

6023



Trade Marks Journal No: 1920 ,   23/09/2019           Class 7 
 

 

Priority claimed from 22/02/2019; Application No. : 1390895 ;Benelux 

4286598    24/05/2019

[International Registration No. : 1485612]
SPGPrints B.V.

Raamstraat 3 NL-5831 AT BOXMEER Netherlands

Proposed to be Used

IR DIVISION
Printing machines, including screen printing machines and rotary screen printing machines; printing templates and 
printing sieves (machine parts).

6024



Trade Marks Journal No: 1920 ,   23/09/2019           Class 7 
 

 

4286660    29/04/2019

[International Registration No. : 1485932]
Shandong Jiafeng Glass Machinery Co.,Ltd

17 Xingmeng Road, Mengshui Town, Zhoucun District, Zibo City Shandong Province China

Proposed to be Used

IR DIVISION
Machinery and equipment for the glass industry (including for manufacture of glass for daily use); automatic blow molding 
machines; bottle-making machines; pipe extracting mills; tube coiling machines; pipe grinding machines; abraded glass 
polishing machines; glass cutting machines.

6025



Trade Marks Journal No: 1920 ,   23/09/2019           Class 7 
 

 

4286824    09/04/2019

[International Registration No. : 1485726]
GUANGZHOU KINTAI TECHNOLOGY CO.,LTD

ROOM 101, BUILDING G5, NO. 39, RUIHE ROAD, HUANGPU DISTRICT, GUANGZHOU GUANGDONG PROVINCE China

Proposed to be Used

IR DIVISION
Machines for electronic industry, namely fluid dispensing apparatus and fluid handling apparatus; handling machines, 
automatic [manipulators]; robots [machines]; eliminating static machine; tables for machines; engraving machines; 
industrial machinery for pharmacy processing; optical cold treatment equipment.

6026



Trade Marks Journal No: 1920 ,   23/09/2019           Class 7 
 

 

Priority claimed from 17/05/2019; Application No. : 30 2019 106 428 ;Germany 

4286860    29/05/2019

[International Registration No. : 1485770]
Maschinenbau Oppenweiler Binder GmbH & Co. KG

Grabenstr. 4-6 71570 Oppenweiler Germany

Proposed to be Used

IR DIVISION
Robot arms for industrial purposes; robots with articulated arms for handling product piles; robot mechanics for stacking 
of products; stack lifting devices (machines); stack sorting machines; stacking machines (except forklift trucks); machines 
for the paper working industry and the printing industry; folding machines; paper supply machines; drive systems and 
control mechanisms for machines, engines or motors.

6027



Trade Marks Journal No: 1920 ,   23/09/2019           Class 7 
 

 

Priority claimed from 31/05/2019; Application No. : UK00003382646 ;United Kingdom 

4286898    26/06/2019

[International Registration No. : 1485419]
Advanced Handling Ltd

Advanced Handling, Newcombe Way Peterborough, Cambridgeshire PE2 6SE United Kingdom

Proposed to be Used

IR DIVISION
Mobile scissor lifts; static scissor lifts; platform lifts; goods lift; lift tables; lifting machines for handling loads; lifting 
platforms; lifting tables; car lifts; machines for lifting.

6028



Trade Marks Journal No: 1920 ,   23/09/2019           Class 7 
 

 

Priority claimed from 12/02/2019; Application No. : 732292 ;Switzerland 

4287000    14/06/2019

[International Registration No. : 1486126]
Erowa AG

Winkelstrasse 8 CH-5734 Reinach Switzerland

Proposed to be Used

IR DIVISION
Automatic changers for tools and workpieces; tool and workpiece handling robots and tool holders and workpiece 
holders, clips for workpieces and tools, included in this class; shops (loaders) of tools and workpieces (parts of 
machines); fastening devices for clamping tools and workpieces on machine tools, especially clamping chucks, tool 
holders, electrode holders, adapters for tool holders and workpiece holdersand (parts of machines) and pallets (pieces for 
clamping of workpieces, vices and gauges (parts of machines); straightening and preadjustment stations for tools and 
workpieces (parts of machines); parts and accessories for tools and machine tools; all the aforesaid goods are of Swiss 
origin.

6029



 
Trade Marks Journal No: 1920 ,   23/09/2019           Class 9 
 

Priority claimed from 29/10/2018; Application No. : 88172747 ;United States of America 

4176922    05/03/2019
[International Registration No. : 1465357]
CRAY INC.

901 Fifth Avenue, Suite 1000 Seattle WA 98164 United States of America

Address for service in India/Attorney address:
K & S PARTNERS

109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Computer hardware for data interconnect fabric systems and solutions for computing clusters in high performance 
computers and supercomputers to increase the speed and performance and flexibility of computer system 
communications.

6030



Trade Marks Journal No: 1920 ,   23/09/2019           Class 9 
 

 

4261981    26/06/2019
[International Registration No. : 1481168]
Jose Vila Ortiz

Libertad, 62 E-46910 Sedavi (Valencia) Spain

Proposed to be Used
IR DIVISION
Programmable controls for lighting apparatus and instruments; stage lighting controllers; remote control apparatus for 
controlling lighting; control consoles for lighting apparatus and instruments; software for lighting control; lighting 
regulators; switches for lighting.

6031



Trade Marks Journal No: 1920 ,   23/09/2019           Class 9 
 

4282286    26/06/2019
[International Registration No. : 1484703]
ARYAM AUSTRALIA PTY LTD

LEVEL 7, 71 EAGLE STREET BRISBANE QLD 4000 Australia

Proposed to be Used
IR DIVISION
Battery booster cables; electric cables; electric extension cables; electrical cable; electrical cable extension reels; 
electrical cables for lighting installations; electrical cables for sale on drums; electrical cables for sale on reels; electrical 
communications cables; electrical connecting cables; electronic cables; battery cables; fibre optic cable; flexible electric 
cables; heat resistant electric cables; high temperature cables (electric); instrumentation cables (electric); insulated 
electrical cables; optical fibre cables; rubber cables (electric); ships wiring cables; submarine cables; battery starter 
cables; electrical switchgear; switchgear (electric); electricity generating solar cells and panels; solar batteries; solar 
batteries for domestic use; solar batteries for industrial use; solar cells for electricity generation; solar collectors for 
electricity generation; solar energy collectors for electricity generation; solar energy operating apparatus; booster cables; 
solar panels for electricity generation; solar panels for the production of electricity; cable for electrical transmission; 
cables, electric; cabling networks (installations) incorporating fibre optic cables; combined electrical and optical cables; 
communications cables.

6032



Trade Marks Journal No: 1920 ,   23/09/2019           Class 9 
 

Priority claimed from 24/06/2019; Application No. : 40201913678Y ;Singapore 

4283250    25/06/2019
[International Registration No. : 1484804]
ADVANIDE HOLDINGS PTE. LTD.

7 TEMASEK BOULEVARD, 06-01 SUNTEC TOWER ONE Singapore 038987 Singapore

Proposed to be Used
IR DIVISION
Electronic chip cards; reading devices for cards incorporating electronic chips; smart cards; cards with integrated 
circuits; apparatus and instruments for recording, transmitting, reproducing or processing sound, images or data.

6033



Trade Marks Journal No: 1920 ,   23/09/2019           Class 9 
 

Priority claimed from 04/12/2018; Application No. : 017995808 ;European Union 

4283255    04/06/2019
[International Registration No. : 1484820]
VISHAY SA

199 Boulevard de la Madeleine F-06000 NICE France

Proposed to be Used
IR DIVISION
Resistors; variable resistors; fixed resistors; potentiometers; rheostats; sensors; transducers; motion transducers; 
trimmer resistors; watercooled resistors; braking resistors; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity.

6034



Trade Marks Journal No: 1920 ,   23/09/2019           Class 9 
 

4283256    22/05/2019
[International Registration No. : 1484823]
Qingdao Yunlu Advanced Materials Technology Co., Ltd.

7 Xinyuan East Road, Lancun Town, Jimo, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Transformers [electricity]; conductors, electric; magnets; capacitors; magnetic wires; electromagnetic coils; amorphous 
magnetic cores; amorphous magnetic ribbon.

6035



Trade Marks Journal No: 1920 ,   23/09/2019           Class 9 
 

4286559    14/06/2019
[International Registration No. : 1485631]
Elementar Analysensysteme GmbH

Elementar-Str. 1 63505 Langenselbold Germany

Proposed to be Used
IR DIVISION
Measuring instruments; sensors for measuring instruments; physical analytical devices, not for medical use; analytical 
instruments, not for medical use; laboratory devices and instruments; software for digital electronic hand devices; 
software for science.

6036



Trade Marks Journal No: 1920 ,   23/09/2019           Class 9 
 

4286768    31/05/2019
[International Registration No. : 1485870]
HUAWEI TECHNOLOGIES CO., LTD.

ADMINISTRATION BUILDING HUAWEI TECHNOLOGIES CO., LTD., BANTIAN, LONGGANG DISTRICT 518129 SHENZHEN 
China

Proposed to be Used
IR DIVISION
Downloadable mobile phone software applications; computer programs, recorded; smartglasses; smartwatches; 
smartphones; wearable activity trackers; tablet computers; notebook computers; downloadable music files; downloadable 
image files; electronic sheet music, downloadable; interactive touch screen terminals; smart rings; fingerprint identifier; 
human face recognition devices; electric and electronic effects units for musical instruments; audio interfaces; equalizers 
(audio apparatus); subwoofers; virtual reality headsets; audio mixers; earphones; computer programs for editing images, 
sound and videos; software for processing images, graphs and words; software for music composition; computer 
software for processing digital music files; central processing units (processors) for processing information, data, sound 
and images; software for controlling and improving sound quality of audio apparatus; computer software for operating and 
controlling audio and video apparatus; vibration absorber for electronic audio apparatus; digital sound processors.

6037



Trade Marks Journal No: 1920 ,   23/09/2019           Class 9 
 

Priority claimed from 01/04/2019; Application No. : 37209574 ;China 

4286774    12/06/2019
[International Registration No. : 1485884]
Huawei Technologies Co., Ltd.

Huawei Administration Building, Bantian, Longgang District, Shenzhen 518129 Guangdong China

Proposed to be Used
IR DIVISION
Computer hardware for telecommunications; computer programs, downloadable; computer software, recorded; 
communications computers; computer programs, recorded; computer network switches; computer network bridges; 
transmitters [telecommunication]; automatic switching apparatus for telecommunication; network routers; wide area 
network [WAN] routers; apparatus for transmission of communications; radio beacon machines and apparatus; 
smartphones; optical communications instruments; network communication equipment; LAN [local area network] 
computer cards for connecting portable computer devices to computer networks; network servers; voip phones; ip 
(internet protocol) cameras.

6038



Trade Marks Journal No: 1920 ,   23/09/2019           Class 9 
 

Priority claimed from 29/03/2019; Application No. : 37192462 ;China 

4286813    12/06/2019
[International Registration No. : 1485809]
Huawei Technologies Co., Ltd.

Huawei Administration Building, Bantian, Longgang District, Shenzhen 518129 Guangdong China

Proposed to be Used
IR DIVISION
Computer hardware for telecommunications; computer programs, downloadable; computer software, recorded; 
communications computers; computer programs, recorded; computer network switches; computer network bridges; 
transmitters [telecommunication]; automatic switching apparatus for telecommunication; network routers; wide area 
network (WAN) routers; apparatus for transmission of communications; radio beacon machines and apparatus; 
smartphones; optical communications instruments; network communication equipment; LAN [local area network] 
computer cards for connecting portable computer devices to computer networks; network servers; VoIP phones; IP 
(Internet protocol) cameras.

6039



Trade Marks Journal No: 1920 ,   23/09/2019           Class 9 
 

Priority claimed from 27/11/2018; Application No. : 017992478 ;European Union 

4289633    17/05/2019
[International Registration No. : 1485999]
MASCHINENFABRIK REINHAUSEN GMBH

Falkensteinstraße 8 93059 Regensburg Germany

Proposed to be Used
IR DIVISION
Controlling, measuring, testing and inspecting equipment and apparatus for high power engineering, low power 
engineering, high-voltage technology and ultra-high-voltage technology; power converters; rectifiers; inverters 
[electricity]; converters; direct current-to-direct current converters; energy accumulators; measuring equipment; control 
equipment; monitoring equipment; installations, equipment and computer software for conducting, distributing, switching, 
transforming, accumulating, influencing or controlling electricity; installations, equipment and computer software for 
influencing, activating, controlling, monitoring and testing drive units, motors and engines, wind power plants, wind farms, 
generators, technical, chemical and electric installations, equipment and apparatus, power supply systems, power grids, 
solar modules, photovoltaic installations, transformers and converters; installations, equipment and computer software for 
influencing, activating, controlling, monitoring and testing electric installations, equipment and apparatus for high-voltage 
direct current transmission, (power) converter stations, three-phase current switching stations, DC current switching 
stations, coils, capacitors, accumulators, apparatus for commutation, tap changers, sensors, measuring equipment, 
control equipment, monitoring equipment; installations, equipment and computer software for guaranteeing and improving 
the voltage quality of public, private and industrial power supply systems and power grids; installations, equipment and 
computer software for reactive power factor compensation using coils and capacitors and for uninterruptible power 
supply; electric and electronic filters, passive and active filters, network filters, harmonic filters, power factor correction 
filters.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 9 
 

Priority claimed from 20/12/2018; Application No. : 30 2018 114 476 ;Germany 

4289668    19/06/2019
[International Registration No. : 1486047]
TDK-Micronas GmbH

Hans-Bunte-Str. 19 79108 Freiburg Germany

Proposed to be Used
IR DIVISION
Integrated circuits, namely integrated sensors.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 10 
 

Priority claimed from 28/02/2019; Application No. : 018028390 ;European Union 

4275142    25/06/2019
[International Registration No. : 1484025]
Hamilton Germany GmbH

Fraunhoferstr. 17 82152 Planegg Germany

Proposed to be Used
IR DIVISION
Medical apparatus and equipment, in particular medical respiratory apparatus and respiratory support apparatus; 
compressors for medical use; parts for the aforesaid apparatus, equipment and compressors.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 10 
 

Priority claimed from 20/02/2019; Application No. : m201903912 ;United States of America 

4286523    05/04/2019
[International Registration No. : 1485350]
Nazar Trykush

Prov. 3 Stepovyj, app. 1 Lutsk 43018 Ukraine

Proposed to be Used
IR DIVISION
Analysers for bacterial identification for medical purposes; body fat monitors; body composition monitors; heart rate 
monitoring apparatus; apparatus for DNA and RNA testing for medical purposes; apparatus for acne treatment; 
microdermabrasion apparatus; radiotherapy apparatus; body rehabilitation apparatus for medical purposes; apparatus for 
the regeneration of stem cells for medical purposes; apparatus and installations for the production of X-rays, for medical 
purposes; magnetic resonance imaging [MRI] apparatus for medical purposes; testing apparatus for medical purposes; 
bracelets for medical purposes; electrodes for medical use; biomagnetic rings for therapeutic or medical purposes; 
blankets, electric, for medical purposes; draw-sheets for sick beds; soporific pillows for insomnia; pulse meters; 
temperature indicator labels for medical purposes.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 10 
 

Priority claimed from 21/11/2018; Application No. : 724366 ;Switzerland 

4287011    09/05/2019
[International Registration No. : 1486085]
Nobel Biocare Services AG

Balz Zimmermann-Strasse 7 CH-8302 Kloten Switzerland

Proposed to be Used
IR DIVISION
Surgical, medical, dental instruments and apparatus and instruments and apparatus for dental implants including screws, 
discs, planning guides and templates for the determination of target positions and anticipated depths of insertion of dental 
implants before surgery; dental instruments; screwdrivers, torque wrenches, dental drills, screw taps, milling cutters, 
peaks, impression copings, dental screws, guide pins, all the aforesaid goods as dental instruments; surgical instruments 
for dental use; dental implants, implant abutments for dental use, implant bars for dental use, healing caps; dental 
prostheses; parts for all the aforesaid products included in this class and accessories for the aforesaid goods included in 
this class.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 11 
 

Priority claimed from 18/06/2019; Application No. : 88478473 ;United States of America 

4272806    25/06/2019
[International Registration No. : 1482871]
Blisslights, LLC

100 E. San Marcos Blvd 308 San Marcos CA 92069 United States of America

Proposed to be Used
IR DIVISION
Laser light projectors; lighting fixtures.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 11 
 

Priority claimed from 21/12/2018; Application No. : 1387576 ;Benelux 

4286613    21/06/2019
[International Registration No. : 1485514]
Paques I.P. B.V.

Tjalke de Boerstrjitte 24 NL-8561 EL Balk Netherlands

Proposed to be Used
IR DIVISION
Water purification apparatus, machines and installations; settler apparatus for water; parts and accessories for water 
purification apparatus, machines, installations, settler apparatus for water (not included in other classes).
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 11 
 

4286779    27/06/2019
[International Registration No. : 1485822]
COLD LINE Srl

Via Enrico Mattei 38 I-35038 TORREGLIA (PD) Italy

Proposed to be Used
IR DIVISION
Installations for refrigerating purposes; chillers, namely refrigerating apparatus; fridges; freezers; electric household 
appliances for treating and preserving foodstuff for household use.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 11 
 

4286783    25/03/2019
[International Registration No. : 1485832]
HELLER Elektro-Hausgeräte GmbH

Mühlberger Str. 34 04895 Falkenberg/Elster Germany

Proposed to be Used
IR DIVISION
Household appliances and large sized household appliances for heating, cooking, baking and refrigerating, namely oil-
filled radiators, convector heaters, quartz radiators, fan heaters, speed beaters, frost protection devices; pulsating wave 
heaters, electric kitchen stoves, electric arc furnaces, boilers, extractor hoods; ventilators, refrigerators (built in and 
standing) and freezers.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 14 
 

Priority claimed from 11/01/2019; Application No. : 726936 ;Switzerland 

4269521    27/06/2019
[International Registration No. : 1483021]
LVMH Swiss Manufactures SA

Rue Louis-Joseph Chevrolet 6a CH-2300 La Chaux-de-Fonds Switzerland

Proposed to be Used
IR DIVISION
Jewelry; jewelry products, precious stones; timepieces, namely watches, wristwatches, components for parts of 
timepieces and accessories for parts of timepieces not included in other classes; movements for timepieces; components 
of movements for timepieces not included in other classes; alarm clocks, clocks and other chronometric instruments, 
chronometers, chronographs; jewelry cases [caskets]; boxes of precious metal; leather boxes for watches.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 14 
 

Priority claimed from 29/01/2019; Application No. : 727316 ;Switzerland 

4272766    27/06/2019
[International Registration No. : 1483001]
LVMH Swiss Manufactures SA

Rue Louis-Joseph Chevrolet 6a CH-2300 La Chaux-de-Fonds Switzerland

Proposed to be Used
IR DIVISION
Jewelry; jewelry products, precious stones; timepieces, namely watches, wristwatches, components for parts of 
timepieces and accessories for parts of timepieces not included in other classes; movements for timepieces; components 
of movements for timepieces not included in other classes; alarm clocks, clocks and other chronometric instruments, 
chronometers, chronographs; jewelry cases [caskets]; boxes of precious metal; leather boxes for watches.

6050



Trade Marks Journal No: 1920 ,   23/09/2019           Class 14 
 

4275111    27/06/2019
[International Registration No. : 1483993]
Mirco Co., Ltd.

32-2, Azuma-cho 1-chome, Omiya-Ku, Saitama-shi Saitama 330-0841 Japan

Proposed to be Used
IR DIVISION
Clocks and watches; wrist watches; parts and accessories of clocks and watches.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 17 
 

4283266    24/06/2019
[International Registration No. : 1484404]
ZEON CORPORATION

1-6-2 Marunouchi, Chiyoda-ku Tokyo 100-8246 Japan

Proposed to be Used
IR DIVISION
Synthetic rubber.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 17 
 

Priority claimed from 16/04/2019; Application No. : 018052737 ;European Union 

4286552    10/05/2019
[International Registration No. : 1485713]
RKW SE

Nachtweideweg 1-7 67227 Frankenthal Germany

Proposed to be Used
IR DIVISION
Laminates from films and non-woven webs; films and sheets as semi-finished plastic goods for manufacturing sanitary 
products; films and laminates as semi finished plastic goods for manufacturing products for medical and pharmaceutical 
applications.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 19 
 

4262147    25/06/2019
[International Registration No. : 1481679]
DOLOMITE FRANCHI S.p.A.

Via Zanardelli 13 I-25054 Marone (Brescia) Italy

Proposed to be Used
IR DIVISION
Building materials, not of metal; non-metallic rigid piping for building; asphalt, pitch and bitumen; buildings, transportable, 
not of metal; monuments, not of metal.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 22 
 

4262163    26/06/2019
[International Registration No. : 1481185]
KUNSHAN BANDLOCK ELECTRONICS CO., LTD.

BUILDING 4, NO. 796 QINHE ROAD, ZHANGPU TOWN, KUNSHAN, SUZHOU CITY JIANGSU PROVINCE China

Proposed to be Used
IR DIVISION
Ropes, not of metal; packing string; wrapping or binding bands, not of metal; thread, not of metal, for wrapping or binding; 
straps, not of metal, for handling loads; cables, not of metal; sails; awnings of synthetic materials.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 23 
 

Priority claimed from 17/01/2019; Application No. : 30 2019 100 591 ;Germany 

4280859    26/06/2019
[International Registration No. : 1484445]
Amann & Söhne GmbH & Co. KG

Hauptstrasse 1 74357 Bönnigheim Germany

Proposed to be Used
IR DIVISION
Threads and yarns.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 27 
 

4261811    27/06/2019
[International Registration No. : 1481990]
ELENA MARQUINA TESTOR

Carrer de L'Esglesia, 10-3D E-08024 BARCELONA Spain

Proposed to be Used
IR DIVISION
Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; wall hangings, not of 
textile.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 28 
 

 

Priority claimed from 07/02/2019; Application No. : 88292375 ;United States of America 

4286760    20/06/2019
[International Registration No. : 1485839]
Stamina Products, Inc.

2040 N. Alliance Avenue Springfield MO 65803 United States of America

Proposed to be Used
IR DIVISION
Exercise equipment, namely, slant boards, benches, treadmills, rowing machines, stepping machines, pilates machines, 
dumbbells, kettle bells, and workout benches.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 28 
 

Priority claimed from 18/04/2019; Application No. : 2019-053869 ;Japan 

4286777    15/05/2019
[International Registration No. : 1485821]
GungHo Online Entertainment, Inc.

Pacific Century Place Marunouchi, 1-11-1 Marunouchi, Chiyoda-ku Tokyo 100-6221 Japan

Proposed to be Used
IR DIVISION
Butterfly nets; electronic action toys; electric action toys; toys; dolls; game machines and apparatus; billiard equipment; 
go games; Japanese chess; dice; Japanese dice games; dice cups; Chinese checker games; chess games; checkers; 
conjuring apparatus; dominoes; mah-jong; toys for pets; toys for pets in the nature of chewing goods for pet dogs; 
fishing tackle; amusement machines and apparatus for use in amusement parks; slot machines; arcade video game 
machines; home video game machines; playing cards; cards for games; trading cards for games; trading card games; 
card games, card game equipment, and accessories for card games; infant toys; tricycles for children for use as 
playthings; uta-garuta [Japanese playing cards]; hanafuda [Japanese playing cards]; hand-held games with LED displays, 
and accessories (including earphones) for use therewith; hand-held games with liquid crystal displays, and accessories 
(including earphones) for use therewith.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 30 
 

4280819    21/06/2019
[International Registration No. : 1484975]
Company «Jafferjee Brothers»

150, Joseph's Street Colombo 14

Proposed to be Used
IR DIVISION
Tea-based beverages; tea; iced tea.

6060



Trade Marks Journal No: 1920 ,   23/09/2019           Class 30 
 

 

Priority claimed from 10/01/2019; Application No. : 1388455 ;Benelux 

4286795    20/06/2019
[International Registration No. : 1485784]
SOREMARTEC SA

Findel Business Center, Complexe B, Rue de Trèves FINDEL L-2632 Luxembourg

Proposed to be Used
IR DIVISION
Pastry and confectionery; candy; chewing gum.

6061



Trade Marks Journal No: 1920 ,   23/09/2019           Class 31 
 

4286792    18/06/2019
[International Registration No. : 1485779]
TOO MORE TRADING

20 rue Ahmed Amine Casablanca Morocco

Proposed to be Used
IR DIVISION
Unprocessed and non-transformed agricultural, aquacultural, horticultural and forestry products; unprocessed and raw 
grains and seeds; fresh fruits and vegetables, fresh aromatic herbs; natural plants and flowers; bulbs, seedlings and 
seeds; live animals; food products and beverages for animals; malt.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 35 
 

Priority claimed from 27/09/2018; Application No. : 2018-121826 ;Japan 

4286785    15/01/2019
[International Registration No. : 1485834]
Daiso Industries Co., Ltd.

1-4-14 Yoshiyuki Higashi, Saijo, Higashihiroshima-city Hiroshima 739-8501 Japan

Proposed to be Used
IR DIVISION
Cl.35;Business management analysis or business consultancy; business management of franchisees; providing 
franchising information; business consultancy in the establishment and operation of franchisees; procurement services 
for franchisees; sales promotion for franchisees; import-export agencies; retail services or wholesale services for a 
variety of goods in each field of clothing, foods and beverages, and livingware, carrying all goods together; on-line retail 
and wholesale services for a variety of goods in each field of clothing, foods and beverages, and livingware, carrying all 
goods together; retail services or wholesale services for woven fabrics and beddings; on-line retail and wholesale 
services for woven fabrics and beddings; retail services or wholesale services for clothing; on-line retail and wholesale 
services for clothing; retail services or wholesale services for diapers; on-line retail and wholesale services for diapers; 
retail services or wholesale services for footwear, other than special footwear for sports; on-line retail and wholesale 
services for footwear, other than special footwear for sports; retail services or wholesale services for bags and pouches; 
on-line retail and wholesale services for bags and pouches; retail services or wholesale services for personal articles; on-
line retail and wholesale services for personal articles; retail services or wholesale services for food and beverages; on-
line retail and wholesale services for food and beverages; retail services or wholesale services for liquor; on-line retail 
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and wholesale services for liquor; retail services or wholesale services for meat; on-line retail and wholesale services for 
meat; retail services or wholesale services for sea food; on-line retail and wholesale services for sea food; retail services 
or wholesale services for vegetables and fruits; on-line retail and wholesale services for vegetables and fruits; retail 
services or wholesale services for confectionery, bread and buns; on-line retail and wholesale services for confectionery, 
bread and buns; retail services or wholesale services for rice and cereals; on-line retail and wholesale services for rice 
and cereals; retail services or wholesale services for milk; on-line retail and wholesale services for milk; retail services or 
wholesale services for carbonated drinks [refreshing beverages] and non-alcoholic fruit juice beverages: on-line retail and 
wholesale services for carbonated drinks [refreshing beverages] and non-alcoholic fruit juice beverages; retail services or 
wholesale services for tea, prepared coffee and coffee-based beverages and prepared cocoa and cocoa-based beverages; 
on-line retail and wholesale services for tea, prepared coffee and coffee-based beverages and prepared cocoa and cocoa-
based beverages; retail services or wholesale services for processed food; on-line retail and wholesale services for 
processed food; retail services or wholesale services for automobiles; on-line retail and wholesale services for 
automobiles; retail services or wholesale services for two-wheeled motor vehicles; on-line retail and wholesale services 
for two-wheeled motor vehicles; retail services or wholesale services for bicycles; on-line retail and wholesale services 
for bicycles; retail services or wholesale services for furniture; on-line retail and wholesale services for furniture; retail 
services or wholesale services for joinery fittings; on-line retail and wholesale services for joinery fittings; retail services 
or wholesale services for tatami mats and the like; on-line retail and wholesale services for tatami mats and the like; retail 
services or wholesale services for ritual equipment; on-line retail and wholesale services for ritual equipment; retail 
services or wholesale services for electrical machinery and apparatuses; on-line retail and wholesale services for 
electrical machinery and apparatuses; retail services or wholesale services for bladed or pointed hand tools, hand tools 
and metal hardware; on-line retail and wholesale services for bladed or pointed hand tools, hand tools and metal 
hardware; retail services or wholesale services for kitchen equipment, cleaning tools and washing utensils; on-line retail 
and wholesale services for kitchen equipment, cleaning tools and washing utensils; retail services or wholesale services 
for pharmaceutical, veterinary and sanitary preparations and medical supplies; on-line retail and wholesale services for 
pharmaceutical, veterinary and sanitary preparations and medical supplies; retail services or wholesale services for 
cosmetics, toiletries, dentifrices, soaps and detergents; on-line retail and wholesale services for cosmetics, toiletries, 
dentifrices, soaps and detergents; retail services or wholesale services for agricultural machines, implements and 
supplies; on-line retail and wholesale services for agricultural machines, implements and supplies; retail services or 
wholesale services for flowers [natural] and trees; on-line retail and wholesale services for flowers [natural] and trees; 
retail services or wholesale services for fuel; on-line retail and wholesale services for fuel; retail services or wholesale 
services for printed matter; on-line retail and wholesale services for printed matter; retail services or wholesale services 
for paper and stationery; on-line retail and wholesale services for paper and stationery; retail services or wholesale 
services for sports goods; on-line retail and wholesale services for sports goods; retail services or wholesale services for 
toys, dolls, game machines and apparatus; on-line retail and wholesale services for toys, dolls, game machines and 
apparatus; retail services or wholesale services for musical instruments and records; on-line retail and wholesale 
services for musical instruments and records; retail services or wholesale services for photographic machines and 
apparatus and photographic supplies; on-line retail and wholesale services for photographic machines and apparatus and 
photographic supplies; retail services or wholesale services for clocks, watches and spectacles [eyeglasses and 
goggles]; on-line retail and wholesale services for clocks, watches and spectacles [eyeglasses and goggles]; retail 
services or wholesale services for tobaccos and smokers' articles; on-line retail and wholesale services for tobaccos and 
smokers' articles; retail services or wholesale services for building materials; on-line retail and wholesale services for 
building materials; retail services or wholesale services for semi-wrought precious stones and their imitations; on-line 
retail and wholesale services for semi-wrought precious stones and their imitations; retail services or wholesale services 
for pets; on-line retail and wholesale services for pets; retail services or wholesale services for vacuum storage bags for 
futon and vacuum storage bags for clothing; on-line retail and wholesale services for vacuum storage bags for futon and 
vacuum storage bags for clothing; retail services or wholesale services for chemicals, mastic, anti-corrosive 
preparations, mordants, dammar, shellac, sandarac, copal, canada balsam, anti-rust preparations, natural resins, raw, 
pine gum, fabric softeners for laundry use, rust removing preparations, antistatic preparations for household purposes, 
laundry bleach, stain removing benzine, de-greasing preparations for household purposes, solid lubricants; on-line retail 
and wholesale services for chemicals, mastic, anti-corrosive preparations, mordants, dammar, shellac, sandarac, copal, 
Canada balsam, anti-rust preparations, natural resins, raw, pine gum, fabric softeners for laundry use, rust removing 
preparations, antistatic preparations for household purposes, laundry bleach, stain removing benzine, de-greasing 
preparations for household purposes, solid lubricants; retail services or wholesale services for glue and adhesives; on-
line retail and wholesale services for glue and adhesives; retail services or wholesale services for priming putty, paints, 
paint stripping preparations; on-line retail and wholesale services for priming putty, paints, paint stripping preparations; 
retail services or wholesale services for printing ink; on-line retail and wholesale services for printing ink; retail services 
or wholesale services for shoe cream, shoe black [shoe polish], grease for shoes and boots; on-line retail and wholesale 
services for shoe cream, shoe black [shoe polish], grease for shoes and boots; retail services or wholesale services for 
polishing preparations, leather preserving oil and grease; on-line retail and wholesale services for polishing preparations, 
leather preserving oil and grease; retail services or wholesale services for aromatics [essential oils], perfume and flavour 
materials; on-line retail and wholesale services for aromatics [essential oils], perfume and flavour materials; retail 
services or wholesale services for air fragrancing preparations, potpourris [fragrances], perfuming sachets, incense; on-
line retail and wholesale services for air fragrancing preparations, potpourris [fragrances], perfuming sachets, incense; 
retail services or wholesale services for waxes [raw material], sealing wax; on-line retail and wholesale services for waxes 
[raw material], sealing wax; retail services or wholesale services for nonferrous metals and their alloys, solder; on-line 
retail and wholesale services for nonferrous metals and their alloys, solder; retail services or wholesale services for non-
metallic minerals for building or construction; on-line retail and wholesale services for non-metallic minerals for building 
or construction; retail services or wholesale services for cutting tools for machinery and their parts and fittings, power-
driven hand-held tools and their parts and fittings; on-line retail and wholesale services for cutting tools for machinery 
and their parts and fittings, power-driven hand-held tools and their parts and fittings; retail services or wholesale services 
for lumbering, woodworking, or veneer or plywood making machines and apparatus and their parts and fittings; on-line 
retail and wholesale services for lumbering, woodworking, or veneer or plywood making machines and apparatus and 
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their parts and fittings; retail services or wholesale services for painting machines and apparatus and their parts and 
fittings; on-line retail and wholesale services for painting machines and apparatus and their parts and fittings; retail 
services or wholesale services for air compressors, pneumatic or hydraulic machines and instruments and their parts and 
fittings; on-line retail and wholesale services for air compressors, pneumatic or hydraulic machines and instruments and 
their parts and fittings; retail services or wholesale services for filters for air purifier, air-conditioning apparatus and their 
fittings, filters for air conditioner; on-line retail and wholesale services for filters for air purifier, air-conditioning apparatus 
and their fittings, filters for air conditioner; retail services or wholesale services for valves of metal, not machine 
elements; on-line retail and wholesale services for valves of metal, not machine elements; retail services or wholesale 
services for metal flanges, metal junctions for pipes, joint packings, gaskets, junctions for pipes, not of metal; on-line 
retail and wholesale services for metal flanges, metal junctions for pipes, joint packings, gaskets, junctions for pipes, not 
of metal; retail services or wholesale services for life saving apparatus and equipment; on-line retail and wholesale 
services for life saving apparatus and equipment; retail services or wholesale services for anti-theft warning apparatus, 
fire alarms, personal alarms, gas alarms, anti-theft alarms for vehicles; on-line retail and wholesale services for anti-theft 
warning apparatus, fire alarms, personal alarms, gas alarms, anti-theft alarms for vehicles; retail services or wholesale 
services for protective helmets; on-line retail and wholesale services for protective helmets; retail services or wholesale 
services for anti-dazzle shades, anti-glare visors; on-line retail and wholesale services for anti-dazzle shades, anti-glare 
visors; retail services or wholesale services for tuning apparatus for musical instruments; on-line retail and wholesale 
services for tuning apparatus for musical instruments; retail services or wholesale services for laboratory apparatus and 
instruments; on-line retail and wholesale services for laboratory apparatus and instruments; retail services or wholesale 
services for measuring or testing machines and instruments; on-line retail and wholesale services for measuring or 
testing machines and instruments; retail services or wholesale services for wheelchairs and their parts and fittings; on-
line retail and wholesale services for wheelchairs and their parts and fittings; retail services or wholesale services for 
cosmetic and toilet utensils; on-line retail and wholesale services for cosmetic and toilet utensils; retail services or 
wholesale services for dynamo brushes and their parts and fittings, electrical insulating materials; on-line retail and 
wholesale services for dynamo brushes and their parts and fittings, electrical insulating materials; retail services or 
wholesale services for adhesive rubber patches for repairing tubes or tires; on-line retail and wholesale services for 
adhesive rubber patches for repairing tubes or tires; retail services or wholesale services for baby carriage [prams] and 
their parts and fittings; on-line retail and wholesale services for baby carriage [prams] and their parts and fittings; retail 
services or wholesale services for decorators' paintbrushes, industrial brushes, metal brushes, ship-scrubbing brushes, 
brushes for pipes, tub brushes; on-line retail and wholesale services for decorators' paintbrushes, industrial brushes, 
metal brushes, ship-scrubbing brushes, brushes for pipes, tub brushes; retail services or wholesale services for chemical 
fiber yarn and thread, not for textile use, rubber thread and covered rubber yarn, not for textile use; on-line retail and 
wholesale services for chemical fiber yarn and thread, not for textile use, rubber thread and covered rubber yarn, not for 
textile use; retail services or wholesale services for threads and yarns for handicraft work, threads and yarns; on-line 
retail and wholesale services for threads and yarns for handicraft work, threads and yarns; retail services or wholesale 
services for textile material; on-line retail and wholesale services for textile material; retail services or wholesale services 
for tapes [semi-finished], ribbons; on-line retail and wholesale services for tapes [semi-finished], ribbons; retail services 
or wholesale services for knitted fabrics, embroidery lace fabrics, knitted raschel lace fabrics; on-line retail and wholesale 
services for knitted fabrics, embroidery lace fabrics, knitted raschel lace fabrics; retail services or wholesale services for 
felt and non-woven textile fabrics; on-line retail and wholesale services for felt and non-woven textile fabrics; retail 
services or wholesale services for leather cloth, filtering materials of textile, vinyl coated cloth, rubberized cloth, gummed 
waterproof cloth, oilcloth; on-line retail and wholesale services for leather cloth, filtering materials of textile, vinyl coated 
cloth, rubberized cloth, gummed waterproof cloth, oilcloth; retail services or wholesale services for headgear for wear; 
on-line retail and wholesale services for headgear for wear; retail services or wholesale services for footwear [other than 
special footwear for sports]; on-line retail and wholesale services for footwear [other than special footwear for sports]; 
retail services or wholesale services for welding masks, gas masks, dust masks; on-line retail and wholesale services for 
welding masks, gas masks, dust masks; retail services or wholesale services for disaster prevention hoods, fireproof 
garments; on-line retail and wholesale services for disaster prevention hoods, fireproof garments; retail services or 
wholesale services for gloves for protection against accidents, insulating gloves, gardening gloves, gloves for household 
purposes; on-line retail and wholesale services for gloves for protection against accidents, insulating gloves, gardening 
gloves, gloves for household purposes; retail services or wholesale services for gloves for medical purposes; on-line 
retail and wholesale services for gloves for medical purposes; retail services or wholesale services for cords and 
cordage; on-line retail and wholesale services for cords and cordage; retail services or wholesale services for wire ropes; 
on-line retail and wholesale services for wire ropes; retail services or wholesale services for netting, not of metal; on-line 
retail and wholesale services for netting, not of metal; retail services or wholesale services for wire nets and gauzes; on-
line retail and wholesale services for wire nets and gauzes; retail services or wholesale services for industrial packaging 
containers of metal; on-line retail and wholesale services for industrial packaging containers of metal; retail services or 
wholesale services for industrial packaging containers of glass or porcelain; on-line retail and wholesale services for 
industrial packaging containers of glass or porcelain; retail services or wholesale services for industrial packaging 
containers of wood, bamboo or plastics; on-line retail and wholesale services for industrial packaging containers of 
wood, bamboo or plastics; retail services or wholesale services for paper bags and sacks, industrial packaging 
containers of paper; on-line retail and wholesale services for paper bags and sacks, industrial packaging containers of 
paper; retail services or wholesale services for industrial packaging containers of textile; on-line retail and wholesale 
services for industrial packaging containers of textile; retail services or wholesale services for bags [pouches] of plastics, 
for packaging; on-line retail and wholesale services for bags [pouches] of plastics, for packaging; retail services or 
wholesale services for elastic bands for binding; on-line retail and wholesale services for elastic bands for binding; retail 
services or wholesale services for dressmakers' chalk sharpeners, tailors' chalk, paper patterns, embroidery frames and 
hoops, Hera-dai [fabric marking boards], tailors' sprayers, ironing boards, ironing boards [Kotedai], needle-threaders, 
boxes for needles, sewing thimbles, dressmakers' impressing blades, sewing boxes, knitting sticks, pin and needle 
cushions; on-line retail and wholesale services for dressmakers' chalk sharpeners, tailors' chalk, paper patterns, 
embroidery frames and hoops, hera-dai [fabric marking boards], tailors' sprayers, ironing boards, ironing boards 
[Kotedai], needle-threaders, boxes for needles, sewing thimbles, dressmakers' impressing blades, sewing boxes, knitting 
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sticks, pin and needle cushions; retail services or wholesale services for bathroom stools, stirrers for hot bathtub water 
[Yukakibo], bathroom pails, shower curtains, bath mats for wash places; on-line retail and wholesale services for 
bathroom stools, stirrers for hot bathtub water [Yukakibo], bathroom pails, shower curtains, bath mats for wash places; 
retail services or wholesale services for nameplates and door nameplates, not of metal; on-line retail and wholesale 
services for nameplates and door nameplates, not of metal; retail services or wholesale services for flags of paper, 
banners of paper, banners and flags, not of paper; on-line retail and wholesale services for flags of paper, banners of 
paper, banners and flags, not of paper; retail services or wholesale services for portable paper lanterns [Chochin], 
standing paper lanterns [Andon]; on- line retail and wholesale services for portable paper lanterns [Chochin], standing 
paper lanterns [Andon]; retail services or wholesale services for candles; on-line retail and wholesale services for 
candles; retail services or wholesale services for candlesticks, candle extinguishers; on-line retail and wholesale services 
for candlesticks, candle extinguishers; retail services or wholesale services for Japanese pocket warmers filled with fuel, 
hot water bottles for warming one's feet in bed, pocket warmers, non-electric, warming pans, non-electric; on-line retail 
and wholesale services for Japanese pocket warmers filled with fuel, hot water bottles for warming one's feet in bed, 
pocket warmers, non-electric, warming pans, non-electric; retail services or wholesale services for fireplace bellows 
[hand-tools], fire pans for carrying live charcoal [Juno], fire tongs, Japanese charcoal extinguishers [Hikeshi-tsubo], coal 
scuttles, gotoku [trivets for Japanese charcoal heaters for household purposes], cinder sifters for household purpose; 
on-line retail and wholesale services for fireplace bellows [hand-tools], fire pans for carrying live charcoal [Juno], fire 
tongs, Japanese charcoal extinguishers [Hikeshi-tsubo], coal scuttles, gotoku [trivets for Japanese charcoal heaters for 
household purposes], cinder sifters for household purpose; retail services or wholesale services for fly catching paper, 
fly swatters, mouse and rat traps; on-line retail and wholesale services for fly catching paper, fly swatters, mouse and rat 
traps; retail services or wholesale services for stakes of metal for plants or trees, stakes for plants or trees, not of metal, 
flyscreen for use in home gardening, hydroponic plant pots for home gardening, watering cans, flower pots; on-line retail 
and wholesale services for stakes of metal for plants or trees, stakes for plants or trees, not of metal, flyscreen for use in 
home gardening, hydroponic plant pots for home gardening, watering cans, flower pots; retail services or wholesale 
services for clothing for domestic pets, nesting boxes for small birds, dog kennels, beds for household pets, bird cages, 
feeding vessels for pets, bird baths, brushes for pets, toys for domestic pets, chewing goods for pet dogs; on-line retail 
and wholesale services for clothing for domestic pets, nesting boxes for small birds, dog kennels, beds for household 
pets, bird cages, feeding vessels for pets, bird baths, brushes for pets, toys for domestic pets, chewing goods for pet 
dogs; retail services or wholesale services for step ladders and ladders, not of metal; on-line retail and wholesale services 
for step ladders and ladders, not of metal; retail services or wholesale services for hat-hanging hooks of metal and hat 
hooks, not of metal; on-line retail and wholesale services for hat-hanging hooks of metal and hat hooks, not of metal; 
retail services or wholesale services for clothes brushes; on-line retail and wholesale services for clothes brushes; retail 
services or wholesale services for handkerchiefs of paper, table napkins of paper, hand towels of paper, towels of paper, 
hygienic hand towels of paper; on-line retail and wholesale services for handkerchiefs of paper, table napkins of paper, 
hand towels of paper, towels of paper, hygienic hand towels of paper; retail services or wholesale services for bed pans, 
urinals for medical purposes, chamber pots; on-line retail and wholesale services for bed pans, urinals for medical 
purposes, chamber pots; retail services or wholesale services for shopping baskets; on-line retail and wholesale services 
for shopping baskets; retail services or wholesale services for piggy banks; on-line retail and wholesale services for 
piggy banks; retail services or wholesale services for baggage tags; on-line retail and wholesale services for baggage 
tags; retail services or wholesale services for water tanks for household purposes, not of metal or masonry; on-line retail 
and wholesale services for water tanks for household purposes, not of metal or masonry; retail services or wholesale 
services for covers for flower pots, not of paper, heating or cooling packs filled with chemical substances ready to react 
when required, industrial packaging bottles of plastics; on-line retail and wholesale services for covers for flower pots, 
not of paper, heating or cooling packs filled with chemical substances ready to react when required, industrial packaging 
bottles of plastics; retail services or wholesale services for hanging boards [Japanese style pegboards using positional 
hooks]; on-line retail and wholesale services for hanging boards [Japanese style pegboards using positional hooks]; 
retail services or wholesale services for tool boxes of metal, empty and tool boxes, not of metal; on-line retail and 
wholesale services for tool boxes of metal, empty and tool boxes, not of metal; retail services or wholesale services for 
towel dispensers of metal, towel dispensers, not of metal, soap dispensers, boxes of metal for dispensing paper towels; 
on-line retail and wholesale services for towel dispensers of metal, towel dispensers, not of metal, soap dispensers, 
boxes of metal for dispensing paper towels; retail services or wholesale services for tanks [indoor aquaria] and their 
fittings; on-line retail and wholesale services for tanks [indoor aquaria] and their fittings; retail services or wholesale 
services for toilet paper holder, toilet seat covers of textile; on-line retail and wholesale services for toilet paper holder, 
toilet seat covers of textile; retail services or wholesale services for bath fittings, showers; on-line retail and wholesale 
services for bath fittings, showers; retail services or wholesale services for pill boxes, not of precious metal, for personal 
use; on-line retail and wholesale services for pill boxes, not of precious metal, for personal use; retail services or 
wholesale services for window shades, bead curtains for decoration, indoor window blinds [shade] [furniture], blinds of 
reed, rattan or bamboo [Sudare], table cloths, not of paper, wall hangings of textile, seat covers of textile, draperies [thick 
drop curtains], curtains, wall hangings, not of textile, floor coverings; on-line retail and wholesale services for window 
shades, bead curtains for decoration, indoor window blinds [shade] [furniture], blinds of reed, rattan or bamboo [Sudare], 
table cloths, not of paper, wall hangings of textile, seat covers of textile, draperies [thick drop curtains], curtains, wall 
hangings, not of textile, floor coverings; retail services or wholesale services for figurines of wood, bamboo or plastic, 
figurines of glass or ceramics; on-line retail and wholesale services for figurines of wood, bamboo or plastic, figurines of 
glass or ceramics; retail services or wholesale services for wind chimes, flower bowls, flower vases; on-line retail and 
wholesale services for wind chimes, flower bowls, flower vases; retail services or wholesale services for oriental folding 
partition screens [Byoubu], oriental single panel standing partition [Tsuitate]; on-line retail and wholesale services for 
oriental folding partition screens [Byoubu], oriental single panel standing partition [Tsuitate]; retail services or wholesale 
services for plastic sheeting for agricultural purposes; on-line retail and wholesale services for plastic sheeting for 
agricultural purposes; retail services or wholesale services for upright signboards of metal, upright signboards of wood 
or plastics, advertising balloons, upright signboards of glass or ceramics; on-line retail and wholesale services for 
upright signboards of metal, upright signboards of wood or plastics, advertising balloons, upright signboards of glass or 
ceramics; retail services or wholesale services for artificial model food samples; on-line retail and wholesale services for 
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artificial model food samples; retail services or wholesale services for artificial turf; on-line retail and wholesale services 
for artificial turf; retail services or wholesale services for commemorative shields, trophies [prize cups]; on-line retail and 
wholesale services for commemorative shields, trophies [prize cups]; retail services or wholesale services for buttons 
and the like; on-line retail and wholesale services for buttons and the like; retail services or wholesale services for 
artificial flowers; on-line retail and wholesale services for artificial flowers; retail services or wholesale services for 
mannequins and costume display stands; on-line retail and wholesale services for mannequins and costume display 
stands; retail services or wholesale services for masquerade costumes; on-line retail and wholesale services for 
masquerade costumes; retail services or wholesale services for fishing tackle and fishing baits; on-line retail and 
wholesale services for fishing tackle and fishing baits; retail services or wholesale services for adhesive tapes, other than 
stationery and not for medical or household purposes; on-line retail and wholesale services for adhesive tapes, other than 
stationery and not for medical or household purposes; retail services or wholesale services for insect collecting 
implements; on-line retail and wholesale services for insect collecting implements; retail services or wholesale services 
for electronic publications; on-line retail and wholesale services for electronic publications; retail services or wholesale 
services for paintings and calligraphic works and picture frames; on-line retail and wholesale services for paintings and 
calligraphic works and picture frames; retail services or wholesale services for exposed slide films, exposed 
cinematographic films, slide film mounts, photograph stands, photographs; on-line retail and wholesale services for 
exposed slide films, exposed cinematographic films, slide film mounts, photograph stands, photographs; retail services 
or wholesale services for matches; on-line retail and wholesale services for matches; retail services or wholesale services 
for Japanese Shochu-based mixed liquor [Mirin]; on-line retail and wholesale services for Japanese Shochu-based mixed 
liquor [Mirin]; retail services or wholesale services for Chinese liquors in general; on-line retail and wholesale services for 
Chinese liquors in general; retail services or wholesale services for flavored liquors; on-line retail and wholesale services 
for flavored liquors; retail services or wholesale services for frozen fruits, fresh fruits; on-line retail and wholesale 
services for frozen fruits, fresh fruits; retail services or wholesale services for processed vegetables and fruits; on-line 
retail and wholesale services for processed vegetables and fruits; retail services or wholesale services for unprocessed 
plastics [plastics in primary form] and plastic semi-worked products [for use as material]; on-line retail and wholesale 
services for unprocessed plastics [plastics in primary form] and plastic semi-worked products [for use as material]; retail 
services or wholesale services for rubber [raw or semi-worked]; on-line retail and wholesale services for rubber [raw or 
semi-worked]; retail services or wholesale services for tree barks, vines, bamboo skins [unworked or partly worked 
material], bamboo [unworked or partly worked material], ferns [unworked or partly worked material], Japanese food 
wrapping sheets of wood as materials [Kyogi], rattan [unworked or partly worked], rough cork, palm tree leaves, 
unworked; on-line retail and wholesale services for tree barks, vines, bamboo skins [unworked or partly worked material], 
bamboo [unworked or partly worked material], ferns [unworked or partly worked material], Japanese food wrapping 
sheets of wood as materials [Kyogi], rattan [unworked or partly worked], rough cork, palm tree leaves, unworked.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 36 
 

 

Priority claimed from 27/12/2018; Application No. : 88243096 ;United States of America 

4261048    26/06/2019
[International Registration No. : 1481731]
FLINT CAPITAL INC.

ONE BROADWAY, 14 FLOOR CAMBRIDGE MA 02142 United States of America

Proposed to be Used
IR DIVISION
Venture capital funding services to emerging and start-up companies primarily in the high-tech industry.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 37 
 

4286919    11/06/2019
[International Registration No. : 1485423]
Cybrid Technologies Inc.

No. 369, Yegang Road, Wujiang Economic & Development Zone, Suzhou 215200 Jiangsu China

Proposed to be Used
IR DIVISION
Installation and maintenance of photovoltaic installations; heating equipment installation and repair; machinery 
installation, maintenance and repair; providing information relating to the repair of measuring and testing machines; 
building insulating; construction; construction information; repair information; repair and maintenance of buildings; 
installation and maintenance of solar energy systems.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 41 
 

Priority claimed from 25/06/2019; Application No. : UK00003409357 ;United Kingdom 

4261891    25/06/2019
[International Registration No. : 1480865]
FireCamp Ltd.

33 Epirus Road London SW6 7UR United Kingdom

Proposed to be Used
IR DIVISION
Education; providing of training; entertainment; sporting and cultural activities; academies [education]; arranging and 
conducting of conferences; arranging and conducting of seminars; arranging and conducting of symposiums; arranging 
and conducting of workshops [training]; boarding schools; club services [entertainment or education]; correspondence 
courses; education information; educational examination; electronic desktop publishing; game services provided on-line 
from a computer network; games equipment rental; holiday camp services [entertainment]; organization of competitions 
[education or entertainment]; organization of exhibitions for cultural or educational purposes; physical education; 
practical training [demonstration]; providing on-line electronic publications, not downloadable; providing recreation 
facilities; providing sports facilities; publication of electronic books and journals on-line; publication of texts, other than 
publicity texts; services of schools [education]; sport camp services; toy rental; tuition; videotape editing; videotaping; 
vocational guidance [education or training advice]; vocational retraining; writing of texts, other than publicity texts.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 41 
 

 

Priority claimed from 20/12/2018; Application No. : 18720 ;Leichtenstein 

4280840    08/05/2019
[International Registration No. : 1484417]
Fondation SERGE LIFAR

Heiligkreuz 6 FL-9490 Vaduz Liechtenstein

Proposed to be Used
IR DIVISION
Education; providing of training; entertainment; sporting and cultural activities.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 42 
 

 

Priority claimed from 25/06/2019; Application No. : 88488196 ;United States of America 

4261853    28/06/2019
[International Registration No. : 1480787]
MSX International, Inc.

1950 Concept Drive Warren MI 48091 United States of America

Proposed to be Used
IR DIVISION
Software as a service, namely a software platform that uses artificial intelligence to automate the claim and warranty 
process for the automotive industry.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 42 
 

4286582    21/05/2019
[International Registration No. : 1485575]
IBACON GmbH

Arheilger Weg 17 64380 Rossdorf Germany

Proposed to be Used
IR DIVISION
Scientific and technological services and research, in particular in the biology and chemistry sectors; industrial research; 
research and development for others; technological consultation services; research in the field of environmental 
protection.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 42 
 

Priority claimed from 03/08/2018; Application No. : 4474355 ;France 

4286997    01/02/2019
[International Registration No. : 1486118]
INVIVOO GROUP

13 RUE DE L'ABREUVOIR F-92400 COURBEVOIE France

Proposed to be Used
IR DIVISION
Cl.42;Design, development, maintenance, management, installation, analysis, updating and repair services for 
software; software development in the framework of editing of software; Design, development, maintenance, 
management, installation, analysis, updating and repair services for software for information systems; Design, 
development, maintenance, management, installation, analysis, updating and repair services for software for computer 
systems; maintenance and updating of software with respect to computer security and prevention of computer risks; 
Software design, development, management and sharing services for facilitating, accelerating and securing the creation 
and maintenance of an application landscape; consulting and information services with respect to software; consulting 
and information services with respect to information system integration; advisory services regarding information 
technology; consulting and information services with respect to computer system integration; information technology 
consultancy services; computer security consultancy; information with respect to technology; technological consultancy 
services; telecommunication technology consultancy services; website design consultancy; information relating to 
information technology and programming by means of websites; services provided by consultants relating to computer 
hardware design and development; services provided by consultants relating to data security; research and development 
of new products for third parties with respect to information systems; technical research; conducting of technical project 
studies; technical writing; engineering with respect to information systems; rental services for computer programs and 
software; rental of web servers; server hosting services; hosting of computer sites [Web sites]; software as a service 
[SAAS]; computer platform as a service [PaaS]; computer programming; programming for computers; electronic data 
storage; cloud computing; creation and maintenance of websites for third parties; creation and design of information 
directories based on websites for others [information technology services]; electronic monitoring of personal 
identification information for the detection of identity theft via the Internet; monitoring of computer systems by remote 
access; monitoring of computer systems to detect breakdowns; monitoring of computer systems for the detection of 
unauthorized access or data protection breaches; off-site data backup; computer data recovery; outsourced services 
relating to information technology; electronic monitoring of credit card transactions for the detection of fraud via the 
Internet; computer rental; computer virus protection services; services provided by consultants relating to Internet 
security; conversion of data or documents from physical to electronic media; conversion of computer programs and data, 
other than physical conversion; digitization of documents [scanning]; data encryption services; duplication of computer 
programs; provision of Internet search engines.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 43 
 

4261898    26/06/2019
[International Registration No. : 1480897]
HEYONG

503, BUILDING 18, NO. 1, ZHANG HUA ROAD, SHI NAN DISTRICT, QING DAO 100053 SHAN DONG China

Proposed to be Used
IR DIVISION
Boarding for animals; rental of meeting rooms; hotel services; cafeteria services; canteen services; self-service 
restaurant services; hotel reservations; bar services; tea house; boarding house services.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 43 
 

4267793    27/06/2019
[International Registration No. : 1482045]
Iglu Pty Ltd

Level 4, 68 York Street SYDNEY NSW 2000 Australia

Proposed to be Used
IR DIVISION
Accommodation (hotels, boarding houses); hospitality services (food and drink); internet cafe services (provision of food 
and drink prepared for consumption); takeaway food and drink services; restaurant services for the provision of fast food; 
restaurants; cafe services; snack bars; hotel accommodation services; temporary accommodation; student 
accommodation; arrangement of accommodation for students; providing information, including online, about services for 
providing temporary accommodation and food and drink; providing temporary and hotel accommodation; arranging for 
the provision of food and drink; food and drink catering.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 45 
 

Priority claimed from 13/09/2018; Application No. : UK00003338234 ;United Kingdom 

4287049    15/11/2018
[International Registration No. : 1486092]
Resolving Limited

56 Ayres Street London SE1 1EU United Kingdom

Proposed to be Used
IR DIVISION
Advisory services relating to consumers rights [legal advice]; advisory services relating to the law; advisory services 
relating to regulatory affairs; arbitration services; mediation services; alternative dispute resolution services in the nature 
of consumer complaint handling services; dispute resolution services; legal advice and assistance in relation to 
consumer affairs and financial matters; legal assistance in the negotiation and settlement of legal transactions for third 
parties; personal letter writing for others; legal information services; legal information research services; legal 
consultancy services; legal support services; information services relating to legal matters; alternative dispute resolution 
services in the nature of information services relating to consumer rights; information services relating to trading 
standards; advisory, planning, consultancy and information services relating to all the aforesaid services.

6077



 
Trade Marks Journal No: 1920 ,   23/09/2019           Class 99 
 

2672820    15/07/2013
[International Registration No. : 1178608]
THE UNIVERSITY OF WEST LONDON

St Mary's Road, Ealing London W5 5RF United Kingdom

Address for service in India/Attorney address:
SUDESHNA BANERJEE

K&S PARTNERS, 4121/B, 6th Cross, 19 "A" Main, HAL II Stage (Ext.), Bangalore-560038, Karnataka, India

Proposed to be Used
IR DIVISION
Cl.9;Computers, computer hardware and computer software; computer storage devices; magnetic data carriers, 
recording discs; data processing equipment; parts and fittings for all the aforesaid goods; computer peripherals; 
electronic publications (downloadable) provided from databases or the Internet; computer hardware and computer 
software for database management, computer programs; computer software and publications in electronic form supplied 
on line from databases, from facilities provided on a global computer network or the Internet; interactive computer 
software, apparatus for searching electronic information from a global computer network or the Internet; compact discs; 
compact discs bearing sound recordings; data compact discs; pre-recorded audio tapes, audio video tapes, audio video 
cassettes, audio video discs, compact discs and digital versatile discs; CD-ROMs; computer programs in machine 
readable form recorded on electronic media; magnetic data media; optical data media; magnetic recording media; 
magnetic recording media in the form of discs; teaching, instructional and education apparatus and instruments; training 
manuals in electronic format; training materials (apparatus); computer based training apparatus; scientific, photographic, 
cinematographic, optical, weighing, measuring, signalling, checking (supervision), life saving and teaching apparatus and 
instruments; apparatus for recording, transmission or reproduction of sound or images.

Cl.16;Printed matter; printed publications; periodicals; books, booklets; manuals; prospectuses; leaflets; advertising 
and promotional material; tickets; posters; maps; charts; plans; prints; cards; postcards; journals; newsletters; 
magazines; newspapers; pamphlets; catalogues; notebooks; writing pads; manuals; brochures; calendars; diaries; 
operating and user instruction manuals and other written accompanying material; manuals; instructional and teaching 
material (except apparatus); periodical publications; training materials; printed matter for educational purposes; printed 
software relating to education; insets (printed matter) for compact disc cases; paper, cardboard and goods made from 
these materials, not included in other classes; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists" materials; paint brushes; typewriters and office requisites (except furniture); plastic 
materials for packaging (not included in other classes); printers" type; printing blocks.

Cl.25;Clothing; footwear; headgear.

Cl.38;Telecommunications services; radio and television broadcasting and recording; provision of on line 
communications services; communications via a global computer network or the Internet; electronic mail, message 
sending and receiving services; broadcasting services; transmission and distribution of data or audio visual images via a 
global computer network or the Internet, leasing access time to a computer database; telecommunication of information 
(including web pages), computer programmes and any other data; provision of telecommunications access and links to 
computer databases and the Internet; provision of information relating to media communications; communication 
services for the transmission of information; communication of information by computer; communication of information 
by electronic means.

Cl.41;Education and training services, all provided by a university; academic and vocational education services; 
provision of courses of instruction, lectures and seminars all relating to academic or vocational subjects; provision of 
training; arranging and conducting conferences and seminars; library services; publication of books, texts, magazines, 
journals, and periodicals; provision of recreation and sporting facilities; provision of cultural activities.

Cl.42;Research and development services relating to science, engineering, computer applications; research services 
relating to academic subjects or vocational skills; preparation of reports relating to science, engineering, computer 
applications; professional consultancy services relating to research, science, engineering, and food science; computer 
hardware and software consulting services; computer programming; support and consultation services for managing 
computer systems, databases and applications; computer services, namely consultation and advisory services in the 
fields of computer software; computer rental; updating computer software; hiring out computer software and hardware; 
developing programs for data processing equipment; information provided on-line from a computer database or the 
Internet.
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Cl.43;Provision of temporary accommodation; provision of conference and event facilities and services; provision of 
catering services.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 99 
 

Priority claimed from 25/06/2013; Application No. : 011928421 ;European Union 

2726260    19/12/2013
[International Registration No. : 1194083]
DISRUPTIVE MATERIALS AB

Uppsala Science Park SE-751 83 Uppsala Sweden

Address for service in India/Agents address:
S. MAJUMDAR & CO.

5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.1;Carbonates.

Cl.11;Apparatus for heating; refrigerating apparatus; dehumidifiers; disinfectant apparatus; deodorising apparatus.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 99 
 

Priority claimed from 28/01/2014; Application No. : 2014-005660 ;Japan 

2735839    20/02/2014
[International Registration No. : 1200707]
MINAMI NIHON RAKUNO KYODO CO., LTD.

3-32 Gaiku, Himegi-cho, Miyakonojo-shi Miyazaki 885-0073 JP

Address for service in India/Agents address:
S. MAJUMDAR & CO.

5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.29;Edible oils and fats; margarine; milk products; yoghurt; milk; cream [milk products]; cheese; lactic acid drinks; 
lactic acid bacteria drinks; butter; dairy-based beverages.

Cl.32;Non-alcoholic beverages; non-carbonated soft drinks; fruit juices; vegetable juices [beverages]; soft drink mixes; 
non-alcoholic carbonated beverages; mineral water [beverages]; whey beverages.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 99 
 

Priority claimed from 22/02/2018; Application No. : 40201803329Y ;Singapore 

4002312    08/10/2018
[International Registration No. : 1408706]
ADSC PTE. LTD.

1 Fusionopolis Way, 06-01 Connexis Singapore 138632 Singapore

Address for service in India/Agents address:
S. MAJUMDAR & CO.

5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Children"s educational software; application software; educational apparatus; software and applications for mobile 
devices; downloadable applications for use with mobile devices; computer application software for mobile phones; 
interactive entertainment software for use with computers.

Cl.41;Education services; education information; educational instruction.

Cl.42;Software development; design and development of software in the field of mobile applications; software 
development services; design and development of computer software; design and development of multimedia products.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 99 
 

4045345    06/12/2018
[International Registration No. : 1236185]
EMMERRE S.R.L.

Via Raspini, 2 I-10036 SETTIMO TORINESE (TO) Italy

Address for service in India/Agents address:
S. MAJUMDAR & CO.

5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.7;Exhausts and catalytic converters for motors and engines, and parts therefor; anti-pollution devices for motor 
vehicles; injectors; cylinders and piston segments for motors and engines; anti-pollution devices for motors and engines.

Cl.12;Parts for braking installations for motor vehicles, including brake segments for vehicles; brake shoes for 
vehicles; brake facings for vehicles; brake pads for vehicles; disc and drum brakes, and parts therefor; wheels for land 
vehicles; hubs for vehicle wheels; parts for steering systems of motor vehicles; engines for automobiles; hoods for 
vehicle engines; vehicle shock absorbers; drive shafts for land vehicles.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 99 
 

 

4093557    15/11/2018
[International Registration No. : 1449945]
UPFIELD EUROPE B.V.

Nassaukade 5 NL-3071 JL Rotterdam Netherlands

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP

J-29, 3rd Floor, Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals, medical and veterinary preparations; sanitary preparations for medical purposes; dietetic food 
and substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides; dietary and nutritional supplements; mineral dietary and nutritional supplements; 
nutritional supplement meal replacement bars for boosting energy; powdered nutritional supplement drink mix; dietary 
food supplements; dietary supplement drinks; non-dairy milk for pharmaceutical purposes; protein supplements; protein 
dietary supplements; protein powder dietary supplements; soy protein dietary supplements; milk sugar; powdered milk 
for babies; powdered milk for infants; milk ferments for pharmaceutical purposes; almond milk for pharmaceutical 
purposes; malted milk beverages for medical purposes; all the aforesaid goods for humans.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; oils and fats for food; dairy products; dairy spreads; dairy-based spreads; 
low fat dairy spreads; butter; butter preparations; butter substitutes; concentrated butter; blended butter; savoury 
butters; seed butters; butter made from nuts; cocoa butter; powdered nut butters; margarine; margarine substitutes; 
edible fat-based spreads for bread; cream; sour cream; cream powder; artificial cream (dairy product substitutes); cream 
alternatives and substitutes; non-dairy milk and cream; edible oils and fats; cooking oils; nut oils; vegetable oils for food; 
coconut oil and fat for food; animal oils for food; edible oils derived from fish [other than cod-liver oil]; soya bean oil for 
food; seed oils for food; flavoured oils; olive oils; spiced oils; butter oil; blended oils for food; hydrogenated oils for food; 
hardened oils; clarified butter; butter for use in cooking; ghee; dips; dairy-based dips; meat substitutes; meat extracts; 
preserved, frozen, dried and cooked fruits and vegetables; vegetable and plant- based meat substitutes; meat spreads; 
meat-based spreads; meat-based snack foods; vegetable spreads; vegetable-based spreads; vegetable- based snack 
foods; cheese spreads; cheese-based snack foods; nut paste spreads; nut-based spreads; spreads consisting mainly of 
fruits; fruitbased snack food; fruit snacks; dairy-based beverages; drinks made from dairy products; protein milk; cream, 
being dairy products; non-dairy creamer; dairy whiteners for beverages; milk powder for nutritional purposes; dairy-
based whipped topping; dairy puddings and desserts; yoghurt; yoghurts; yoghurt beverages and drinks; yoghurt-based 
beverages and drinks; drinking yoghurt; yoghurt dessert; soya yoghurt; flavoured yoghurt; custard-style yoghurts; low 
fat yoghurt; preparations for making yoghurt; yoghurt made with goats milk; milk products; butter milk; butter cream; 
milk; milkshakes; sour milk; milk curds; flavoured milks; milk solids; dried milk; milk powder; soya milk; milk beverages 
and drinks; milk based beverages and drinks; flavoured milk beverages and drinks; milk beverages, milk predominating; 
rice milk; sheep milk; goat milk; cows" milk; fermented milk; evaporated milk; curdled milk; condensed milk; albumin 
milk; oat milk; milk substitutes; milk based snacks; kefir; kumiss [milk beverage]; hemp milk used as a milk substitute; 
artificial milk based desserts; almond milk; coconut milk; peanut milk; hazelnut milk; cashew milk; nut milks; snack foods 
based on nuts; fruit and nut-based snack bars; nut and seed-based snack bars; snack foods based on legumes; tofu-
based snacks; soya based snacks; snacks of edible seaweed; protein-enriched dairy-based snacks; protein-enriched 
meat-based snacks; protein-enriched nut-based snacks; vegetable pastes.

Cl.30;Coffee, tea, cocoa and artificial coffee; tapioca and sago; flour and preparations made from cereals; bread, 
pastries and confectionery; edible ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces 
[condiments]; spices; ice [frozen water]; chocolate spreads; chocolate-based spreads; chocolate spreads containing 
nuts; cocoa-based creams in the form of spreads; condiments; chutneys; relishes; sauces; savoury sauces used as 
condiments; mayonnaise; mayonnaise-based spreads; imitation mayonnaise; vegan mayonnaise; mayonnaise with 
pickles; mayonnaise-based sauces; salad cream; ketchup; ketchups; tomato ketchup; food condiments consisting 
primarily of ketchup and salsa; ketchupbased spreads; sweet spreads; high protein cereal bars; coffee oils; chili oils 
being condiments; flavourings and essences for food [not essential oils]; sweetmeats made of sesame oil; vegetables 
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pastes; dairy chocolate; dairy free chocolate; dairy confectionery; chocolate food beverages not being dairy or vegetable 
based; chocolate beverages containing milk; coffee based beverages containing milk; bases for making milk shakes 
[flavourings]; ice cream; ice creams; frozen yoghurts; custard; custards; custard powder; imitation custard; frozen 
custard.
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4174541    19/11/2018
[International Registration No. : 1466017]
BURY STREET PROPERTIES (LUXEMBOURG) S.À.R.L.

17-21, boulevard Joseph II L-1840 Luxembourg Luxembourg

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS

2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.26;Badges for wear.

Cl.38;Telecommunications services; chat room services; telecommunication services provided via Internet portals; e-
mail services; providing access to online databases; telecommunication of information including web pages, computer 
software and any data or images; retrieval of information relating to electronic mail systems (voice message); telex, 
telegram, facsimile communication services; information and advisory services relating to the aforesaid.

Cl.39;Provision of vehicle parks and vehicle parking facilities; provision of vehicle parking services; sightseeing 
(tourism).

Cl.43;Café, bar, restaurant and catering services; provision of food and drink; reservation and booking of hotel 
accommodation; hospitality services (provision of food and drinks); accommodation services; temporary accommodation 
services; provision and rental of temporary accommodation; provision of information relating to the availability of 
temporary accommodation; temporary accommodation booking and allocation services; hotel and motel services; hotel 
and motel reservation services; travel agency services for booking accommodation, hotel, restaurants; provision of 
information relating to the aforesaid services.

Cl.45;Legal services; security services for the protection of property and individuals; conveyancing services; social 
networking services; information, advisory and consultancy services relating to all the aforesaid services.
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Priority claimed from 28/01/2019; Application No. : UK00003370752 ;United Kingdom 

4260722    25/06/2019
[International Registration No. : 1481770]
Balmonds Skincare Limited

Unit 7, Westergate Business Centre, Westergate Road Brighton, Sussex BN2 4QN United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Skincare preparations.

Cl.35;Retail services connected with the sale of skincare products.
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Priority claimed from 03/01/2019; Application No. : 1980582 ;Australia 

4261867    26/06/2019
[International Registration No. : 1480792]
Myofunctional Research Corporation Pty. Limited

44 Siganto Drive Helensvale QLD 4212 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer programs and software; application software; downloadable software applications (apps), including 
downloadable software applications for mobile devices, including wireless mobile devices; computer programs for 
downloading or uploading information from a global computer network; computer programs for use in patient monitoring 
and patient management, including patient monitoring and patient management in relation to snoring, sleep disorders, 
breathing disorders and cpap treatment; computer programs for use in patient monitoring and patient management in 
relation to the treatment or training of teeth, dental arches, tongue, intra-oral musculature and/or facial muscles.

Cl.10;Orthodontic appliances and aids, including appliances for the treatment or training of teeth, dental arches, 
tongue, intra-oral musculature and/or facial muscles; intra-oral appliances for use in training the tongue and intra-oral 
musculature, and intra-oral appliances for use in treating or supporting cranio-mandibular joints, including the 
temporomandibular joint; appliances for treating breathing disorders and for assisting breathing; intra-oral appliances for 
use in treating snoring and sleep disorders, including mandibular advancement splints; appliances for use in cpap 
treatment; dental apparatus.

Cl.41;Education and training services relating to medical and dental treatment including orthodontic treatment; 
education and training services relating to the treatment or training of teeth, tongue, intra-oral musculature and/or facial 
muscles; education and training services relating to the use of intra-oral appliances for the treatment or training of teeth, 
tongue, intra-oral musculature and/or facial muscles; education and training services relating to snoring, sleep disorders, 
breathing disorders and cpap treatment; education and training services relating to the use of intra-oral appliances in 
treating snoring, sleep disorders, and breathing disorders; organising and conducting conferences, workshops and 
seminars in relation to medical and dental treatment; providing practical training services in relation to medical and dental 
treatment; providing on-line electronic publications; writing of texts in relation to medical or dental treatment.

Cl.44;Medical and medical assistance services; dentistry; dental clinic services; medical clinics; dental assistance; 
orthodontic services; orthodontic clinics; medical and medical assistance services relating to the treatment or training of 
teeth, tongue, intra-oral musculature and/or facial muscles; medical and medical assistance services relating to the use of 
intra-oral appliances for the treatment or training of teeth, tongue, intra-oral musculature and/or facial muscles; medical 
and medical assistance services relating to snoring, sleep disorders and breathing disorders; medical and medical 
assistance services relating to the use of intra-oral appliances for snoring, sleep disorders and breathing disorders; 
medical and medical assistance services for treating snoring and sleep disorders with cpap; medical and medical 
assistance services for treating snoring, sleep disorders and breathing disorders utilising application software, including 
downloadable software applications for mobile devices.
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Priority claimed from 07/01/2019; Application No. : 2018535 ;Australia 

4265257    27/06/2019
[International Registration No. : 1481847]
MAX BIOCARE PTY. LTD.

Level 1-2, 667 Chapel Street South Yarra VIC 3141 Australia

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; cosmetics for personal use; cosmetics for use on the skin; skincare cosmetics; cosmetic products for 
skin care; cosmetic skin care products; skin care products (cosmetic).

Cl.5;Dietary supplements with a cosmetic effect; pharmaceutical preparations for skin care; skin care products 
(medicated); antioxidants (dietary supplements); natural body care products (medicated) for the skin.
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Priority claimed from 07/01/2019; Application No. : 88251803 ;United States of America 

4267794    26/06/2019
[International Registration No. : 1483048]
Waters Technologies Corporation

1209 Orange Street Wilmington DE 19801 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Recorded operating and data analysis software for chromatography and spectrometry instruments; recorded 
software for collecting, analyzing, storing, and reporting data in chromatography and mass spectrometry applications; 
recorded software for collecting, analyzing, storing, and reporting data for use in scientific analysis; recorded software for 
laboratory informatics; recorded computer software for managing laboratory workflow, namely, software for controlling, 
organizing, and tracking laboratory testing projects, laboratory test results, laboratory staff utilization, and reagent and 
sample inventories; recorded computer software for validating processes in chromatography and mass spectrometry 
laboratories; recorded software for facilitating laboratory compliance with government regulation; recorded software for 
laboratory analytical method development, testing, and validation management, namely, for creating, testing, and 
validating methods for using analytical instruments for laboratory use; recorded computer software programs used to 
collect, organize, analyze, and manage data from analytical equipment in the chemical, pharmaceutical, life sciences, 
environmental, clinical diagnostic, food science and safety, and forensic toxicology fields; recorded software for 
validating processes in chromatography and mass spectrometry laboratories; recorded software for purification of 
samples in chromatography and spectrometry applications; recorded software for automating chromatography and mass 
spectrometry operations in a chromatography and mass spectrometry apparatus; recorded software for laboratory and 
sample management.

Cl.42;Software as a service (SaaS) services featuring computer operating and data analysis software for 
chromatography and spectrometry instruments; software as a service (SaaS) services for collecting, analyzing, storing, 
and reporting data in chromatography and mass spectrometry applications; software as a service (SaaS) services for 
collecting, analyzing, storing, and reporting data for scientific analysis; software as a service (SaaS) services for 
laboratory informatics; software as a service (SaaS) services for managing laboratory workflow, namely, software for 
controlling and organizing laboratory testing, laboratory test results, laboratory staff utilization, and reagent and sample 
inventories; software as a service (SaaS) services for validating processes in chromatography and mass spectrometry 
laboratories; software as a service (SaaS) services for facilitating laboratory compliance with government regulation; 
software as a service (SaaS) services for laboratory analytical method development, testing, and validation management, 
namely, for creating, testing, and validating methods for using analytical instruments for laboratory use; software as a 
service (SaaS) services used to collect, organize, analyze, and manage data from analytical equipment in the chemical, 
pharmaceutical, life sciences, environmental, clinical diagnostic, food science and safety, and forensic toxicology fields; 
software as a service (SaaS) services for validating processes in a chromatography and mass spectrometry laboratories; 
software as a service (SaaS) services for purification of samples in chromatography and spectrometry applications; 
software as a service (SaaS) services for automating chromatography and mass spectrometry operations; software as a 
service (SaaS) services for laboratory and sample management; software as a service (SaaS) services for updating and 
maintenance of laboratory instrument and laboratory management computer software; updating and maintenance of 
computer software; services for maintenance of computer software; technical support services, namely, troubleshooting 
of laboratory computer software problems; technical support services, namely, operational qualification services for 
scientific analytical apparatus and instruments, specifically, technical verification and validation of laboratory instruments 
in the chemical, pharmaceutical, life sciences, environmental, clinical diagnostic, food science and safety, and forensic 
toxicology fields; providing technical advice relating to use, operation, and function of computerized scientific analytical 
apparatus and instruments.
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4269497    03/06/2019
[International Registration No. : 1482454]
Beijing Syswin Internet Investment Co., Ltd.

No. 20, Unit 301, Building 316, Nanhu Middle Garden, Chaoyang District Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Software for ensuring the security of electronic mail; computer software applications, downloadable; computer 
programs [downloadable software]; data processing apparatus; electronic publications, downloadable; computer game 
software; satellite navigational apparatus; audiovisual teaching apparatus.

Cl.35;Direct mail advertising services; publicity; marketing in the framework of software publishing; systemization of 
information into computer databases; providing business information via a web site; provision of an on-line marketplace 
for buyers and sellers of goods and services; information services relating to business matters; organization of 
exhibitions and trade fairs for commercial or advertising purposes.

Cl.38;Providing on-line chat rooms for social networking; providing chat lines utilising the internet; providing internet 
chatrooms; broadcasting of programmes via the internet; providing telecommunications connections to a global 
computer network; computer aided transmission of messages and images; providing electronic transmission of secure e-
mail; data communication by electronic mail.

Cl.42;Research and development of new products for others; design and development of multimedia products; 
information technology [IT] consultancy; providing information on computer technology and programming via a web site; 
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cloud computing; maintenance of computer software; design and development of computer software; outsource service 
providers in the field of information technology; providing user authentication services using biometric hardware and 
software technology for e-commerce transactions.
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4270513    25/06/2019
[International Registration No. : 1483015]
metas GmbH

Am Nossbacher Weg 2 53179 Bonn Germany

Proposed to be Used
IR DIVISION
Cl.9;Software; computer software packages; downloadable computer software applications.

Cl.35;Advertising, marketing and promotional services; brand positioning services; marketing advice.

Cl.41;Training in the operation of cloud computing software; education and training in the field of electronic data 
processing; arranging of training courses; computer education training; computer education training services; computer-
based training courses; training services in the field of computer software development.

Cl.42;Providing online non-downloadable software for use in enterprise resource planning; computer software 
technical support services; computer software consultancy; consultancy in the design and development of computer 
hardware; computer software development; implementation of computer programs on networks; maintenance of 
computer software; creation, maintenance, and updating of computer software; computer programming.

Cl.45;Legal administration of licences; licensing industrial property rights.
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Priority claimed from 02/01/2019; Application No. : 4512008 ;France 

4272808    24/06/2019
[International Registration No. : 1482881]
NEOVIA

Talhouët F-56250 SAINT-NOLFF France

Proposed to be Used
IR DIVISION
Cl.9;Computer programs for agricultural company management.

Cl.42;Computer program analysis services.
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Priority claimed from 14/01/2019; Application No. : 018009530 ;European Union 

4272844    25/06/2019
[International Registration No. : 1483041]
Care of Sweden AB

P.O. Box 146 SE-514 23 TRANEMO Sweden

Proposed to be Used
IR DIVISION
Cl.10;Mattresses for medical use; alternating pressure mattresses for medical use; contoured inflated pads for 
patients; inflatable mattresses for orthopaedic purposes; anti-pressure sore mattresses.

Cl.20;Mattresses.
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Priority claimed from 03/01/2019; Application No. : 731630 ;Switzerland 

4273978    26/06/2019
[International Registration No. : 1483459]
Kinevant Sciences GmbH

Viaduktstrasse 8 CH-4051 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for human use; biological preparations for medical or therapeutic use.

Cl.42;Scientific and technological services and research and design relating thereto; pharmaceutical, biomedical and 
biological therapeutic research services; research in the field of pharmaceutical and biological therapeutic products, 
clinical trials and post-authorization research for the marketing of medicines and/or commercial post-launching of 
medicines; pharmaceutical research and development; providing scientific research information in the fields of 
pharmaceuticals, biomedicine, clinical trials and post-authorization research for the marketing of medicines and/or 
commercial post-launching of medicines.

Cl.44;Providing health and medical information; providing information relating to the diagnostic, prophylactic and 
therapeutic properties of pharmaceutical and biological products for the prevention and treatment of diseases, disorders 
and conditions.
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Priority claimed from 03/01/2019; Application No. : 732621 ;Switzerland 

4273998    25/06/2019
[International Registration No. : 1484270]
Danstar Ferment AG

Poststrasse 30 CH-6300 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Clarification and filtration assistants, stabilizers and haze preventative preparations for treatment of beer, hard 
cider, mead or kombucha; bacteria for use in beer, hard cider, mead or kombucha.

Cl.5;Nutritive substance for micro-organisms which is used as a fermentation agent for beer, hard cider, mead or 
kombucha.

Cl.30;Yeast; yeast for brewing.
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4275095    25/06/2019
[International Registration No. : 1483974]
Felton Grimwade & Bosisto's Pty Ltd

61-69 Clarinda Road OAKLEIGH SOUTH VIC 3167 Australia

Proposed to be Used
IR DIVISION
Cl.3;Laundry liquids, detergents, washes and powders, liquid surface, stain removal and floor cleaning preparations, 
cosmetic preparations including for adult and baby care, moisturisers, lotions, wipes, essential oil preparations, pet 
preparations including shampoos, air care preparations including air fresheners.

Cl.5;Inhalants, pharmaceutical preparations, medicated oils, cough and cold preparations, antibacterial, antifungal and 
antiseptic preparations, preparations for muscular relief, relaxants and nutritional products.
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4275946    25/06/2019
[International Registration No. : 1342327]
BNS Bergal, Nico & Solitaire Vertriebs GmbH

Rheinallee 96 55120 Mainz Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for impregnating of objects made of leather, skin dressing, plastic materials and textiles, in particular of 
shoes; textile-impregnating chemicals for washing in; leather-impregnating chemicals for washing in; chemical leather 
stretchers.

Cl.3;Preparations for cleaning and caring of objects made of leather, skin dressing, plastic materials and textiles in 
particular of shoes; washing agents for textiles; furbishing preparations; buffing compounds; polishes; cleaning and care 
sets for shoes and textiles.

Cl.5;Deodorizing preparations for shoes.

Cl.10;Orthopaedic insoles/foot beds.

Cl.21;Sponges, brushes (except for paint brushes); cleaning rags; materials [cloths] for polishing; shoe trees; 
shoehorns.

Cl.25;Insoles for footwear; foot beds.

Cl.26;Shoe laces.
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4277467    27/06/2019
[International Registration No. : 1483394]
DELACON Biotechnik Gesellschaft m.b.H.

Weissenwolffstrasse 14 A-4221 Steyregg Austria

Proposed to be Used
IR DIVISION
Cl.19;Wood.

Cl.31;Foodstuffs for animals; fodder; pet food; grains for animal consumption; meal for animals; foodstuffs for animals 
containing botanical extracts; mash for fattening livestock; strengthening animal forage; trees and forestry products; raw 
barks; trunks of trees.
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Priority claimed from 28/09/2018; Application No. : 302018000030874 ;Italy 

4280565    21/02/2019
[International Registration No. : 1485158]
E.P.S. S.P.A. EGG POWDER SPECIALISTS OPPURE IN FORMA ABBREVIATA E.P.S. S.P.A.

Via Mensa, 3 Frazione: Santa Maria in Fabriago Lugo (Ravenna) Italy

Proposed to be Used
IR DIVISION
Cl.1;Enzymes for the food industry; enzymes for use in the processing of food by-products; enzymes for use in protein 
hydrolysis; enzymes for use in the manufacture of pet food; enzymes for use in the manufacture of food for domestic 
animals; enzymes for use in the manufacture of nutraceuticals; enzymes to assist in digestion for use in the manufacture 
of animal feeds; chemicals for use in agriculture, horticulture and forestry; compost, manures, fertilizers; biological 
preparations for use in industry and science.

Cl.5;antibacterial pharmaceuticals, enzymes for veterinary purposes; enzyme dietary supplements; pharmaceuticals, 
medical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and substances adapted 
for medical or veterinary use, food for babies; dietary supplements for human beings and animals; plasters, materials for 
dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying vermin; fungicides, 
herbicides

Cl.29;Eggs; white of eggs; powdered eggs; eggs, processed; frozen eggs; yolk of eggs; eggs, milk and milk products; 
albumen for culinary purposes; butter; Chantilly cream; buttercream; margarine; omelets; cheese; cheese fondue; 
ripened cheeses; blended cheese; smoked cheese; cream cheese; cheese spreads; soft white cheese; fresh unripened 
cheeses; hard cheese; soft cheese; cheese powder; meat, fish, poultry and game; meat extracts; preserved, frozen, dried 
and cooked fruits and vegetables; jellies, jams, compotes; eggs; milk, cheese, butter, yoghurt and other milk products; 
edible oils and fats

Cl.32;Beer; flavored beers; de-alcoholized beer; malt beer; alcoholfree beers; beer wort; beer-based beverages; beer-
based cocktails; barley wine [beer], ales; beers; non-alcoholic beverages; fruit beverages and fruit juices; syrups and 
other non-alcoholic preparations for making beverages

Cl.33;Brandy; spirits [beverages]; bitters; distilled beverages; distilled spirits; digesters [liqueurs and spirits]; liqueurs; 
wine; white wines; sparkling wines; fortified wines; sparkling grape wines; red wines; table wines; sweet wines; still 
wines; strawberry wine; wine-based aperitifs; wine-based beverages; prepared wine cocktails; naturally sparkling wines; 
alcoholic beverages; alcoholic preparations for making beverages.
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Priority claimed from 15/11/2018; Application No. : 1969033 ;Australia 

4280697    15/05/2019
[International Registration No. : 1485092]
Ceiba Pty Ltd

Level 1, 121 King Street Melbourne VIC 3000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer databases; audio tapes; video tapes; audio recordings; video recordings; 
downloadable software applications; application software; computer software media platforms; downloadable electronic 
files; downloadable electronic publications; application software for computer aided design and creating digital mock 
ups; downloadable electronic files, digital products and publications; databases.

Cl.35;Advertising; operating on-line marketplaces for selling and buying of goods and/or services; online trading 
services being the facilitation of the exchange of application software, electronic files, digital products, audio recordings, 
video recordings, audio-visual recordings and digital publications; compilation and systemisation of information into 
computer databases; business management services in the field of media; retail sales of application software, electronic 
files, digital products, audio recordings, video recordings, audio-visual recordings and digital publications including 
subscription-based sales; consultancy, information and advisory services regarding the aforementioned services; 
wholesale reseller and distributorship services; subscription management services including the processing of 
subscription-based orders; billing services; e-billing; production of video recordings for advertising, marketing and 
publicity purposes; production of audio recordings for advertising, marketing and publicity purposes; production of 
audio-visual recordings for advertising, marketing and publicity purposes; operating an online marketplace for the sale of 
application software, electronic files, digital products, audio recordings, video recordings, audio-visual recordings and 
digital publications; maintenance of computer databases for others; consulting services in the field of visual advertising 
materials design.

Cl.40;Printing; customised printing of images and/or text onto a variety of goods; 3d printing services; digital printing 
services; photo printing services; photographic processing; photographic image processing; photographic textile 
printing; silkscreen printing; t-shirt printing.

Cl.42;Platform as a service; computer software programming; data coding services; software troubleshooting services; 
cloud hosting provider services; research, design and maintenance services in relation to computer software programs; 
updating computer software; design, creation, hosting and maintenance of websites for others; design, creation and 
hosting of computer databases for others; cloud computing featuring software for use by others in designing, creating, 
customizing, modifying, maintaining and updating graphic arts, illustrations, visual advertising materials, websites and 
web pages on a global computer network, mobile devices and social media sites and applications; providing virtual 
computer systems and virtual computer environments through cloud computing; consulting services in the field of 
graphic design and cloud computing; software as a service; hosting an interactive website featuring technology that 
allows users to design, upload, download, share and sell custom and branded electronic files, digital products and 
publications; technical and computer support services; storage services for electronic files, digital products and 
publications; information, consultancy and advisory services relating to all the aforesaid services; application service 
provider services; graphic design services; digital mock-up services; design and development of computer hardware and 
software; logo design services; providing temporary use of non-downloadable computer software for digital mock-ups, 
designing, creating and customizing graphic arts, illustrations and visual advertising materials; hosting a website 
allowing users to create mock-ups of graphic designs, illustrations and visual advertising materials.

Cl.45;Licensing services relating to computer software, systems and networks.
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Priority claimed from 19/10/2018; Application No. : 30 2018 025 218 ;Germany 

4280739    17/04/2019
[International Registration No. : 1484846]
BIOCHEM Zusatzstoffe Handels- und Produktionsgesellschaft mbH

Küstermeyerstr. 16 49393 Lohne Germany

Proposed to be Used
IR DIVISION
Cl.5;Additives for animal foods; medical foodstuff additives for veterinary use; medicated animal feed; medicated 
additives for animal foods; nutraceuticals for use as a dietary supplement for animals; foodstuff additives for animals; 
foodstuff additives for poultry, cattle, pigs and horses; non-medical additives to foodstuffs for animals.

Cl.31;Animal feed; feed for poultry, cattle, pigs and horses.
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Priority claimed from 05/05/2019; Application No. : 37951843 ;China 

4280793    18/06/2019
[International Registration No. : 1484916]
Shanghai Pai Technology Co., Ltd.

Room 3001, Building 22, No. 500 Jiajian Road, Jiading District 201800 Shanghai China

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer software, recorded; electronic publications, downloadable; computer programs, 
downloadable; computer software applications, downloadable; humanoid robots with artificial intelligence; applications 
for cell phones, downloadable; animated cartoons; cinematographic film, exposed; computer programs, downloadable 
software.

Cl.28;Apparatus for games; toys; building blocks [toys]; parlor games; dolls; scale model vehicles; toy vehicles; jigsaw 
puzzles; intelligent toys; playing cards.

Cl.41;Educational services; instruction services; teaching; nursery schools; organization of competitions [education or 
entertainment]; arranging and conducting of conferences; organization of exhibitions for cultural or educational 
purposes; providing online electronic publications, not downloadable; game services provided online from a computer 
network; toy rental.
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4280820    28/05/2019
[International Registration No. : 1484977]
Genics Holdings Pty Ltd

Level 5 Building 60 Research Road St Lucia QLD 4067 Australia

Proposed to be Used
IR DIVISION
Cl.10;Detecting apparatus for veterinary use; detection apparatus for veterinary use; analytical apparatus for veterinary 
use.

Cl.42;Veterinary laboratory services; advisory services relating to technical diagnostic products; technical diagnostic 
testing services; analytical laboratory services.
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Priority claimed from 19/09/2018; Application No. : 610817 ;Portugal 

4280841    19/03/2019
[International Registration No. : 1484419]
SHAMIR OPTICAL, LDA.

Rua do Cego, Nº 100, VILAR P-4485-814 VILA DO CONDE Portugal

Proposed to be Used
IR DIVISION
Cl.9;Eyeglass cases; eyeglasses; eyeglass frames; lenses for sunglasses; optical lenses; optical lenses for sunglasses; 
spectacle lenses; sunglasses.

Cl.35;Administration of a discount program for enabling participants to obtain discounts on goods and services 
through use of a discount membership card; administration of consumer loyalty programs; administration of customer 
loyalty and incentive schemes; administration of customer loyalty programs; administration of sales and promotional 
incentive schemes; administration of sales promotion incentive programs; sales promotion through customer loyalty 
programs.
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Priority claimed from 15/05/2019; Application No. : 89151 ;Cyprus 

4280842    19/06/2019
[International Registration No. : 1484428]
Progresstechgroup Limited

Clarion Business Centre, 25 Aphroditis Street, 2nd floor, Office 203 CY-1060 Nicosia Cyprus

Proposed to be Used
IR DIVISION
Cl.35;Business auditing; business efficiency expert services; business management and organization consultancy; 
business management assistance; business management consultancy; business project management services for 
construction projects; business research; marketing research; professional business consultancy.

Cl.37;Airplane maintenance and repair; building construction supervision.

Cl.41;Teaching; educational services; instruction services.

Cl.42;Engineering; computer software design; maintenance of computer software; computer software consultancy; 
construction drafting; conducting technical project studies; mechanical research; scientific research; technical research; 
quality control; information technology [IT] consultancy; computer programming; scientific laboratory services; 
surveying.
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Priority claimed from 21/05/2019; Application No. : 2008959 ;Australia 

4282152    11/06/2019
[International Registration No. : 1484464]
Rebel Group Limited

751 Gympie Road Lawnton QLD 4501 Australia

Proposed to be Used
IR DIVISION
Cl.9;Smart watches; diving equipment; diving snorkels; diving suits; diving weights; masks for diving; protective 
clothing for diving; regulators for use in diving; diving wetsuits; time clocks (time recording); snorkels; diving suits, 
divers' masks, ear plugs for divers, nose clips for divers and swimmers, gloves for divers, breathing apparatus for 
underwater swimming; diving boots; diving equipment; diving gloves; diving goggles.

Cl.14;Chronometers; watch cases; cases (fitted) for watches; sports watches; stop watches; straps for watches; 
watches; clocks; watch bands; watch straps.

Cl.18;Articles of luggage being bags; tote bags; towelling bags; travel baggage; waist bags; rucksacks; suitcases; 
satchels; knapsacks; purses; card holders (wallets); waterproof protective covers specifically adapted for bags; credit 
card cases (wallets); pocket wallets; backpacks; baggage; baggage tags; bags for sports; beach bags; gym bags; luggage 
bags; shoe bags.

Cl.24;Bath towels; linens; beach towels; golf towels; hooded towels; tea towels; towel blankets; towels (textile); towels 
of textile; bath linen (except clothing).

Cl.25;Apparel (clothing, footwear, headgear); shirts; jumpers (pullovers); jumpers (sweaters); cardigans; dresses; 
vests; pants (clothing); tracksuits; skirts; shorts; underwear; blazers; jackets (clothing); beachwear; socks; ski wear; 
footwear; headwear; articles of waterproof clothing; articles of weatherproof clothing; articles of windproof clothing; bath 
robes; clothing; belts (clothing); linen articles of clothing; clothing for gymnastics; gymwear; tights; undershirts; 
underpants; knickers; singlets; pyjamas.

Cl.28;Balloons (toys); pads for protecting the body against accident or injury (adapted for sports); rackets for playing 
sports; sporting bags (shaped to contain apparatus used in playing sports); sports games; sports training apparatus; 
rackets; strings for rackets; balls for games; balls for playing sports; nets for sports; scooters (toys); shaped covers for 
table tennis tables; tables for table tennis; golfing equipment; billiard equipment; billiard tables; handles for sporting 
goods; racket head covers; shaped covers for sporting articles; bags adapted for sporting articles; toys (playthings); 
punching bags; weights for physical exercise (other than adapted for medical use); exercise apparatus, other than for 
medical rehabilitative purposes; exercise devices, other than for medical rehabilitative purposes; exercise equipment, 
other than for medical rehabilitative purposes; exercise machines, other than for medical rehabilitative purposes; sporting 
articles for wear adapted for use in a specific sport (other than helmets); apparatus for gymnastic exercises; apparatus for 
gymnastics; appliances for gymnastics; water toys (other than swimming aids); gymnastic articles; waterskis; portable 
swimming pools; swimming fins; swimming flippers; swimming floats; swimming jackets; swimming kickboards; 
swimming pools (play articles); machines incorporating weights for use in physical exercise; sporting apparatus; face 
masks for sports (other than diving); masks (playthings); masks for protecting the face (sporting apparatus); surfboards; 
bodyboards; climbing frames (plaything); webbed paddling gloves for water sports (web gloves); games; bags especially 
designed for skis and surfboard; leashes (surfboard); apparatus for playing sports; surfboard covers; apparatus for use 
in sports; articles of sports apparatus; bags adapted to carry sports implements; diving fins.

Cl.35;Discount services (retail, wholesale, or sales promotion services); marketing; product marketing; retail services; 
retailing of goods (by any means); distribution of goods for advertising purposes and wholesale of goods; administration 
of consumer loyalty programs; organisation and management of discount card loyalty schemes; organisation, operation 
and supervision of customer loyalty schemes; administration relating to marketing; direct marketing.
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Priority claimed from 02/11/2018; Application No. : 4496768 ;France 

4282276    16/04/2019
[International Registration No. : 1485307]
International Business Machines Corporation

New Orchard Road Armonk NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware and software for cognitive computing; computer hardware, namely, magnetic tape 
units (IT), magnetic tapes, printed circuits, integrated circuits, computer keyboards, compact discs (audio-video), optical 
disks, couplers (IT), floppy disks, magnetic data media; computer hardware, namely, video screens, scanners, computer 
printers, computer interfaces, computer players, software (recorded programs), microprocessors, modems, monitors 
(hardware), computers, computer memories, computer peripherals; recorded computer programs and software; computer 
adapters; computer components; data processing equipment; computer equipment for information management and for 
data management; semi-conductors; electronic data media that can be processed by machine; magnetic disks; hard disk 
drives; tape recorders; calculating machines; cash registers; facsimile machines; video game software; video recorders; 
videotapes; electric cells and electric batteries; computer chips; boards for integrated circuits; computer accessories, 
namely, computer communication servers; carrying cases for computers; interface cards for computers; computer cables 
and computer cable parts; fax modem cards for computers; computer accessories, namely, screen filters, computer 
mouse pads, electric converters, namely, digital-to-analog, analog-to-digital and step-by-step voltage switches, pagers, 
computer control joysticks, computer mice; electronic publications, namely books, magazines and manuals containing 
information on computer technology; integrated circuit cards and smart cards, integrated circuit adapters and smart card 
adapters; readers for integrated circuit cards and smart cards; microcomputers; electric power supply apparatus; 
projectors (projection apparatus); remote controllers for computers; inverters, surge protectors and uninterruptible power 
supply devices; point-of-sale terminals; computer operating system software; software for accessing a global computer 
network; computer database management software; document management software; software for locating, recovering 
and receiving text, electronic documents, graphic illustrations and audiovisual information on company-scale internal 
computer networks and on local, wide-area and global computer networks; software for developing and software for 
designing websites and user manuals, in electronic format, sold as a set; documentation and instruction manuals 
recorded on electronic data media that can be operated by machine and relating to computers or computer programs; 
computer hardware and computer programs; computer servers; computer storage devices, namely high-speed storage 
subsystems for storage and backup of electronic data either locally or via a telecommunications network; computer 
software for use in controlling the operation and execution of computer systems, programs and networks; computer 
software for use in connecting disparate computer networks and systems, computer servers and storage devices; 
computer operating system software; computer software for linking together computers and for enabling computing 
across a global computer network; computer programs for the management of systems, software and processes existing 
in an information technology environment, computer systems combining computer hardware and software for use in 
managing and analyzing data and instruction manuals in electronic format sold with these products; cloud computing 
system, namely network integrating computer hardware and software for dynamic provisioning, virtualization, and 
consumption metering of computer resources; downloadable cloud-computing software for deploying and managing 
virtual machines to a cloud computing platform; computer systems, namely computer hardware and computer software 
for integrating Natural Language Processing (NLP), Computational Linguistics (CL), Information Retrieval (IR) and 
Machine Learning (ML) and capable of understanding general human queries and formulating responses; electronic 
publications; computer hardware and software for quantum computing; software for computer analysis of imaging; 
computer hardware and software related to security technologies.

Cl.16;Instructional and teaching material (except apparatus); documentation and printed publications on computers 
and computer programs; manuals [handbooks]; printed publications; books; magazines; periodicals; newspapers; 
printing products (printed matter); printed matter relating to computer equipment, software and related services; manuals, 
pamphlets, magazines, information bulletins, inserts for newspapers, booklets, all in connection with software, 
computers, computer system hardware, hardware for networks, telecommunications, information technology, word 
processing, database management, multimedia, entertainment and e-commerce equipment.

Cl.42;Computer programming; computer services for cognitive computing; computer services for information 
management; computer services for data management; cloud computing; software design, updating and maintenance; 
design of computer hardware and software for others, and support services in the field of computers provided by 
computer specialists, computer services, namely website creation, design and maintenance for others; analysis of 
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computer systems, integration of computer networks and databases, computer programming for third parties, all relating 
to commercial interactions on global computer networks; technical support services, namely repair of operating systems 
and computer programs provided by computer technicians; design of computer and software interconnection systems, 
namely electronic interconnection of computers and software; testing of computer programs (software) and hardware 
(quality control and technical control); technical project studies in the field of computer hardware and software; computer 
consulting in connection with computer hardware, namely consulting in computer research and development; computer 
advice and assistance concerning Internet use; rental of computers and software; scientific and industrial research, 
namely research and development of new products, biological research, bacteriological research, chemical research, 
cosmetic research, mechanical research, geological research, technical research, pharmaceutical research, scientific 
research for medical purposes; computer services; computer systems integration services; consulting services in the 
field of design, selection, implementation and use of computer hardware and software systems for others; technical 
support services, namely troubleshooting in the nature of diagnosing computer hardware and computer software 
problems; computer systems design services for others; interconnection of computers and computer programs, namely, 
integration of computer systems and computer networks; computer programs and computer hardware testing services, 
namely, testing of software, computers and servers to ensure their proper functioning; cloud computing services, namely 
network integrated computer hardware and software services for dynamic provisioning, virtualization and consumption 
metering of computer resources; consulting services in the field of cloud computing; providing virtual computer systems 
and virtual computer environments through cloud computing; design and development of computer software for cloud 
storage of data; computer services, namely cloud hosting provider services; computer services, namely electronic data 
storage and data recovery services; design of computer hardware and software for quantum computing; quantum 
computing services for third parties; consulting services in the field of quantum computing; design of computer hardware 
and software and for cognitive computing; consulting services in the field of cognitive computing.
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4283221    12/02/2019
[International Registration No. : 1484643]
CANLAR MEKATRONIK SANAYI VE TICARET ANONIM SIRKETI

Ulas Osb Mah. Semt Motor Yerleri Km.Evl. No:9/2 Iç Kapi N:A Ergene Çorlu Tekirdag Turkey

Proposed to be Used
IR DIVISION
Cl.7;Machines for dyeing and finishing textiles; machines for dyeing, for washing, for degumming, for whitening; 
machines, machine tools and industrial robots for processing and shaping wood, metals, glass, plastics and minerals, 3D 
printers; construction machines and robotic mechanisms (machines) for use in construction: bulldozers, diggers 
(machines), excavators, road construction and road paving machines, drilling machines, rock drilling machines, road 
sweeping machines; lifting, loading and transmission machines and robotic mechanisms (machines) for lifting, loading 
and transmission purposes; elevators, escalators and cranes; machines and robotic mechanisms (machines) for use in 
agriculture and animal breeding, machines and robotic mechanisms (machines) for processing cereals, fruits, vegetables 
and food; machines for preparing and processing beverages; engines and motors, other than for land vehicles, parts and 
fittings therefor: hydraulic and pneumatic controls for engines and motors, brakes other than for vehicles, brake linings 
for engines, crankshafts, gearboxes, other than for land vehicles, gearboxes, cylinders for engines, pistons for engines, 
turbines, not for land vehicles, filters for engines and motors, oil, air and fuel filters for land vehicle engines, exhausts for 
land vehicle engines, exhaust manifolds for land vehicle engines, bearings (parts of machines), roller or ball bearings; 
alternators, current generators, electric generators, current generators operated with solar energy; painting machines, 
automatic spray guns for paint, electric, hydraulic and pneumatic punching machines and guns, electric adhesive tape 
dispensers (machines), electric guns for compressed gas or liquid spraying machines, electric hand drills, electric hand 
saws, electric jigsaw machines, spiral machines, compressed air machines, compressors (machines), vehicle washing 
installations, robotic mechanisms (machines) with the abovementioned functions; electric and gas-operated welding 
apparatus, electric arc welding apparatus, electric soldering apparatus, electric arc cutting apparatus, electrodes for 
welding machines, industrial robots (machines) with the abovementioned functions; printing machines; packaging 
machines, filling, plugging and sealing machines, labellers (machines), sorting machines, industrial robots (machines) 
with the abovementioned functions, electric packing machines for plugging and sealing of plastics; machines for textile 
processing, sewing machines, industrial robots (machines) with the abovementioned functions; pumps (machines), 
circulating pumps, diffusion pumps, electric pumps, lubricating pumps, suction pumps, vacuum pumps, fuel dispensing 
pumps for service stations, self-regulating fuel pumps; electric kitchen machines for chopping, grinding, crushing, mixing 
and mincing foodstuff, washing machines, laundry washing machines, dishwashers, spin driers (not heated), electric 
cleaning machines for cleaning floors, carpets or floorings, vacuum cleaners and parts thereof; automatic vending 
machines; galvanizing and electroplating machines; electric door openers and closers; gaskets for engines and motors.

Cl.35;The bringing together, for the benefit of others, of a variety of goods, namely, machines, machine tools, power-
operated tools, motors and engines, except for land vehicles, machine coupling and transmission components, except for 
land vehicles, agricultural implements, other than hand-operated hand tools, incubators for eggs, automatic vending 
machines, enabling customers to conveniently view and purchase those goods, such services may be provided by retail 
stores, wholesale outlets, by means of electronic media or through mail order catalogues.
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Priority claimed from 02/01/2019; Application No. : 88247568 ;United States of America 

4283224    26/06/2019
[International Registration No. : 1484661]
Off-White LLC

c/o Gelfand, Rennert & Feldman, LLP 360 Hamilton Ave., 100 White Plains NY 10601 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Eyewear, namely, eyeglasses, sunglasses and eyeglass frames and lenses; eyewear accessories, namely, cases 
and holders; laptop sleeves and carrying cases; bags adapted for laptops; cell phone covers and cases.

Cl.25;Apparel, namely, tops as clothing, bottoms as clothing, headwear, footwear, belts.
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4283228    19/06/2019
[International Registration No. : 1484681]
"EQUATORIAL ENERGY INVESTMENTS" LTD

Oliaji Trade Center - 1-st floor, Victoria, Mahe

Proposed to be Used
IR DIVISION
Cl.16;Paper and goods made from paper, not included in other classes; cardboard and goods made from cardboard, 
more specifically packages for cigarettes.

Cl.34;Tobacco; cigarettes, cigarette filters, cigarette paper; smokers' articles; matches.

Cl.35;Advertising, including online advertising on a computer network; business management; import-export agencies; 
sales promotion for others; office functions.
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Priority claimed from 20/05/2019; Application No. : 38294068 ;China 

4283237    11/06/2019
[International Registration No. : 1484584]
HUAWEI TECHNOLOGIES CO., LTD.

Administration Building Huawei Technologies Co., Ltd., Bantian, Longgang District, Shenzhen Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Flexible flat panel displays for computers; smartglasses; smartwatches; computer hardware; computer memory 
devices; integrated circuit cards [smart cards]; sleeves for laptops; tablet computers; covers for tablet computers; stands 
adapted for tablet computers; flat panel displays; laptop computers; notebook computers; bags adapted for laptops; 
computer keyboards; mouse [computer peripheral]; computer programmes, recorded; computer software applications, 
downloadable; black boxes [data recorders]; interactive touch screen terminals; humanoid robots with artificial 
intelligence; electronic sheet music, downloadable; smart rings; security tokens [encryption devices]; personal digital 
assistants [PDAs]; computer software platforms, recorded or downloadable; thin client computers; hand-held electronic 
dictionaries; computer screen saver software, recorded or downloadable; computer software, recorded; downloadable 
graphics for mobile phones; wearable computers; downloadable applications for use with mobile devices; downloadable 
emoticons for mobile phones; computer operating programs, recorded; large-screen liquid crystal displays; electronic 
diaries; liquid crystal displays; electronic pens; portable digital electronic scales; smartphones; wearable activity 
trackers; cases for smartphones; covers for smartphones; protective films adapted for smartphones; transponders; 
network communication equipment; modems; switchboards; transmitters of electronic signals; video printers; computer 
styluses; computer programs, downloadable; pedometers; fingerprint identifiers; human face recognition devices; scales; 
weighing scales; scales with body mass analyzers; transmitting sets [telecommunication]; programme-controlled 
telephone exchange equipment; radios; telecommunication apparatus in the form of jewelry; selfie sticks for use with 
smartphones; holders for cell phones; intercoms; wrist-mounted smartphones; digital photo frames; microphones; 
cabinets for loudspeakers; headphones; headsets; virtual reality headsets; video recorders for cars; set-top boxes; 
loudspeakers; portable media players; sound transmitting apparatus; camcorders; monitoring apparatus, other than for 
medical purposes; video monitors; audio interfaces; electric and electronic effects units for musical instruments; 
equalizers [audio apparatus]; security surveillance robots; wearable video display monitors; television apparatus; car 
televisions; ultra high definition televisions; liquid crystal display televisions; air analysis apparatus; laboratory robots; 
teaching robots; optical lenses; materials for electricity mains [wires, cables]; USB cables; USB cables for mobile phones; 
electronic key fobs being remote control apparatus; video screens; integrated circuits; selfie sticks [hand-held 
monopods]; cameras [photography]; thermal imaging cameras; selfie lenses; connected bracelets [measuring 
instruments]; gas testing instruments; digital weather stations; biochips; infrared detectors; electronic chip cards; touch 
screens; electric plugs; electrical outlets; transducers; digital door locks; central alarms; batteries, electric; chargers for 
electric batteries; rechargeable batteries; cards encoded with security features for identification purposes; digital signal 
processors; short range radios; electronic access control systems for interlocking doors; electronic publications, 
downloadable; chips [integrated circuits]; printed circuit boards; printed circuits; central processing units for processing 
information, data, sound or images; processors [central processing units].

Cl.35;Presentation of goods on communication media, for retail purposes; advertising; online advertising on a 
computer network; price comparison services; business information; commercial information and advice for consumers 
[consumer advice shop]; business management assistance; provision of an online marketplace for buyers and sellers of 
goods and services; sales promotion for others; marketing; providing information in the field of marketing; alcoholic 
beverage procurement services [purchasing goods for other businesses]; providing marketing consulting in the field of 
social media; outsourcing services in the nature of arranging procurement of goods for others; goods import-export 
agencies; search engine optimization for sales promotion; data search in computer files for others; accounting; business 
auditing; account auditing; accounting services for mergers and acquisitions; accounting services for third parties; 
consultancy and information services relating to accounting; marketing in the framework of software publishing.

Cl.36;Insurance brokerage; insurance information; monetary transactions; on-line real-time currency trading; bill 
payment services; providing securities market information; financing services; securities brokerage; financial 
information; electronic funds transfer; financial analysis; financial management; financial consultancy; online banking; 
providing financial information via a web site; providing rebates at participating establishments of others through use of a 
membership card; processing of debit card payments; credit and loan services; electronic banking via a global computer 
network [Internet banking]; money order services; electronic cheque acceptance services; processing of credit card 
payments; apartment house management; real estate management; trust services.

Cl.38;Radio broadcasting; message sending; providing internet chatrooms; providing user access to global computer 
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networks; providing access to databases; transmission of digital files; streaming of data; teleconferencing services; 
communications by mobile telephones; videoconferencing services; video-on-demand transmission; computer aided 
transmission of messages and images; broadcasting of television programs via the Internet; webcasting services; 
transmission of sound and images by satellite.

Cl.41;Training in the field of communication technologies; education; training; training services provided via 
simulators; organization of competitions [education or entertainment]; arranging and conducting of colloquiums; 
arranging and conducting of symposiums; arranging and conducting of conferences; arranging and conducting of 
concerts; arranging and conducting of in-person educational forums; online publication of electronic books and journals; 
providing online electronic publications, not downloadable; providing information about online education; video arcade 
services; preparing subtitles for movies; production of radio and television programmes; providing online music, not 
downloadable; providing online videos, not downloadable; providing films, not downloadable, via video-on-demand 
services; providing television programs, not downloadable, via video-on-demand services; providing recreation facilities; 
entertainment information; games services provided online from a computer network; conducting fitness classes; audio 
and video recording services; providing entertainment information via a web site; entertainment services; conducting 
guided tours; ticket agency services [entertainment]; television entertainment; news reporters services.

Cl.42;Technical research; research and development of new products for others; scientific research; conducting 
technical project studies; telecommunications technology consultancy; computer programming; computer software 
design; updating of computer software; consultancy in the design and development of computer hardware; maintenance 
of computer software; recovery of computer data; conversion of data or documents from physical to electronic media; 
computer system design; creating and maintaining web sites for others; conversion of computer programs and data, 
other than physical conversion; computer software consultancy; rental of web servers; providing search engines for the 
internet; web site design consultancy; information technology [IT] consultancy; electronic data storage; providing 
information on computer technology and programming via a web site; cloud computing; computer technology 
consultancy; computer security consultancy; development of driver and operating system software.
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4283246    14/06/2019
[International Registration No. : 1484539]
Hain Lifescience GmbH

Hardwiesenstr. 1 72147 Nehren Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic substances 
adapted for medical use, food for babies; plasters, materials for dressings; material for stopping teeth, dental wax; 
disinfectants; preparations for destroying vermin; fungicides, herbicides.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; coin-operated mechanisms for vending machines; mechanisms 
for coin-operated apparatus; cash registers, calculating machines, data processing equipment and computers; fire-
extinguishing apparatus.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture materials.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.
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Priority claimed from 13/11/2018; Application No. : 4499566 ;France 

4283249    08/03/2019
[International Registration No. : 1484796]
ECOLE DE HAUTES ETUDES COMMERCIALES DU NORD (EDHEC) Association loi 1901

24 avenue Gustave Delory, CS 50411 F-59057 Roubaix Cedex 1 France

Proposed to be Used
IR DIVISION
Cl.35;Advertising and promotional services; advice and assistance in management and business management in the 
field of business, finance and management universities (Business and management schools); assistance and advice in 
advertising and promotional, marketing and communication in the field of business, finance and management universities 
(Business and management schools); expositions, exhibitions and events organization for commercial, promotional and 
advertising purposes in the field of business, finance and management universities (Business and management schools); 
dissemination of advertisements and promotional material (prospectuses, catalogs, printed matter, samples); distribution 
of commercial information and/or publicity by electronic means, especially via global communication networks (the 
Internet) or private access networks (Intranet) in the field of business, finance and management universities (Business 
and management schools); systemization of data into a central file (portal) in the field of business, finance and 
management universities (Business and management schools); research for promoters and sponsors in the field of 
business, finance and management universities (Business and management schools); public relations services; 
establishment of statistics in the field of business, finance and management universities (Business and management 
schools).

Cl.41;Education; training; teaching; post-bac training programs in the field of business, finance and management 
combining academic training, international exchanges and business internships; training programs based on action-
based pedagogy in the fields of business, finance and management; publishing, editing and distribution services for 
books, newspapers, leaflets, brochures and periodicals in the fields of business, finance and management; online 
editorial services, not for advertising purposes; arranging and conducting of colloquiums, conferences and seminars in 
the fields of business, management and finance; organization of lectures, seminars and trainings of scientific, didactic 
and pedagogical nature in the field of business, finance and management; services for interactive distance training 
courses and courses conducted online in the fields of business, management and finance; further training services in the 
field of business, finance and management; organization of academic exchanges in the field of business, finance and 
management; academies (education); organization of graduates' association.

Cl.42;Scientific and technological services as well as research and design services relating thereto in the field of 
business, finance and management; design and development of computer hardware and software in the field of business, 
finance and management; design and development of computer programs, software and software packages in the field of 
business, finance and management; creation (computer services) and recovery of databases; technical projects study in 
the field of business, finance and management; research services in the field of business, finance and management; 
evaluation, estimation and report services in the fields of science and technology; surveying (engineering work); research 
and development of new products and services for others in the field of business, finance and management; provision of 
a digital platform for research, creation, sharing, structuring, organization or exchange of information of all kinds, namely, 
images, graphics, sounds, texts, audio-visual and multimedia information in the field of business, finance and 
management.
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Priority claimed from 13/11/2018; Application No. : 152891 ;Bulgaria 

4283258    10/05/2019
[International Registration No. : 1484824]
Euro Games Technology Ltd.

"Maritsa" Str., 4, „Vranya-Lozen-Triugulnika" BG-1151 Sofia Bulgaria

Proposed to be Used
IR DIVISION
Cl.9;Software; computer gaming software; computer software packages; computer operating system software; 
computer software, recorded; software drivers; virtual reality software; games software; entertainment software for 
computer games; computer programs for network management; operating computer software for main frame computers; 
monitors (computer hardware); computer hardware; apparatus for recording images; monitors (computer programs); 
computer game programs; computer programs for recorded games; apparatus for recording, transmission or 
reproduction of sound or images; communications servers [computer hardware]; electronic components for gambling 
machines; computer application software featuring games and gaming; computer software for the administration of on-
line games and gaming; computer hardware for games and gaming; electronic components and computer software for 
gambling, gambling machines, gambling games on the internet and via telecommunication network.

Cl.28;Gaming machines for gambling; chips for gambling; mah-jong; arcade games; gambling machines operating with 
coins, notes and cards; games; electronic games; parlor games; gaming chips; gaming tables; slot machines [gaming 
machines]; LCD game machines; slot machines and gaming devices; coin-operated amusement machines; roulette chips; 
poker chips; chips and dice [gaming equipment]; equipment for casinos; roulette tables; gaming roulette wheels; casino 
games; gambling machines and amusement machines, automatic and coin-operated; coin-operated amusement machines 
and/or electronic coin-operated amusement machines with or without the possibility of gain; boxes for coin-operated 
machines, slot machines and gaming machines; electronic or electrotechnical amusement machines and apparatus, 
gaming machines, coin-operated entertainment machines; housings for coin-operated machines, gaming equipment, 
gaming machines, machines for gambling; electropneumatic and electrical gambling machines (slot machines).

Cl.41;Gambling; services related to gambling; gaming services for entertainment purposes; casino, gaming and 
gambling services; training in the development of software systems; provision of equipment for gambling halls; providing 
casino equipment [gambling]; gaming machine entertainment services; providing casino facilities [gambling]; gaming hall 
services; amusement arcade services; games equipment rental; rental of gaming machines; providing amusement arcade 
services; rental of gaming machines with images of fruits; editing or recording of sounds and images; sound recording 
and video entertainment services; hire of sound reproducing apparatus; provision of gaming equipment for casinos; 
providing of casino facilities; online gambling services; casino, gaming and gambling services; provision of gaming 
establishments, gaming halls, internet casinos, online gaming services.
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4283263    03/04/2019
[International Registration No. : 1484385]
ALEMI MEDYA HIZMETLERI SANAYI DIS TICARET LIMITED SIRKETI

Muratpasa Mah. Uluyol Cad. 17-19A 50 Bayrampasa Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.38;Radio and television broadcasting services; telecommunication services; providing access to internet; news 
agencies.

Cl.41;Education and training; arranging and conducting of conferences, congresses and seminars; sporting and 
cultural activities; entertainment; ticket reservation and booking services for entertainment, sporting and cultural events, 
including ticket reservation and booking services for theatres, cinemas, museums and concerts; publication and editing 
of printed matter, including magazines, books, newspapers, other than publicity texts; electronic publication services; 
production of movie films, radio and television programmes; news reporters services; photographic reporting services; 
photography; translation.

Cl.42;Scientific and industrial analysis and research services; engineering; engineering and architectural design 
services; testing services for the certification of quality and standards; computer services, namely, computer 
programming, computer virus protection services, computer system design, creating, maintaining and updating websites 
for others, computer software design, updating and rental of computer software, providing search engines for the 
internet, hosting websites, consultancy in the design and development of computer hardware, rental of computer 
hardware; industrial design services, other than engineering, computer and architectural design; graphic arts designing; 
authenticating works of art.
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Priority claimed from 20/05/2019; Application No. : 302019000031180 ;Italy 

4283268    28/05/2019
[International Registration No. : 1484607]
A. Agrati S.p.A.

Via Piave 28/30 I-20837 Veduggio con Colzano (MB) Italy

Proposed to be Used
IR DIVISION
Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants, dyes; inks for 
printing, marking and engraving; raw natural resins; metals in foil and powder form for use in painting, decorating, 
printing and art; bonding agents for lacquers; binding agents for paints; thinners for coatings; thickeners for paints; 
additives for use in coatings; preservatives; lacquers and varnishes; paints and washes; coatings [paints] for protection 
against friction; coatings [paints] for protection against wear; protective preparations for metals; protective products for 
use on metals [paints]; stabilising preparations in the nature of coatings; metal filled epoxy coatings; clear protective 
coatings for vehicles; coatings in the nature of paints for use on vehicles; glazes; raw natural resins for coating purposes; 
metal foil for use in painting, decorating, printing and art.

Cl.6;Common metals and their alloys, ores; metal materials for building and construction; transportable buildings of 
metal; non-electric cables and wires of common metal; small items of metal hardware; metal containers for storage or 
transport; safes; eye bolts; ice screws of metal; self-tapping metal screws; screws of metal; set screws of metal; screw 
covers of metal; wood screws made of metal; thumbscrews [fasteners] of metal; metal expanding sleeves for affixing 
screws; caps (metal-) for screws; threaded bars of metal; screw tops of metal for bottles; screw cups of metal; screw-in 
insert nuts of metal; screw threaded fasteners of metal; screw caps of metal.
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Priority claimed from 28/01/2019; Application No. : 018015761 ;European Union 

4283305    27/06/2019
[International Registration No. : 1484583]
Trans-Textil GmbH

Pommernstr. 11-13 83395 Freilassing Germany

Proposed to be Used
IR DIVISION
Cl.17;Air-permeable plastic films for use in manufacture; polymeric membranes; microporous synthetic sheets for use 
in manufacture; microporous hoses, not of metal, for use in manufacture; films of textile membrane laminates for use in 
manufacture.

Cl.24;Fabrics, in particular fabric coated or provided with a membrane, for use in manufacture; filtering materials of 
textile for use in manufacture.
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Priority claimed from 05/11/2018; Application No. : 4497175 ;France 

4284246    04/04/2019
[International Registration No. : 1484781]
IDEMIA FRANCE

2 Place Samuel de Champlain F-92400 COURBEVOIE France

Proposed to be Used
IR DIVISION
Cl.9;Magnetic, optical or digital media for information storage; integrated circuit cards; chip cards; integrated circuit 
cards (smart cards); programmable cards; memory cards; electronic cards and badges; biometric cards and badges with 
digital fingerprints; software; payment solutions for software; encryption software; software for storage, retrieval and 
secure transmission of information or data; software for integrated circuits; electronic chips; electronic cards and 
electronic apparatus intended to help means of payment, remote payment, digital wallet; electronic apparatus for 
checking the authenticity of cards; card readers; access code readers; barcode readers; apparatus for writing on 
magnetic or chip-based cards; electronic payment terminals; terminals for magnetic or chip-based cards; electronic point-
of-sale terminals.

Cl.36;Financial, monetary and banking services; consultancy and information with respect to financial, money and 
banking; insurance services; consultancy and information relating to insurance underwriting; financial payment services; 
providing itinerant payment services via a payment card or payment software available on electronic apparatus; provision 
of credit cards.

Cl.38;Transmission of information, data or software via telephone line, telecommunications and/or computer networks, 
cable, satellite, radio relay; remote transmission of data or software on electronic terminals or cards intended to enable 
mobile payment services and to secure them; information concerning the aforementioned services.

Cl.42;Computer engineering; design, development, maintenance and updating of software and design of electronic 
payment apparatus; electronic and computer engineering services aiming to enable and secure remote payments; 
consulting and advice concerning to the aforementioned services.
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Priority claimed from 04/12/2018; Application No. : 4505281 ;France 

4284247    14/05/2019
[International Registration No. : 1484773]
HUBS & CONNEXIONS

16 avenue d'Ivry F-75013 PARIS France

Proposed to be Used
IR DIVISION
Cl.35;Advertising, business management, business administration; business advice and commercial information 
regarding the operation or the management of commercial or industrial companies, including railway stations for road, 
tube and railway stations including retail space situated in railway stations, roads, tube and tram stations; business 
consultancy including business information and business advisory services relating to the design, building and fitting out 
of railway stations, roads, tube and tram stations; hosting of commercial group activities, promotion and advertising of all 
kinds and on all media; business operation of road, railway stations, tube and railway stations including retail space 
situated in railway stations, roads, tube and tram stations; systematization of data into computer databases, computer file 
management; commercial and administrative management of retail space situated in road stations, railway, tube and tram 
stations; advertising, business promotion of shopping mall space situated in road stations, railway, tube and tram 
stations; organization of exhibitions for commercial or advertising purposes in railway stations, roads, tube and tram 
stations; administrative and commercial management of building projects of railway stations, roads, tube and tram 
stations; computer file management, systemization of information for travelers personal name and railway stations, roads, 
tube and tram stations; collection and systematization of data in a central file; management and provision of computer 
databases accessible on-line relating to users of railway stations, roads, tube and tram stations, commercial information 
agencies; customer relations management; business information; market studies and research; drawing up of statistical 
information; works [analysis, preparation and compilation] of business statistics; opinion polling; business management 
assistance; commercial or industrial company management assistance; business management and organization 
consultancy; business management advice and consulting; marketing research and business information services; 
business analysis of users and passenger flows; assistance, consultancy and information services in all the 
aforementioned services.

Cl.36;Insurance services; financial affairs; monetary affairs; real estate affairs in connection with road, railway stations, 
tube and tram stations including retail space situated in railway stations, roads, tube and tram stations; financial 
management of road, railway stations, tube and tram stations including retail space situated in railway stations, roads, 
tube and tram stations, financial management of building projects of road, railway stations, tube and tram stations 
including retail space situated in railway stations, roads, tube and tram stations; financial management; financing 
services; financial analysis; raising capital; capital investment; consultancy with respect to financial investments; 
assistance, consultancy and information services in all the aforementioned services.

Cl.37;Services for the construction, restoration and repair of railway stations, roads, tube and tram stations including 
retail space situated in railway stations, roads, tube and tram stations; information on construction and road, railway 
stations, tube and tram stations including retail space situated in railway stations, roads, tube and tram stations; 
supervision (management) of construction works of roads, railway stations, tube and tram stations including retail space 
situated in railway stations, roads, tube and tram stations; assistance, consultancy and information services in all the 
aforementioned services.

Cl.39;Transport; road and rail transport; transport of persons, luggage and goods, particularly by train and bus; 
transport and travel arrangement; assistance with the organization of transport and travel; transport of pets; transport of 
parcels; railway transport; collection, pick-up, warehousing, forwarding and delivery of merchandise, luggage and 
parcels; loading and unloading; issuing of travel tickets; issuing of transport documents; travel reservation; reservation 
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and rental, including on-line, of seats for travel and on means of transport, especially on trains; reservation of transport 
documents; information on services for the reservation, issuance, withdrawal, exchange and reimbursement of tickets for 
travel; information on transport and travel, rates and timetables of road and rail transport; station hospitality information; 
traffic information; all the aforesaid information services can be provided by any means of communication, including by 
telephone or electronic means, including the Internet; rental of parking spaces and areas, garages; lending and rental of 
vehicles, railway cars, carriages (railway), trucks, vans, motor cars, motorcycles and bicycles; freight forwarding 
services; freight forwarding; packaging, wrapping and packing of merchandise, goods and parcels; parking of vehicles; 
travel organization provided by a travel agent; transport and travel arrangement, including by rail; organization of 
excursions; arranging of tours and sightseeing; reservation and rental, including on-line, of seats for travel and on means 
of transport, especially on trains; escorting of travelers; chauffeur services; taxi services.

Cl.42;Construction drafting; architecture; engineering work; planning for the construction of road, railway stations, 
tube and tram stations including retail space situated in railway stations, roads, tube and tram stations; consultation in 
environmental protection and on the environment of shopping centers; urban planning and commercial city planning; 
interior decoration, including interior decoration of roads, railway stations, tube and tram stations including retail space 
situated in railway stations, roads, tube and tram stations; geological surveys; development (design) of software, 
including computer software for the management and administration of railway stations, roads, tube and tram stations; 
maintenance and updating of software; technical project study; programming for computers; creation (design) and 
maintenance (updating) of websites; assistance, consultancy and information services in all the aforementioned services.
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Priority claimed from 17/12/2018; Application No. : 4508854 ;France 

4284251    17/06/2019
[International Registration No. : 1484749]
ERAM

Saint-Pierre-Montlimart Cédex F-49111 MONTREVAULT-SUR-EVRE France

Proposed to be Used
IR DIVISION
Cl.9;Clothing, clothing items, footwear and headgear for protection against accidents, injuries, radiations, chemicals 
and fire; clothing, clothing items, footwear and headgear for accident prevention; gloves for protection against accidents, 
injuries, radiations, chemicals and fire; protective helmets; safety helmets; clothing, footwear and headgear for protection 
against and prevention of injuries, accidents, chemicals, radiation and fire incorporating sensors, monitors and data 
transmitters; clothing, footwear and headgear for protection against and prevention of injuries, accidents, chemicals, 
radiation and fire, all these products are connected; data processing equipment; software, application software.

Cl.18;Leather or imitation leather goods, briefcases, card cases, purses not of precious metal, wallets, trunks and 
suitcases, traveling sets, handbags, traveling bags, school bags, backpacks, sports bags other than those adapted to 
products for which they are intended, umbrellas, parasols and walking sticks; leather or imitation leather goods, 
briefcases, card cases, purses not of precious metal, wallets, trunks and suitcases, traveling sets, handbags, traveling 
bags, school bags, backpacks, sports bags other than those adapted to products for which they are intended, umbrellas, 
parasols and walking sticks, all incorporating sensors, monitors and data transmitters; leather or imitation leather goods, 
briefcases, card cases, purses not of precious metal, wallets, trunks and suitcases, traveling sets, handbags, traveling 
bags, school bags, backpacks, sports bags other than those adapted to products for which they are intended, umbrellas, 
parasols and walking sticks, all these products are connected.

Cl.25;Clothing; footwear; headwear; belts (clothing); gloves (clothing); neckties; scarves; caps; hosiery; clothing, 
footwear, headgear, belts (clothing), gloves (clothing) incorporating monitors, sensors and data transmitters; clothing, 
footwear, headgear, belts (clothing), gloves (clothing) connected.

Cl.38;Telecommunications; transmission of data and of information by electronic means, computer, or by means of 
electronic communication; electronic messaging; electronic information services; providing access via 
telecommunications to electronic communications networks enabling data to be collected, handled and distributed 
through computer servers.

Cl.42;Development (design), installation, maintenance, updating or rental of software; software as a service (SaaS); 
cloud computing; information technology (IT) consultancy; hosting of servers; electronic data storage.

Cl.44;Information, evaluation, consultancy and monitoring services for health, exercise, fitness and well-being.
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Priority claimed from 25/06/2018; Application No. : 88013816 ;United States of America 

4284258    19/12/2018
[International Registration No. : 1484723]
Phibro Animal Health Corporation

300 Frank W. Burr Blvd., Ste. 21 Teaneck NJ 07666 US

Proposed to be Used
IR DIVISION
Cl.1;Processing aids for ethanol production, namely, industrial chemicals; anti-caking agents and pelleting aid for use 
in the manufacture of animal feed; all the foregoing specifically excludes cyanoacrylate instant industrial adhesives, 
unprocessed epoxy resin, unprocessed artificial resin, adhesives for use in industry, chemical sprays used for detecting 
leaks, industrial adhesives for metal bonding, industrial assembly adhesives, industrial adhesive assembly sprays for 
industrial purposes, and polyurethane.

Cl.5;Animal health and nutrition products, namely, nutritional supplements, animal feed additives, mineral supplements, 
and medicated animal washes; dietary supplements for animals; animal health and nutrition supplements; medicated 
supplements for animals; non-medicated supplements for animals; mineral feed supplements for animals; chemical 
reagents for veterinary purposes; vaccines for veterinary purposes; biological preparations for veterinary purposes for 
the treatment, prevention and control of respiratory, enteric and organ system diseases; disinfectants for use in 
production of food for animals; animal health and nutrition supplements and additives for nutritional and therapeutic use, 
growth promotion, performance enhancement, prevention, control and treatment of diseases and infections, and 
veterinary diagnostics; medicated and non-medicated health and nutrition supplements and additives for animals; 
nutritional supplements for animals in the nature of vitamins, minerals, yeasts, fermentation byproducts, enzymes, toxin 
binders, immune modulators, direct-fed microbials, prebiotics, probiotics and intestinal competitive exclusion products 
for animals; veterinary pharmaceuticals for the treatment of respiratory, enteric and organ system diseases; veterinary 
antimicrobials, antibiotics, antibacterials, anti-infectives, anticoccidials, anthelmintics, parasiticides, bloat control agents 
and chemotherapeutic agents for animals; veterinary vaccine products for prevention, control and treatment of diseases 
and infections, and for stimulating immune response to specific virus or bacteria, for animals; adjuvants for use in 
vaccine manufacture; antimicrobials, antibiotics, anti- infectives, fermentation products and yeast products used in 
ethanol production in the nature of antibiotics and yeast products in the nature of antibiotics used in ethanol production; 
medicated animal feed; biological preparations for veterinary purposes for the treatment, prevention and control of 
respiratory, enteric and organ system diseases; animal health and nutrition additives to animal feed for use as nutritional 
supplements; nutritional additives for animal foodstuffs for use as nutritional supplements; animal health and nutrition 
feed additives for use as nutritional supplements; medicated feed additives and supplements for animals for use as 
nutritional supplements; non-medicated feed additives and supplements for animals for use as nutritional supplements; 
animal health, nutrition and therapeutic feed additives and supplements for use as nutritional supplements, namely, 
chemical reagents for veterinary purposes, vaccines for veterinary purposes, biological preparations for veterinary 
purposes, disinfectants for use in production of food for animals, medicated and non-medicated supplements for growth 
promotion, performance enhancement, prevention, control and treatment of diseases and infections, and veterinary 
diagnostics, and vitamins, minerals, yeasts, fermentation byproducts, enzymes, toxin binders, immune modulators, 
direct-fed microbials, prebiotics, probiotics and intestinal competitive exclusion products; animal health, nutrition and 
therapeutic feed additives and supplements for use as nutritional supplements, namely, veterinary pharmaceuticals, 
antimicrobials, antibiotics, antibacterials, anti-infectives, anticoccidials, anthelmintics, parasiticides, bloat control agents 
and chemotherapeutic agents; processing aids for ethanol production, namely, bactericides, fungicides, and 
disinfectants.
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Cl.31;Non-medicated animal feed.
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Priority claimed from 15/07/2018; Application No. : 30 2018 017 366 ;Germany 

4284278    07/01/2019
[International Registration No. : 1485032]
Dr. Max Ahnen

Limmatstr. 34 CH-8005 Zürich Switzerland

Dr. Jannis Fischer

Menzelstr. 9 12157 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; orthopedic articles; suture materials; 
physical therapy equipment; Hearing protection devices; medical and veterinary apparatus and instruments; medical 
furniture and bedding, equipment for moving patients; medical clothing; prosthetics and artificial implants; orthopedic 
and mobility aids; parts and accessories for all the aforesaid goods, included in this class; medical, surgical, therapeutic, 
dental and veterinary apparatus, equipment and instruments; medical apparatus and equipment and installations 
consisting thereof and parts therefor, for X-ray diagnostics and therapy; apparatus and equipment for angiography, 
cardiography, neuroradiology and subtraction angiography (DSA); equipment for digital image recording, for contrast 
medium analysis with real time image reproduction; Instruments and apparatus for endourulogical radiology, functional 
diagnostics and instrumental urology and for extracorporeal destruction of urinary and biliary calculus; devices for 
treating bone, muscle and tendon disorders; medical and electromedical apparatus and equipment for computed 
tomography, magnetic resonance tomography, magnetic resonance imaging, ultrasound diagnostics, nuclear medicine, 
radiotherapy, positron emission tomography (PET) therapy, single-photon emission computed tomography (SPECT), and 
installations consisting thereof and parts therefor; apparatus for ECG long-term storage and computerised ECG 
evaluation, electroencephalographs; equipment, apparatus and instruments for high-frequency heat therapy, 
electrosurgery, diagnostics and therapy; measuring apparatus for cardiac catheterisation; apparatus for patient 
monitoring and arrhythmia analysis; apparatus for polygraphy and electrophysiological examinations; measuring devices 
for medical purposes and measuring stations consisting thereof for medical functional analyses; cardiac pacemakers and 
defibrillators; telemetry apparatus for medical use; equipment for respiratory technology; lasers for medical purposes; 
catheters; linear accelerators for tumour radiotherapy; equipment for the localisation of tumours; medical apparatus for 
dosage planning and the documentation of tumour radiotherapy; furniture for medical purposes, including patient-
positioning tables, examining and operating tables; electric apparatus for cosmetic purposes, namely massage 
apparatus, medical radiation apparatus, electrically operated diffusers for medical purposes; light screens for medical 
purposes; radiography apparatus for imaging plate technology; X-ray tubes for medical purposes; sources of 
electromagnetic fields for use in medical diagnosis; tools for medical diagnostics; medical apparatus, instruments and 
equipment for diagnostics; point-of-care diagnostic apparatus, equipment and instruments; tools for veterinary 
diagnostics; furniture adapted for medical use; furniture especially made for medical examinations and treatments; tables 
for medical use; beds for medical use; seats for medical purposes; beds adapted for medical use; blood testing 
apparatus; urine analysis apparatus; protective devices and protective screens for protecting against exposure to Xrays, 
for medical purposes; clothing especially for operating rooms; cases and bags especially for medical apparatus, 
equipment and instruments; instrument cases for use by surgeons and doctors; laboratory robots for medical purposes; 
special clothing for medical purposes; robots for medical purposes; robotic arms for medical purposes.

Cl.37;Building construction; repair, installation of medical technical equipment, in particular of tomography equipment, 
as well as its parts and accessories; construction of medical establishments; maintenance, servicing, repair and 
installation of medical instruments, apparatus and equipment; maintenance, servicing, repair and installation of 
diagnostic instruments, apparatus and equipment; providing information relating to the repair or maintenance of medical 
machines and apparatus; rental of objects in connection with the providing of the aforesaid services, included in this 
class; consultancy and information in relation to the aforesaid services, included in this class; construction consultancy.

Cl.42;Scientific and technological services, and research and design relating thereto; industrial analysis and research 
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services; design and development of computer hardware and software; IT services, namely development, programming 
and implementation of software; computer hardware development; hosting services and software as a service and rental 
of software; rental of computer hardware and facilities; IT consultancy and information; IT security, protection and repair 
of software, data duplication and conversion, data encoding, computer analysis and diagnostics, research and 
development, and implementation of computers and computer systems, computer project management, data mining, 
cloud computing services, telemedicine computer programs and services; digital watermarking, computer design and 
development, technological services in connection with computers, computer networking, updating of memory banks in 
computer systems, data migration, updating of websites, for others, monitoring of computer systems through remote 
access; scientific and technological services; testing, authentication and quality control; design services; rental of 
objects in connection with the providing of the aforesaid services, included in this class; consultancy and information in 
relation to the aforesaid services, included in this class; research and development, for others, in the field of electrical 
engineering, electronics, information technology, medical technology, physics, chemistry and mechanical engineering, as 
well as planning, technical consultancy in the field of medical devices, engineering and technical monitoring services in 
these fields; construction and design planning and consultancy in these areas; computer programming; rental of 
electrical engineering, electronics and information technology products and installations, namely electrotechnical and 
electronics parts, accessories, spare parts, and calibration apparatus of medical technical equipment, in particular of 
tomographs, and analysis and control software for use with it; material testing; computer programming in the medical 
field; writing of computer programs for medical applications; medical research; technical consultancy for medical 
facilities and clinics; technical planning for medical facilities and clinics; cloud computing services for recording, 
processing, storing and reproducing radiological, biological and physiological data; cloud services, namely cloud 
computing and cloud hosting services in the field of medical and medical technical data. 
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Priority claimed from 31/01/2019; Application No. : 1986598 ;Australia 

4284335    10/04/2019
[International Registration No. : 1485070]
Talga Resources Ltd

First Fl, 2 Richardson St WEST PERTH WA 6005 Australia

Proposed to be Used
IR DIVISION
Cl.1;Graphene and graphite being chemical products for industrial and scientific use, including but not limited to 
application in inks, paints, coatings, fabrics; graphene; graphite; chemical compositions for strengthening building 
materials including floor panels, ceiling panels, building panels, coating materials, coatings and paints; waterproof 
coatings (chemical, other than paints); surface coating compositions (chemicals), other than paints; protective coatings 
for buildings (other than paints or oils); protective coatings for repelling water (chemical); coating compositions 
(chemicals), other than paint; coating agents (chemicals), other than paint; chemical preparations for forming coatings on 
metals; chemical preparations for use in the manufacture of surface coatings; chemical additives; chemical additives for 
strengthening materials; chemical additives for increasing the electrical conductivity of materials; chemical additives for 
increasing the thermal conductivity of materials; chemical additives for increasing the conductivity of materials; chemical 
preparations for preserving foodstuffs; chemical products for preserving foodstuffs; chemical preparations having 
conductive properties; conductive pastes; conductive resins; anti-corrosive chemical coatings (other than paints); 
chemical coating compositions for protection against the effects of heat; chemcial coating compositions for protection 
against the effects of radiation; all of the foregoing also being treated with, or containing, graphene or graphite.

Cl.2;Coatings in the nature of paints and inks; weatherproofing coatings; coatings in the nature of conductive inks for 
industrial purposes; rust preventatives in the nature of a coating; rust protecting paints; anticorrosion coatings; 
antifouling coatings; antifouling in the nature of a coating; antifouling paints; plastic preservatives in the nature of a 
coating; plastic protecting paints; pre-treatment coatings in the nature of paints and inks; coatings for use with metal 
substrates; anti-corrosion pre-treatment coatings; protective coatings; protective preparations for metals; coatings for 
use in packaging to preserve foodstuffs; inks for the purpose of marking goods; water resistant protective surface 
coatings (paints); pre-treatments in the nature of coatings for rolled steel; pre-treatments in the nature of coatings for 
rolled aluminium; pre-treatments in the nature of coatings for castings; pre-treatments in the nature of coatings for 
stampings; pre-treatments in the nature of coatings for forgings; pre-treatments in the nature of coatings for use with 
metal formation tools and methods; coatings for corrosion resistance for use in transportation; coatings for 
strengthening building materials including floor panels, ceiling panels, building panels, coating materials, coatings and 
paints; insulating coatings; coating materials for insulation; coating compositions in the nature of paints and inks for 
protection against the effects of heat; coating compositions in the nature of paints and inks for protection against the 
effects of radiation; all of the foregoing also being treated with, or containing, graphene or graphite.

Cl.6;Steel, including rolled steel; aluminium, including rolled aluminium; metal substrates; metal articles; packaging 
containers of paper, plastic and metal, metal predominating; all of the foregoing also being treated with or containing 
graphene or graphite.

Cl.9;Electrical conductors; electricity conductors; printed circuit boards; printed circuits; printed circuits on substrates 
of flexible film; printed circuits on substrates of plastics material; conductive films for electrical purposes; conductive 
films for monitoring external conditions; conductive films for sensing external conditions; conductive films for monitoring 
body vitals; conductive films for security marking purposes; all of the foregoing also being treated with or containing 
graphene or graphite.

Cl.16;Paper; paper products; boxes made of paper; boxes made of cardboard; containers of paper for packaging; paper 
packaging materials; coated paper for packaging; airtight packaging of cardboard; airtight packaging of paper; airtight 
packaging of plastics; plastic packaging materials; films made of plastics for use as packaging material; films of plastic 
for packaging foods; films of plastic for food preservation; inks for marking purposes; inks for marking purposes to 
prevent fraud; inks for marking purposes to verify authenticity; plastic film for packaging; treated paper for insulating; all 
of the foregoing also being treated with, or containing, graphene or graphite.

Cl.17;Insulators; plastic materials for use in manufacture; insulating fabric; flexible sheeting for use with semi-
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conductors; all of the foregoing also being treated with, or containing, graphene or graphite.

Cl.19;Acrylic coatings for building (other than paints); acrylic protective coatings (other than in the nature of paint); 
building materials for coating ceilings (other than paint); building materials for coating walls (other than paint); cement 
based coatings (other than in the nature of paint); coating preparations having water repellent properties (building 
materials); coatings (building materials); concrete coatings; fire protective coatings for use in the construction industry; 
industrial coatings (building materials); liquid applied coatings for building surfaces (not paints); materials for making 
and coating roads; materials for use in coating buildings (other than paint); mortar; protective coatings (building 
materials); plastic coatings (other than paints) for use in building; render (wall coating); sealants in the nature of coatings 
(other than paints); spray coatings (cementitious); surface coating compositions (cementitious); surface coatings in the 
nature of building materials; textured coatings (cementitious); wall coatings (building materials) other than paints; 
waterproof coatings (cementitious); all of the foregoing also being treated with, or containing, graphene or graphite.
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Priority claimed from 20/12/2018; Application No. : 4510078 ;France 

4286524    06/06/2019
[International Registration No. : 1485953]
AXENS

89 boulevard Franklin Roosevelt F-92508 Rueil-Malmaison Cedex France

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry and sciences in the fields of refining, petrochemicals, processing of gas, biomass 
and industrial water; catalysts, catalytic agents, adsorbents, catalytic supports, chemical additives for producing fuels, 
hydrocarbons, gasoline and diesel oils, petrochemicals, biofuels and bio-sourced chemicals.

Cl.9;Software in the field of refining, petrochemicals, processing of gas, biomass and industrial water; industrial 
process control apparatus in the field of refining, petrochemicals, processing of gas, biomass and industrial water; 
laboratory equipment in the field of refining, petrochemicals, processing of gas, biomass and industrial water.

Cl.11;Installations and columns for distillation, fractionation, separating and processing in the fields of refining, 
petrochemicals, processing of gas, biomass and industrial water.

Cl.35;Advertising in the field of refining, petrochemicals, processing of gas, biomass and industrial water; business 
management, commercial administration, office work, assistance, advice, consultation, expertise in business 
management, all the aforesaid services being provided in the field of refining, petrochemicals, processing of gas, biomass 
and industrial water.

Cl.37;Construction in the field of refining, petrochemicals, processing of gas, biomass and industrial water; installation 
and repair of equipment and industrial units in the field of refining, petrochemicals, processing of gas, biomass and 
industrial water.

Cl.40;Fuel processing, hydrocarbon conversion, aromatic compound purification, industrial water processing, 
petroleum products processing, catalyst processing and reprocessing; gas processing, biomass processing; material 
testing in the field of refining, petrochemicals, processing of gas, biomass and industrial water.

Cl.42;Programming for computers in the field of refining, petrochemicals, processing of gas, biomass and industrial 
water; technical consulting in the field of refining, petrochemicals, processing of gas, biomass and industrial water; 
development of plans, technical project studies, industrial research and development, studies and engineering works, 
namely, surveys, evaluations, estimates, research, drawing up reports, civil works, surveys, all the aforesaid services 
being provided in the field of the refining, petrochemical, processing of gas, biomass and industrial water industries.

Cl.45;Technology licensing in the field of refining, petrochemicals, processing of gas, biomass and industrial water.
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4286525    13/06/2019
[International Registration No. : 1485956]
Prover Technology AB

Krukmakargatan 21 SE-118 51 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Registered computer programs including computer programs for verifying systems; computer applications 
programs for selecting and configuring data processing equipment in accordance with pre-established criteria; generic 
software modules implementing decisions procedures, each for a certain logic; chips (integrated circuits); data based 
computer aided software engineering (CASE) applications; registered computer programs for verifying hardware and 
software systems.

Cl.42;Research and development services regarding new products; computer programming; updating and verifying of 
computer programs; consultancy in the field of systems development and computer systems verification; research and 
development services regarding formal verification technology; industrial design; engineering services regarding special 
software modules including equivalence checking of combinational circuits (chips); automated verification solutions 
based on model checking techniques.
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Priority claimed from 14/06/2019; Application No. : 302019000039960 ;Italy 

4286528    21/06/2019
[International Registration No. : 1485964]
M STRETCH S.P.A.

VIA CHIARAVALLE, 7 I-20122 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.16;Adhesive plastic film for packaging; adhesive plastic film for wrapping; plastic bags for packaging; cellulose 
acetate film for packaging; cellulose acetate film for wrapping; plastic envelopes for packaging; paper envelopes for 
packaging, plastic film for packaging; packaging containers of regenerated cellulose; rolls of plastic film for packaging; 
rolls of adhesive film for packaging and wrapping; plastic film for wrapping food.

Cl.17;Bags [envelopes, pouches] of rubber, for packaging; containers of rubber for industrial packaging; caps of rubber 
(for industrial packaging containers); self-adhesive packaging tapes, other than stationery and not for medical or 
household purposes, film for mulching, plastic films for agricultural purposes; plastic films other than for wrapping and 
packaging; polypropylene other than for packaging and wrapping; polyurethane films other than for packaging and 
wrapping; cellulose acetate film, other than for wrapping; cellulose acetate film used as packing material.

Cl.20;Plastic containers for packaging.
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Priority claimed from 30/01/2019; Application No. : 1112522 ;New Zealand 

4286541    30/04/2019
[International Registration No. : 1485677]
THE WAREHOUSE LIMITED

26 The Warehouse Way Northcote Auckland 0627 New Zealand

Proposed to be Used
IR DIVISION
Cl.4;Automotive engine oils; lubricants; dust absorbing, wetting and binding compositions; fuels and illuminants; 
candles and wicks for lighting.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; parts and fittings in this class for the foregoing.

Cl.35;Advertising; business management; business administration; office functions; wholesaling and retailing services; 
business and market research; mail order services; import-export agencies; marketing; sales promotion for others; retail 
and wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; providing an 
online market for buyers and sellers of goods and services; all the aforementioned services being in relation to consumer 
goods; all the foregoing also being available or accessible online or via the Internet.
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4286553    14/06/2019
[International Registration No. : 1485718]
Flammger, Zudse & Co GmbH

Meißner Str. 25 01445 Radebeul Germany

Proposed to be Used
IR DIVISION
Cl.3;Soaps, perfumery, essential oils, cosmetics, hair lotions, dentifrices, body deodorants, room perfume sprays, 
cosmetic preparations for baths, lipstick, bath salts, not for medical purposes, cosmetic skin creams, sachets for 
perfuming linen, oils and creams for cosmetic purposes, shampoos, cleansing milk for cosmetic purposes.

Cl.18;Sports bags and beach bags.

Cl.24;Bath linen (except clothing), bath towels.

6136



Trade Marks Journal No: 1920 ,   23/09/2019           Class 99 
 

Priority claimed from 09/11/2018; Application No. : 152814 ;Bulgaria 

4286556    19/04/2019
[International Registration No. : 1485721]
Euro Games Technology Ltd.

"Maritsa" Str. 4, "Vranya-Lozen-Triugulnika" BG-1151 Sofia Bulgaria

Proposed to be Used
IR DIVISION
Cl.9;Software; computer gaming software; computer software packages; computer operating system software; 
computer software, recorded; software drivers; virtual reality software; games software; entertainment software for 
computer games; computer programs for network management; operating computer software for mainframe computers; 
monitors (computer hardware); computer hardware; apparatus for recording images; monitors (computer programs); 
computer game programs; computer programs for recorded games; apparatus for recording, transmission or 
reproduction of sound or images; communications servers [computer hardware]; electronic components for gambling 
machines; computer application software featuring games and gaming; computer software for the administration of on-
line games and gaming; computer hardware for games and gaming; electronic components and computer software for 
gambling, gambling machines, gambling games on the internet and via telecommunication network.

Cl.28;Gaming machines for gambling; chips for gambling; mah-jong; arcade games; gambling machines operating with 
coins, notes and cards; games; electronic games; parlor games; gaming chips; gaming tables; slot machines [gaming 
machines]; LCD game machines; slot machines and gaming devices; coin-operated amusement machines; roulette chips; 
poker chips; chips and dice [gaming equipment]; equipment for casinos; roulette tables; gaming roulette wheels; casino 
games; gambling machines and amusement machines, automatic and coin-operated; coin-operated amusement machines 
and/or electronic coin-operated amusement machines with or without the possibility of gain; boxes for coin-operated 
machines, slot machines and gaming machines; electronic or electrotechnical amusement machines and apparatus, 
gaming machines, coin-operated entertainment machines; housings for coin-operated machines, gaming equipment, 
gaming machines, machines for gambling; electropneumatic and electrical slot machines (gaming machines for 
gambling).

Cl.41;Gambling; services related to gambling; gaming services for entertainment purposes; casino, gaming and 
gambling services; training in the development of software systems; provision of equipment for gambling halls; providing 
casino equipment [gambling]; gaming machine entertainment services; providing casino facilities [gambling]; gaming hall 
services; amusement arcade services; games equipment rental; rental of gaming machines; providing amusement arcade 
services; rental of gaming machines with images of fruits; editing or recording of sounds and images; sound recording 
and video entertainment services; hire of sound reproducing apparatus; provision of gaming equipment for casinos; 
providing of casino facilities; online gambling services; casino, gaming and gambling services; provision of gaming 
establishments, gaming halls, Internet casinos, online gaming services.
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Priority claimed from 26/10/2018; Application No. : 2018878 ;Leichtenstein 

4286557    26/04/2019
[International Registration No. : 1485618]
Apple Inc.

One Apple Park Way Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Cl.38;Broadcasting and transmission of voice, data, images, music, audio, video, multimedia, television, and radio by 
means of telecommunications networks, computer networks, the Internet, satellite, radio, wireless communications 
networks, television, and cable; broadcast and transmission of streamed music, audio, video, and multimedia content by 
means of telecommunications networks, computer networks, the Internet, satellite, radio, wireless communications 
networks, television, and cable; subscription and pay-per-view broadcasting and transmission services by means of 
telecommunications networks, computer networks, the Internet, satellite, radio, wireless communications networks, 
television, and cable.

Cl.41;Arranging, organizing, conducting, and presenting concerts, live performances, entertainment special events, 
arts and cultural events, theatrical entertainment, competitions, contests, fairs, festivals, exhibitions, expositions, and 
sporting events; development, production, distribution, and presentation of radio programs, television programs, motion 
pictures, multimedia entertainment content, and sound recordings; providing ongoing television, radio, audio, video, 
podcast, and webcast programs; providing entertainment, sports, music, informational, news, and current events 
programming by means of telecommunications networks, computer networks, the Internet, satellite, radio, wireless 
communications networks, television, and cable television; providing non-downloadable entertainment, sports, 
animation, music, informational, news, reality, and current events programming; providing entertainment, sports, music, 
informational, news, current events, and arts and culture programming via websites and computer applications; providing 
information in the field of entertainment, music, sports, news, and arts and culture via websites and computer 
applications; entertainment information; providing non-downloadable computer games, electronic games, interactive 
games, and video games; providing information, schedules, reviews and personalized recommendations of educational 
programs, entertainment, motion pictures, theatre, arts and cultural events, concerts, live performances, competitions, 
fairs, festivals, exhibitions, expositions, and sporting events; publication and presentation of reviews, surveys, and 
ratings, and providing interactive websites and computer applications for the posting and sharing of reviews, survey, and 
ratings relating to educational programs, entertainment, motion pictures, theatre, arts and cultural events, concerts, live 
performances, competitions, fairs, festivals, exhibitions, expositions, and sporting events.

6138



Trade Marks Journal No: 1920 ,   23/09/2019           Class 99 
 

Priority claimed from 10/11/2018; Application No. : 30 2018 026 922 ;Germany 

4286564    29/04/2019
[International Registration No. : 1485632]
Karl Mayer Textilmaschinenfabrik GmbH

Brühlstraße 25 63179 Obertshausen Germany

Proposed to be Used
IR DIVISION
Cl.7;Textile machines; warp preparation machines for warp knitting and weaving; warping machines; direct warping 
machines; raschel machines; sample warping machines; beaming machines; sizing machines; stitch-bonding machines; 
bobbin lace machines; multiaxial fabric laying machines; warp knitting machines.

Cl.9;Electrical and electronic controlling for machines and plants of the textile industry; apparatus for counting, 
monitoring and measuring of the physical characteristics of threads and textile machines.

Cl.37;Repair and maintenance of textile machines, warp preparation machines, warping machines, sizing machines.

Cl.42;Technological consultancy in connection with textile machines, warp preparation machines, warping machines, 
sizing machines; design and development of computer hardware and software for textile machines, warp preparation 
machines for warp knitting and weaving, warping machines, sizing machines.
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Priority claimed from 05/02/2019; Application No. : 018019741 ;European Union 

4286575    24/06/2019
[International Registration No. : 1485659]
GTP GUMMI-TECHNIK-PLASTIK GmbH

Robert-Bosch-Str. 5 71409 Schwaikheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Goods of combinations of metal and rubber being parts of machines or mechanical apparatus, namely stops, feet 
being vibration isolators, annular stops, conical bearings, rails, hollow springs and rollers, profiles of plastic being parts 
of machines or mechanical apparatus.

Cl.17;Unprocessed and semi-processed rubber, gutta-percha, gum, asbestos, mica and substitutes for all these 
materials; flexible pipes, not of metal; packing, stopping and insulating materials.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; development, namely development of technical 
elements in the form of punched parts, flat gaskets, mouldings, profiles, extrusions, pipes, buffers, rails, hollow springs 
and rollers, and development for improving the aforesaid goods.
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Priority claimed from 20/03/2019; Application No. : 018038448 ;European Union 

4286580    26/06/2019
[International Registration No. : 1485567]
Roche Diagnostics GmbH

Sandhofer Str. 116 68305 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific instrument and apparatus; laboratory instruments for use in research and science; laboratory 
instruments for research and diagnostic purposes; computer hardware and software for medical and diagnostic 
purposes; computer software for the provision of automated diagnostic laboratory processes; computer software and 
hardware for use with laboratory instruments, namely, for use in providing remote automated control, connection, data 
analysis, and data management.

Cl.10;Analyzers for in-vitro diagnostic testing for medical purposes; laboratory apparatus for medical diagnostic 
purposes.
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Priority claimed from 13/05/2019; Application No. : 2019-068079 ;Japan 

4286604    19/06/2019
[International Registration No. : 1485478]
Nintendo Co., Ltd.

11-1, Hokotate-cho, Kamitoba, Minami-ku, Kyoto-shi Kyoto 601-8501 Japan

Proposed to be Used
IR DIVISION
Cl.9;Electronic game programs; downloadable electronic game programs; video game programs; video game 
cartridges; cases for smartphones; computer game software, downloadable; computer game software, recorded; 
computer programs, recorded; computer programs, downloadable; smartphone software; chargers for electric batteries; 
electrical adapters; batteries, electric; cables, electric; cell phone straps; computer peripheral devices; eyeglasses; 
sunglasses; compact discs [audio-video]; downloadable image files; downloadable music files; electronic publications, 
downloadable.

Cl.28;Games; portable games and toys incorporating telecommunication functions; trading cards for games; video 
game machines; apparatus for games; controllers for game consoles; joysticks for video games; protective films adapted 
for screens for portable games; portable games with liquid crystal displays; toys; toy figures; stuffed toys; dolls; jigsaw 
puzzles; arcade video game machines; toys for pets; board games; playing cards.

Cl.41;Entertainment services; entertainment information; teaching; providing online electronic publications, not 
downloadable; providing online videos, not downloadable; providing online music, not downloadable; games equipment 
rental; toy rental; game services provided online from a computer network; organization of competitions [education or 
entertainment]; providing amusement arcade services; amusement park services.
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Priority claimed from 20/11/2018; Application No. : 4501636 ;France 

4286629    16/05/2019
[International Registration No. : 1485977]
OPALIS

72 rue de Lorraine, ZA Erdre Active - Malabry F-44240 LA CHAPELLE-SUR-ERDRE France

Proposed to be Used
IR DIVISION
Cl.6;Containers, metallic vats intended for storing and transporting radioactive products; lead, unwrought or semi-
wrought; rolled lead; lead shots; lead bricks; leaded door units.

Cl.9;Apparatus, installations and devices for protection against ionizing radiation not for medical use; screens, booths, 
portholes, neutron doors, shielded handling enclosures, walls, covers, containers, protective screens, protective glass 
against ionizing radiation not for medical use; sterile covers for protective devices against ionizing radiation not for 
medical use; clothing, boots, spectacles, helmets, aprons for protection against ionizing radiation not for medical use; 
shielded handling clips for protection against ionizing radiation not for medical use; devices for detecting ionizing 
radiation not for medical use; apparatus and instruments for monitoring (inspection), analyzing and measuring 
radioactive products and radiation not for medical use; calibrators; flow meters; dosage dispensers; radiometers; 
apparatus for sampling, calibrating and injecting radioactive solution not for medical use; apparatus and instruments for 
monitoring and tracking of radioactive products between their place of manufacture and their place of destination, not for 
medical use; autonomous compact shielded devices for automatic administration of radioactive solution intended for 
protecting the operators against ionizing radiation not for medical use; mobile metal detectors; walk-through metal 
detectors; information processing apparatus; computers; apparatus for recording, transmission or reproduction of sound 
or images; software (recorded programs).

Cl.10;Apparatus, installations and devices for protection against ionizing radiation for medical use; screens, booths, 
portholes, neutron doors, shielded handling enclosures, walls, covers, containers, protective screens, protective glass 
against ionizing radiation for medical use; sterile covers for devices protecting against ionizing rays for medical 
purposes; clothing, boots, spectacles, helmets, aprons for protection against ionizing radiation for medical use; shielded 
handling clips against ionizing radiation for medical use; devices for detecting ionizing radiation for medical use; 
apparatus and instruments for monitoring (inspection), analyzing and measuring radioactive products and radiation for 
medical use; blood flow meters; dosimeters for medical purposes; blood pressure monitors; apparatus for sampling, 
calibrating and injecting radioactive solution for medical use; apparatus and instruments for monitoring and tracking of 
radioactive products between their place of manufacture and their place of destination for medical use; autonomous 
compact shielded devices for automatic administration of radioactive solution intended to protect the operators against 
ionizing radiation for medical use; connection devices between a syringe, a source of radioactive solution and an 
injection needle for medical use for the injection of a radioactive product to a patient; syringes for medical use; tubing for 
medical use; bypass valves for medical use; shielded plunger for syringe protectors for medical use; vial protectors for 
medical use; syringe protectors for medical use; hospital-stretcher trolleys; surgical apparatus and instruments, medical; 
medical diagnostic apparatus; injectors for medical use; radiological apparatus for medical use; radiology screens for 
medical use.

Cl.17;Plastic semi-finished materials loaded with metallic powder; semi-finished materials for insulation against 
ionizing rays, predominantly consisting of plastic loaded with metallic powder; slabs, foils, strips, panels, insulating tubes 
for protection against ionizing rays; semi-finished intensification material (mass filler).

Cl.42;Scientific and technological research services; technical project studies and technical expertise (engineering 
work); technical advice and engineering; professional consultancy and drawing up of plans unrelated to business 
operations; research and development of new products (for others); industrial design; computer programming; design 
and development of computers, software and computer systems; all the aforementioned services being specifically 
provided in the field of apparatus, installations and devices for protection against ionizing radiation for the medical,, 
industrial and nuclear sector.
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4286658    19/06/2019
[International Registration No. : 1485930]
VERMEIREN GROUP, naamloze vennootschap

Vermeirenplein 1-15 B-2920 Kalmthout

Proposed to be Used
IR DIVISION
Cl.12;Vehicles for people with physical disabilities or limited mobility; electric wheelchairs; manual wheelchairs; two-
wheelers with motors; motor-driven tricycles; scooters; cycles; carrier tricycles; tricycles; golf carts; strollers; safety 
seats for children, for vehicles; armrests, tyres and electric motors for wheelchairs; ramp systems being parts of vehicles 
for placing wheelchairs in vehicles.

Cl.20;Ergonomic chairs for chair massage; reclining chairs; grab bars, not of metal, for the shower; handles for baths, 
not of metal; head-rests [furniture]; stool; bath cushions; easy chairs; deck chairs; seats; chair cushions; tables; steps, 
not of metal; hospital beds; bath aids, namely portable chairs and stools for use in showers and baths.
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Priority claimed from 30/01/2019; Application No. : 1112575 ;New Zealand 

4286761    29/03/2019
[International Registration No. : 1485847]
THE WAREHOUSE LIMITED

26 The Warehouse Way, Northcote 0627 Auckland New Zealand

Proposed to be Used
IR DIVISION
Cl.9;Optical apparatus and instruments; protection devices for personal use against accidents; protective helmets; 
eyewear; sunglasses; sunglasses and spectacles; optical lenses; swim and ski goggles and other protective eyepieces 
for sports wear; cases, frames, cords and chains for glasses; and parts and fittings for all of the foregoing.

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery, costume jewellery; precious stones; horological and chronometric instruments; and parts and fittings for all of 
the foregoing.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; trunks 
and travelling bags; bags of all kinds including handbags, travelling bags, satchels, sports bags, beach bags, backpacks, 
key cases, wallets and purses, rucksacks; umbrellas, parasols and sunshades; parts and fittings for all of the foregoing.

Cl.25;Clothing; footwear; headgear.

Cl.28;Games and play things; gymnastic and sporting equipment, articles, apparatus and accessories; exercising and 
sports training apparatus, equipment, appliances and accessories; bags adapted to carry sporting equipment, articles, 
apparatus and accessories; protective equipment and articles used in gymnastics, sports and exercising.

Cl.35;Advertising; business management; business administration; office functions; wholesaling and retailing services; 
business and market research; mail order sales services; import-export agencies; marketing; sales promotion for others; 
retail and wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; providing an 
online market for buyers and sellers of goods and services; all the aforementioned services being in relation to consumer 
goods; all the foregoing also being available or accessible online or via the Internet.
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4286771    19/06/2019
[International Registration No. : 1485873]
ARKRAY, Inc.

57, Nishi Aketa-cho, Higashi-kujo, Minami-ku, Kyoto-shi Kyoto 601-8045 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer programs for medical apparatus and instruments; computer software for use in data management; 
computer software for use in healthcare management.

Cl.42;Providing non-downloadable computer programs for use in medical apparatus and instruments; rental of 
computer memory storage devices containing computer software for medical apparatus and instruments; rental of 
computer memory storage devices containing computer software for data management; providing non downloadable 
computer software for use in data management; providing non downloadable computer software for use in healthcare 
management.
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Priority claimed from 08/05/2019; Application No. : 018062480 ;European Union 

4286772    10/05/2019
[International Registration No. : 1485878]
SQN Innovation Hub AG

Lavaterstrasse 40 CH-8002 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Downloadable graphical user interface software; downloadable data processing software.

Cl.35;Advisory services relating to business management and business operations; personnel management; 
consultancy services, namely, business performance consultancy services.

Cl.41;Education and training services, namely, providing workshops and online courses in the field of corporate 
management and interventions on corporate behavior that should be encouraged; business training in the field of 
personnel management; coaching services, namely, providing group and individual coaching sessions in the field of 
business performance management; business training; vocational skills training in the field of business performance and 
employee growth; conducting workshops, symposiums in the field of business performance and employee growth.

Cl.42;Software development, programming and implementation; data duplication and conversion services; data coding 
services.
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Priority claimed from 22/12/2018; Application No. : 30 2018 031 273 ;Germany 

4286818    18/04/2019
[International Registration No. : 1485722]
BOWA-electronic GmbH & Co. KG

Heinrich-Hertz-Str. 4-10 72810 Gomaringen Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, measuring, signalling and checking (supervision) apparatus and instruments; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating and controlling electricity, in particular 
transformers as well as for generators and the accessories therefor.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; energy-based surgical systems, namely 
apparatus and instruments for high-frequency surgery and ultrasound surgery; medical apparatus and instruments, and 
accessories therefor for electrosurgery, in particular high-frequency surgery and ultrasound surgery; medical apparatus 
and instruments as well as accessories therefor for argon plasma coagulation; apparatus and instruments as well as 
accessories therefor for cryosurgery; apparatus and instruments, and the monopolar, bipolar, and multipolar electrodes 
for medical purposes; medical apparatus and instruments, and accessories therefor for sealing vessels and tissues; 
neutral electrodes for medical purposes; apparatus and instruments used in laparoscopy surgery.
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Priority claimed from 04/01/2019; Application No. : 018006404 ;European Union 

4286825    26/02/2019
[International Registration No. : 1485733]
D. Swarovski KG

Swarovskistraße 30 A-6112 Wattens Austria

Proposed to be Used
IR DIVISION
Cl.9;Light emitting diodes (LEDs), LED position sensors, optical lenses, optical reflectors, reflectors for traffic signals, 
wildlife warning reflectors, emergency warning lights, road warning lamps, traffic guidance apparatus, illuminated exit 
signs, warning devices for pedestrians, reflectors for optical purposes and for photograph and film reproduction, 
reflective glass elements (term considered too vague by the International Bureau - rule 13.2.b) of the Common 
Regulations), retro-reflectors and optical lenses for optoelectronic control devices, emergency lighting.

Cl.11;LED lamps, LED lights for automobiles, LED safety lamps, LED light strips, light reflectors, vehicle reflectors, 
road lights.
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Priority claimed from 30/10/2018; Application No. : 2018-135101 ;Japan 

4286838    22/03/2019
[International Registration No. : 1485767]
Panasonic Corporation

1006, Oaza Kadoma, Kadoma-shi Osaka 571-8501 Japan

Proposed to be Used
IR DIVISION
Cl.7;Power-driven hand-held tools; motors and engines [except for land vehicles]; machine coupling and transmission 
components [except for land vehicles]; agricultural implements other than hand-operated; incubators for eggs; automatic 
vending machines; welding machines; industrial robots; soldering apparatus, gas-operated; soldering apparatus, electric; 
chip mounting machines; semiconductor manufacturing apparatus and machines; electric arc welding machines and 
apparatus; cutting machines; metal cutting machines and apparatus; electronic component placement machines and 
apparatus; electronic component insertion machines and apparatus; feeders for machines; electronic component feeding 
machines and apparatus; bonding machines; assembly machines; laser processing machines and apparatus; engraving 
machines; condensing installations; electric power hand-held tools; chucks for power drills; grinding machines; saws 
[machines]; blades for electric power tools; heat exchangers [parts of machines]; extracting machines; dispensing 
machines; printing machines; 3D printers; electric motors [other than for land vehicles]; driving motors other than for 
land vehicles; electricity generators; wind-powered electricity generators; AC generators [alternators]; solar powered 
energy electricity generators; centrifugal blowers; axial flow blowers; reduction gears [other than for land vehicles]; lifting 
machines; elevators [lifts]; electric door openers; electric door openers and closers; curtain drawing devices, electrically 
operated; electric washing machines; washing machines [laundry]; dish washing machines; drums [parts of machines]; 
compressors [machines]; pumps for machines; electric pumps; mixing machines; die-cutting machines; chopping 
machines; food mixing machines; food cutting machines; food chopping machines; apparatus for use in processing food; 
electric hand mixers for household purposes; electric food processors for household use; electric coffee mills; electric 
blenders for household purposes; electric juicers for household purposes; electric meat grinders for household 
purposes; rice polishing machines; electric ice crushers; garbage disposals; machines and apparatus for cleaning, 
electric; electric vacuum cleaners; electric floor polishers; blowing machines; air suction machines; dust filters and bags 
for vacuum cleaners; electric dust collecting machines; apparatus for aerating water; packaging machines; filters for 
motors and engines; gas filters for engines; vending machines; beverage dispensers for vending machines; agricultural 
machines; plant growth chambers and incubators for agricultural purposes; composting machines; chemical supplying 
apparatus for use in production lines; exhaust gas treatment apparatus; urethane foaming machines; painting and 
coating machines; apparatus for disposal and recovery of waste products and scraps; static electricity eliminators for 
industrial purposes; lumbering, woodworking, or veneer or plywood making machines and apparatus; glass-working 
machines; non-electric prime movers [not for land vehicles]; parts of non-electric prime movers.

Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; compact discs, DVDs and other digital recording media; mechanisms for coin-operated apparatus; cash registers, 
calculating machines, data processing equipment, computers; computer software; fire-extinguishing apparatus; cameras; 
flashlights [photography]; digital still cameras; batteries; electric accumulators; battery chargers; solar batteries; solar 
collectors for electricity generation; solar cell modules for electricity generation; electric converters; electric converters 
for use with solar power generators; solar panels for electricity generation; electric wiring devices and instruments; 
sensor switches; electrical connectors; electric switches; electric sockets; dimmer switches; time switches; passive 
infrared sensor switches; magnetic switches; photoelectric switches; canopy switches; operating switches; light 
dimmers; card operated electric switches; parts of electric switches; switchboards; electric switch boxes; electric cables; 
electricity conduits of metal; electricity conduits; electricity conduits of plastic; electricity ducts; floor ducts for electric 
cables; electric cable racks; electric wiring systems comprising electricity ducts, and electric cables and plugs; lighting 
ballasts; circuit breakers; electro-magnetic switches; electric circuit protectors; thermal surge protectors; earth leakage 
circuit breakers; power distributing boxes; electrical outlets; frames for fixing electrical outlets; power strips; floor-
mounted electrical outlets; electric floor outlets; electric wiring devices in the form of floor panels; underfloor electric 
wiring devices; electrical plugs; current converters; electrical outlet plates; aerials; distribution boards [electricity]; 
cabinets for distribution boards; control panels [electricity]; indicator panels; attendance indicator panels; terminals 
[electricity]; electric terminals for television sets; indicator lights; signalling lamps; holding parts for fixing telephone 
wires leaded to walls; modular jacks for telephones; electrical adaptors; earth terminals; electrical power extension cords; 
modular jacks for networks; electric wiring ducts; steel poles, being accessories for electrical equipment, for electrical 
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wires and cables; warning apparatus and instruments; video intercoms; intercoms; gas leak alarms; anti-theft warning 
apparatus; glass break detectors for security purposes; passive infrared detectors; infrared detectors; electric door 
chimes; radio receivers and transmitters; radio receivers and transmitters for fire alarms; buzzers; fire alarms; fire 
detectors; fire sound alarms; control panels for equipment for use in exhaustion and protection of fire and smoke; 
emergency alarms; automated emergency notification equipment for fire and anti-intrusion alarms; electric warning 
lights; electric locks; video surveillance systems; image sensors for anti-intrusion alarm systems; electronic security key 
cabinets; electronic readers and controllers for use in access control systems; face recognition equipment for access 
controls; surveillance cameras; communication and surveillance systems for buildings; illuminated exit signs; apparatus 
and instruments for remote monitoring; apparatus and instruments for remote controlling; communication and monitoring 
appliance for buildings; liquid crystal displays; projectors; camcorders; electronic display boards; light emitting diode 
displays; video surveillance cameras; downloadable electronic publications; communication apparatus; global 
positioning system [GPS] apparatus; panels having wiring connections for connecting computer hardware and 
communication devices to local area networks; remote controllers for emergency call; remote controllers for lighting 
instruments; remote controllers for air conditioners; full two-wire remote controllers for lighting instruments; wireless 
receivers for use with remote control apparatus for opening and closing doors or shutters; wireless transmitters for use 
with remote control apparatus for opening and closing doors or shutters; transmitters and receivers for remote controls; 
apparatus for distributing or controlling electricity; optical remote controlling apparatus; liquid level controllers; electric 
circuit controllers; electric power controllers; frequency controllers; remote control panels for lighting; control panels for 
lifts; electronic control units for emergency voice announcement; programmable logic controllers; computers; computer 
peripheral devices; printers for computers; computer keyboards; monitors [computer hardware]; downloadable computer 
programs; computer software for programmable controllers for use in production lines; computer software for processing 
images and graphics; scientific research and laboratory apparatus; voltmeters; hour meters; electricity meters; distance 
measuring apparatus; sensors; optoelectronic sensors; light-emitting diode chips; light-emitting diode packages; light-
emitting diode modules; semi-conductors; integrated circuits; inductors [electricity]; capacitors; power capacitors; 
electric circuits; current sensors; baluns; electric power distributors; wireless communication devices; electric relays; 
solenoids; electric power supplies; electric inverters; inverters for power supplies; electric timers; ionization apparatus 
for scientific or laboratory use; ionization apparatus, not for the treatment of air or water; internal cooling fans for 
electronic devices; internal cooling fans for communication devices; lasers, not for medical purposes; laser marking 
devices; laser marking gauges; ultrasonic vermin repellent devices; luminous or mechanical road signs; portable electric 
power supplies; DC electric power supplies; time clocks [time recording devices]; headwall electricity distribution units 
comprising a nurse call button, outlets and lights for use in medical facilities; electronic timers for use in factories; image 
processors; computer hardware and software for simulation of interior space design and planning; computer hardware 
and software for simulation of lighting planning; computer hardware and software for operation and control of water 
treatment systems; computer hardware and software for monitoring air contaminants and pollutants; computer hardware 
and software for visualization and analysis of air flow; clothing for protection against accidents, irradiation and fire; 
gloves for protection against accidents, irradiation and fire; temporary emergency lights; emergency exit sign lighting 
fixtures; indicator lights; emergency indication lights; guide sign lights.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; lighting apparatus and installations; light emitting diode lamps; electric light bulbs; incandescent 
lamps; head lamps (head torches); fluorescent lighting fixtures; incandescent lighting instruments; miniature light bulbs; 
flashlights [torches]; electric lanterns; lamps for bicycles; motion sensitive security lights; discharge lamps; stage 
lighting apparatus; wall lights; outdoor lights for gardens and yards; ceiling lights; floodlights; electric lamps for repelling 
insects; germicidal lamps; gate lights; street lights; chandeliers; glow switch lamps; downlights; glow switch starter 
lamps; desk lights; sockets for electric lights; lanterns; spotlights; emergency exit sign lighting fixtures; mercury-vapor 
lamps; high-pressure mercury-vapor lamps; sodium lamps; safety lamps; light diffusers; searchlights; cycle lights; 
dynamo lights for bicycles; lamps for LCD (liquid crystal display) projectors; electric fans; installations for cooking; 
electric cooking utensils; electric cooking stoves; gas cookers; induction cookers; sinks; worktops sold together with 
and as a component part of kitchen sinks and ranges; built-in gas cookers; faucets; heat exchanger-typed air cooling 
units; ventilating apparatus and instruments; electric fans; ventilating fans for household use; dehumidifiers; humidifiers; 
air curtains; air handling units; ceiling fans; ventilating fans; roof ventilators; electrostatic precipitators for cleaning air; 
electric air deodorizers for cars; electric air blowers for air conditioning or ventilating; air purifying apparatus and 
machines; filters for air purifiers; range hoods; air outlets for air conditioners; electric air deodorizers; air filtering 
installations; installations for air heating; air conditioners; heat exchangers, other than parts of machines; hot-water 
space heating apparatus; hot-water floor heating apparatus; electric heating apparatus; electric floor heaters; floor 
heating apparatus; electric water heaters; gas fired heaters; water heaters; gas water heaters; gas-fired water heaters and 
hot water suppliers; water supply installations; watering installations, automatic; sanitary installations and apparatus; 
toilet stool units with a washing water squirter; water purifying and mineralizing apparatus for household use; saunas; 
steam saunas; mist sauna; electric air bubble generators for bubble bath; showers; shower rooms; shower apparatus; 
shower heads; shower head holders; shower head slide bars; instantaneous hot water boilers; bathtubs combined with 
bathroom floor parts; bathtubs; electric air bubble bathtubs; bathroom furniture [sanitary ware]; bathroom installations; 
bathtubs combined with bathroom floor and sink parts; toilets; toilet bowls; bidets; portable toilets; wash-hand basins 
[parts of sanitary installations]; sterilizers; water softening apparatus; replacement cartridges for water softening 
apparatus; water purifying apparatus; electric space heaters for bathrooms; clothes drying machines; electric hand 
dryers; electric hair dryers; dish dryers; bedding dryers; ventilating apparatus and instruments for bathrooms; automatic 
watering installations for home gardening; ventilation hoods; apparatus for generating ultrapure water; cooling water 
circulation apparatus; hazardous liquid treatment apparatus; thermal incineration installations; solvent recovery and 
recycling installations; wash-hand bowls [parts of sanitary installations]; portable toilets for nursing care; ionisation 
apparatus for the treatment of air or water.

Cl.37;Building construction; installation, repair or maintenance of electric appliances; installation, repair or 
maintenance of radios; installation, repair or maintenance of television sets; installation, repair or maintenance of 
telecommunication apparatus and machines; installation, repair or maintenance of household electric appliances; 
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installation, repair or maintenance of lighting apparatus; installation, repair or maintenance of power distribution and 
control apparatus; installation, repair or maintenance of electric motors; installation, repair or maintenance of measuring 
apparatus and instruments; installation, repair or maintenance of testing apparatus and instruments; installation, repair or 
maintenance of medical apparatus and instruments; installation, repair or maintenance of metalworking machines and 
tools; installation, repair or maintenance of cooking apparatus; installation, repair or maintenance of automatic vending 
machines; installation, repair or maintenance of water purifying apparatus; installation, repair or maintenance of musical 
instruments; installation, repair or maintenance of watches and clocks; installation, repair or maintenance of water 
heaters; installation, repair or maintenance of bath equipment; installation, repair or maintenance of toilet stool units with 
a washing water squirter; installation, repair or maintenance of computer hardware; installation, repair or maintenance of 
air-conditioning apparatus; installation, repair or maintenance of office machines and equipment; installation of 
machinery; repair or maintenance of vehicles; installation, repair and maintenance of computers and computer 
peripherals; installation, repair or maintenance of computer printers; installation, repair or maintenance of printing 
machines; installation, repair or maintenance of 3D printers; installation, repair or maintenance of telephones; 
telecommunication wiring; rental of construction equipment; installation, repair or maintenance of laboratory apparatus 
and instruments; installation, repair or maintenance of electronic apparatus; installation, repair or maintenance of 
wheelchairs; construction; construction consultancy; construction information; installation, repair or maintenance of 
freezing machines and apparatus; rental of laundry washing machines; rental of dish washing machines; rental of 
cleaning machines; rental of drying machines; rental of laundry dryers; rental of dish drying machines; installation, repair 
or maintenance of audio-visual apparatus and equipment; installation of industrial machinery; installation of 
manufacturing machines and apparatus; installation, repair or maintenance of welding machines and apparatus; 
installation of radio apparatus and instruments; installation of radio systems and networks; consultancy relating to the 
repair or maintenance of measuring and testing machines and instruments; providing information relating to the repair or 
maintenance of measuring and testing machines and instruments; lift installation and repair; installation or adjustment of 
antennas; maintenance and repair of buildings; building construction supervision; installation, repair or maintenance of 
transport and storage containers; installation, repair or maintenance of lockers.

Cl.42;Scientific and technological research, development and testing and design relating thereto; industrial analysis 
and research services; design and development of computer hardware and software; computer software design; 
computer programming; maintenance of computer software; computer system design; configuration of computer 
systems; testing and research services relating to electric and electronic machines, apparatus and instruments; computer 
rental; providing temporary use of non-downloadable computer software; website design; hosting computer sites 
[websites]; updating of computer software; recovery of computer data; hosting and maintaining the websites of others; 
file sharing services, namely, design and hosting a website featuring technology enabling users to upload and download 
electronic files; photo sharing services, namely, design and hosting a website featuring technology enabling users to 
upload, view, and download digital photos; providing temporary use of non-downloadable computer software for use in 
digital image processing; providing temporary use of non-downloadable computer software for browsing information on 
the Internet; electronic data storage; rental of electronic storage space on the Internet; rental of web servers; providing 
meteorological information; technological advice relating to operation of computers, automobiles and other machines, 
apparatus and instruments; testing and research services in the field of electricity; architectural design; designing other 
than for advertising purposes; cartography and mapping services; design and hosting a website featuring technology 
enabling users to upload and download electronic files; design and hosting a website featuring technology enabling 
users to edit photos, create photo albums and upload photos and photo albums; design and hosting a website featuring 
technology that enables online electronic conference systems via cloud computing; computer diagnostic services; 
providing temporary use of non-downloadable computer software for remote desktop solutions through cloud computing; 
computer system monitoring and maintenance; computer system design and installation; technological support services 
relating to design, development and maintenance of computer systems; technological advice relating to equipment 
inspection; technological advice relating to information security diagnosis; technological advice relating to assessment 
of information security vulnerability; technological advice relating to data and information analysis; technological advice 
relating to cloud computing; technological advice relating to business information security and protection; technological 
advice relating to Internet of Things (IoT); technological advice relating to machine-to-machine (M2M) communication; 
technological advice relating to digital content distribution; technological advice relating to identification and 
authentication of persons; technological advice relating to billing in electronic commerce transactions; technological 
advice relating to remote video monitoring; technological advice relating to operation and control of plant factory 
systems; technological advice relating to operation and control of agricultural apparatus and systems; technological 
advice relating to management and control of plant cultivation; technological advice relating to operation and control of 
water treatment systems; technological advice relating to monitoring of air contaminants and pollutants; technological 
advice relating to visualization and analysis of air flow; technological advice relating to operation and control of 
autonomous-driving vehicles; design, development and maintenance of computer systems and software for remote 
access to computer terminals and networks; design, development and maintenance of computer systems and software 
for scanning, detecting and eliminating of viruses, spyware and malware; design, development and maintenance of 
computer systems and software for search, analysis and detection of security incidents and access logs; design, 
development and maintenance of computer systems and software for assessment of information security vulnerability; 
design, development and maintenance of computer systems and software for data and information analysis; design, 
development and maintenance of computer systems and software for cloud computing; design, development and 
maintenance of computer systems and software for sales management; design, development and maintenance of 
computer systems and software for computer database searches; design, development and maintenance of computer 
systems and software for providing storage, archiving, backup, and management of electronic data via network 
connection; design, development and maintenance of computer systems and software for detecting and analyzing the 
presence of individuals or objects; design, development and maintenance of computer systems and software for 
detecting and analyzing the location, staying time and moving route of individuals or objects; design, development and 
maintenance of computer systems and software for computer file management; design, development and maintenance of 
computer systems and software for VTC (visible light communications) for the transmission of electronic data, namely 
video, music, image, text and sound; design, development and maintenance of computer systems and software for 
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Internet of Things (IoT); design, development and maintenance of computer systems and software for machine-to-
machine (M2M) communication; design, development and maintenance of computer systems and software for video 
surveillance; design, development and maintenance of computer systems and software for text-to-speech converting; 
design, development and maintenance of computer systems and software for remote video monitoring; design, 
development and maintenance of computer systems and software for simulation of interior space design and planning; 
design, development and maintenance of computer systems and software for management of customer information; 
design, development and maintenance of computer systems and software for point-of-sales [POS] systems; design, 
development and maintenance of computer systems and software for operation and control of plant factory systems; 
design, development and maintenance of computer systems and software for operation and control of water treatment 
systems; design, development and maintenance of computer systems and software for monitoring air contaminants and 
pollutants; design, development and maintenance of computer systems and software for visualization and analysis of air 
flow; software as a service [SaaS]; software as a service [SaaS] for management and control of mobile computer or 
communication devices; software as a service [SaaS] for data storage management; software as a service [SaaS] for 
scanning, detecting and eliminating of viruses, spyware and malware; software as a service [SaaS] for data and 
information analysis; software as a service [SaaS] for cloud computing; software as a service [SaaS] for sales 
management; software as a service [SaaS] for client and customer management; software as a service [SaaS] for 
detecting and analyzing the presence of individuals or objects; software as a service [SaaS] for detecting and analyzing 
the location, staying time and moving route of individuals or objects; software as a service [SaaS] for Internet of Things 
(IoT); software as a service [SaaS] for machine-to-machine (M2M) communication; software as a service [SaaS] for digital 
content distribution; software as a service [SaaS] for text-to-speech converting; software as a service [SaaS] for 
computerized production management; software as a service [SaaS] for remote video monitoring; software as a service 
[SaaS] for simulation of interior space design and planning; software as a service [SaaS] for simulation of lighting 
planning; software as a service [SaaS] for management of customer information; software as a service [SaaS] for point-of-
sales [POS] systems; software as a service [SaaS] for virtual reality image processing; software as a service [SaaS] for 
operation and control of water treatment systems; software as a service [SaaS] for monitoring air contaminants and 
pollutants; software as a service [SaaS] for visualization and analysis of air flow; analysis of computer database 
performance; cloud computing; consultancy relating to cloud computing; digitization of documents [scanning]; 
infrastructure as a Service [IaaS]; computer server administration; design, development and hosting of computer 
databases; electronic storage of archived data; configuration, installation and maintenance of firewalls for data security; 
technical testing and quality control services; technical verification and validation of computer networks; technical 
verification and validation of computer systems; product design; analysis and evaluation of products; structural analysis 
and evaluation of buildings; materials testing and analysing; chemical testing, analysis and evaluation services; testing 
and analysis of computer network connection; consultancy relating to research and development of products; technical 
inspection services; consultancy relating to design, programming and maintenance of computer software; creating web 
sites for others; rental of computer software; technical consultancy relating to the design of computer hardware, software 
and computer peripherals; computer technology consultancy; hosting platforms on the Internet; installation of computer 
software; design of telecommunication machines and apparatus and radio communication machines and apparatus, and 
consultancy relating to such design; design and development of computer hardware, software and databases; rental of 
memory space for servers on the Internet; rental of computer servers; rental of measuring or testing machines and 
instruments; engineering relating to measuring or testing machines and instruments; design of measuring or testing 
machines and instruments; design and development of navigation systems; architectural research; research on city 
planning; testing or research on prevention of pollution; testing or research on electricity; testing or research on civil 
engineering; conducting surveys on energy consumption and providing information thereof; consultancy and information 
in the field of energy saving and efficiency; surveying; architectural services; construction drafting; architectural 
consultation; providing information in the field of architectural design; geological surveys or research; design of building 
interiors and exteriors; monitoring of computer systems by remote access.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 99 
 

Priority claimed from 08/11/2018; Application No. : 30 2018 112 520 ;Germany 

4286859    03/05/2019
[International Registration No. : 1485768]
Kettenbach GmbH & Co. KG

In Heerfeld 7 35713 Eschenburg Germany

Proposed to be Used
IR DIVISION
Cl.3;Skin care products for cleansing and care; bleaching agents, in particular for dental, dentistry or cosmetic 
purposes; preparations for dental bleaching; dental whitening strips; tooth cleansing lotions; tooth cleansing 
preparations; tooth cleansing tablets; tooth polish; tooth powder.

Cl.5;Disinfectants for hygienic purposes; chemical products for the purposes of odontology and/or dentistry, in 
particular dental fillers, moulding and duplicating compounds for dental purposes; dental materials; compresses and 
tampons for medical purposes as absorbent material; amalgams for dental purposes; gold amalgams for dental purposes; 
tooth mastic; adhesives for dentures; porcelain for dentures; tooth varnishes; materials for dental bridges; materials for 
dental crowns; dental cement for dental fillings; ceramic alloys for dental crowns; cement for dentures; materials for 
artificial teeth; dental veneers for use during tooth restoration; precious metal alloys for dental purposes; modelling wax 
for dental purposes; synthetic resin for dental, purposes; abrasives for dental purposes; abrasive liquids for dental 
purposes; sealing compounds for dental purposes; mastic for dental purposes; mordant materials for dental purposes; 
moulding materials for dental purposes for the production of tooth forms; impression material for dental purposes; 
gypsum for dental purposes; materials for tooth repair; porcelain for dental purposes; filling material for dental purposes; 
embedding material for dental purposes; metal alloys for dental purposes; materials for dental prophylaxis; dental 
preparations and products; colour reagents for detecting dental plaque; dental materials for producing and duplicating 
models of teeth; formed metal for dental purposes; orthodontic alginates for producing dental impressions; fixing and 
primer material for dental purposes; synthetic materials for use as tooth fillings; corrosive means for the surface 
treatment of teeth; dental resins; dental anaesthetics; dental restoration materials; dental materials for duplicating of 
tooth models; sponges for wound healing; cotton wool for pharmaceutical purposes; cotton wool for medical purposes; 
cotton wool for surgical purposes; cotton swabs for medical purposes; absorbing cotton wool [for medical purposes]; 
cotton wool in the form of sticks for medical purposes; absorbing hygiene articles.

Cl.7;3D printers for dental purposes.
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Cl.9;3D scanners for dental purposes.

Cl.10;Dental and dentistry instruments and apparatuses; artificial teeth, dental implants and dental prostheses; 
electrotechnical devices for dental purposes; artificial jaws; tooth pins; orthodontic brackets [braces] for use in 
straightening teeth; tooth impression spoons; dental impression spoons (dental spoons); tooth function spoons; tooth 
confectioning spoons; dentures in the form of inlays; dental support pins; dental root pins; tooth protection caps; 
dentures; artificial tooth parts; tooth onlays; dental prosthesis; dental crowns; dental bridges; dental braces; dental 
splints; implantation material for use in dental surgery (prostheses); tray covers made of paper for dental purposes; 
prostheses made of high-strength porcelain for fastening to the dental enamel structure; apparatuses for manufacturing 
artificial teeth and dentures; dental articulators [devices for dental laboratories]; devices for dental laboratories, namely 
medical devices; dental colour guides; dental probes; medical devices for dental hygienists; apparatuses for 
manufacturing dental prostheses; apparatuses for dental purposes; apparatuses for fitting dental prostheses; surgical 
apparatuses and instruments for dental purposes; nozzles for dental syringes; disposable nozzles for dental syringes; 
instruments for applying dental fillings; instruments for inserting dental prostheses; laboratory devices for mixing liquids 
[for medical purposes]; medical devices for dental hygienists; syringes for dental purposes; dental apparatuses and 
devices; dental syringes; dental tools; dentistry devices; mixing cannulas for dental purposes; attachment tips for dental 
purposes; contouring nozzles for dental purposes; application nozzles for dental purposes; dynamic mixers for dental 
purposes; mixing machines for medical purposes; mixing machines for veterinary purposes; mixing machines for dental 
purposes; packing containers for medical, dental and veterinary purposes, namely for adhesives in the medical, dental 
and veterinary sector; cartridges (containers) for medical, veterinary and dental purposes.
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Trade Marks Journal No: 1920 ,   23/09/2019           Class 99 
 

Priority claimed from 26/02/2019; Application No. : 36494008 ;China 

4286866    08/03/2019
[International Registration No. : 1485361]
HUAWEI TECHNOLOGIES CO., LTD.

HUAWEI ADMINISTRATION BUILDING, BANTIAN, LONGGANG DISTRICT, SHENZHEN 518129 GUANGDONG China

Proposed to be Used
IR DIVISION
Cl.7;Electric steam mops; vacuum cleaners for household purposes; cordless vacuum cleaners; electric cordless 
sweepers; rechargeable sweepers; electric juicers; machines for making noodles; electric fruit presses for household 
purposes; dishwashers for household purposes; coffee grinders, other than hand-operated; mixing machines; kitchen 
machines, electric; whisks, electric, for household purposes; household soybean milk machine; electric coffee grinders; 
machines and apparatus for cleaning, electric; vacuum cleaner bags; steam mops; electric window cleaners; filters [parts 
of machines or engines]; curtain drawing devices, electrically operated.

Cl.8;Razors, electric or non-electric; nail files, electric; eyelash curlers; electric irons for styling hair; laser hair removal 
apparatus, other than for medical purposes; electric fingernail polishers; cuticle pushers; electric ear hair trimmers; 
electric pedicure sets; electric nasal hair trimmers.

Cl.11;Light bulbs; electric lamps; book lights; LED luminaires; desk lamps; night lights; ceiling lights; air fryers; 
bakers' ovens; cooking utensils, electric; cookers; gas burners; hot plates; kitchen ranges [ovens]; pressure cookers, 
electric; coffee machines, electric; deep fryers, electric; kettles, electric; microwave ovens [cooking apparatus]; induction 
cookers; electric rice cookers; electric egg boilers; induction cookers, for household purposes; electric stew pot; 
absorber for refrigerators; refrigerators; cosmetic refrigerators; air purifiers; electric fans for personal use; fans [air-
conditioning]; air conditioning apparatus; extractor hoods for kitchens; laundry driers, electric; air humidifying apparatus; 
electric hair dryers; USB-powered humidifiers for household use; humidifiers for household use; air purifiers for 
household purposes; dehumidifiers for household purposes; water closets; toilet bowls; toilet seats; solar thermal 
collectors [heating]; steam facial apparatus [saunas]; solar water heaters; bath heater; water heater for washing (gas or 
electric heating); electric water purifiers for household purposes; disinfectant apparatus; water purification installations; 
water softening apparatus and installations; water dispensers; faucet filters for household purposes; electric bath-water 
purifying apparatus for household purposes; shoe sterilizers for household purposes; ultrasonic sterilizers for household 
purposes.

Cl.12;Electric cars; self-balancing scooters; self-balancing one-wheeled electric scooters; self-balancing two-wheeled 
electric scooters; bicycles; push scooters [vehicles]; strollers; anti-theft alarms for vehicles; seat covers for vehicles; 
upholstery for vehicles; safety seats for children, for vehicles.

Cl.20;Shoe cabinets; cupboards; desks; furniture; wardrobes; pillows; magnetic pillows; curtain rails; curtain rods; 
curtain rollers.

Cl.21;Containers for household or kitchen use; cups; vacuum flasks; cooking pot sets; mills for domestic purposes, 
hand-operated; daily use glassware (including cups, plates, pots, crocks); drinking vessels; drinking bottles for sports; 
tea services [tableware]; drinking glasses; toothbrushes, electric; replacement heads for electric toothbrushes; thermally 
insulated containers for food; heat-insulated containers for beverages; insulating flasks; vacuum bottles; refrigerating 
bottles; vessels of metal for making ices and iced drinks; portable cool boxes, non-electric; shaker bottles sold empty; 
clothes drying hangers; dustbins for household purposes; electric combs; hair brushes; combs, electric.

Cl.28;Smart toys; toy robots; toy cars.
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Priority claimed from 13/11/2018; Application No. : 152895 ;Bulgaria 

4286872    10/05/2019
[International Registration No. : 1485366]
Euro Games Technology Ltd.

"Maritsa" Str., 4, „Vranya-Lozen-Triugulnika" BG-1151 Sofia Bulgaria

Proposed to be Used
IR DIVISION
Cl.9;Software; computer gaming software; computer software packages; computer operating system software; 
computer software, recorded; software drivers; virtual reality software; games software; entertainment software for 
computer games; computer programs for network management; operating computer software for main frame computers; 
monitors (computer hardware); computer hardware; apparatus for recording images; monitors (computer programs); 
computer game programs; computer programs for recorded games; apparatus for recording, transmission or 
reproduction of sound or images; communications servers [computer hardware]; electronic components for gambling 
machines; computer application software featuring games and gaming; computer software for the administration of on-
line games and gaming; computer hardware for games and gaming; electronic components and computer software for 
gambling, gambling machines, gambling games on the internet and via telecommunication network.

Cl.28;Gaming machines for gambling; chips for gambling; mah-jong; arcade games; gambling machines operating with 
coins, notes and cards; games; electronic games; parlor games; gaming chips; gaming tables; slot machines [gaming 
machines]; LCD game machines; slot machines and gaming devices; coin-operated amusement machines; roulette chips; 
poker chips; chips and dice [gaming equipment]; equipment for casinos; roulette tables; gaming roulette wheels; casino 
games; gambling machines and amusement machines, automatic and coin-operated; coin-operated amusement machines 
and/or electronic coin-operated amusement machines with or without the possibility of gain; boxes for coin-operated 
machines, slot machines and gaming machines; electronic or electrotechnical amusement machines and apparatus, 
gaming machines, coin-operated entertainment machines; housings for coin-operated machines, gaming equipment, 
gaming machines, machines for gambling; electropneumatic and electrical gambling machines (slot machines).

Cl.41;Gambling; services related to gambling; gaming services for entertainment purposes; casino, gaming and 
gambling services; training in the development of software systems; provision of equipment for gambling halls; providing 
casino equipment [gambling]; gaming machine entertainment services; providing casino facilities [gambling]; gaming hall 
services; amusement arcade services; games equipment rental; rental of gaming machines; providing amusement arcade 
services; rental of gaming machines with images of fruits; editing or recording of sounds and images; sound recording 
and video entertainment services; hire of sound reproducing apparatus; provision of gaming equipment for casinos; 
providing of casino facilities; online gambling services; casino, gaming and gambling services; provision of gaming 
establishments, gaming halls, internet casinos, online gaming services.
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4286891    29/03/2019
[International Registration No. : 1485372]
THE WAREHOUSE LIMITED

26 The Warehouse Way, Northcote Auckland 0627 New Zealand

Proposed to be Used
IR DIVISION
Cl.9;Optical apparatus and instruments; protection devices for personal use against accidents; protective helmets; 
eyewear; sunglasses and spectacles; optical lenses; swim and ski goggles and other protective eyepieces for sports 
wear; cases, frames, cords, chains for glasses; parts and fittings for all of the foregoing.

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery, costume jewellery; precious stones; horological and chronometric instruments; parts and fittings for all of the 
foregoing.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; trunks 
and travelling bags; bags, namely handbags, travelling bags, satchels, sports bags, beach bags, backpacks, key cases, 
wallets and purses, rucksacks; umbrellas, parasols and sunshades; parts and fittings for all of the foregoing.

Cl.25;Clothing; footwear; headgear.

Cl.28;Games and play things; gymnastic and sporting equipment, articles, apparatus and accessories; exercising and 
sports training apparatus, equipment, appliances and accessories; bags adapted to carry sporting equipment, articles, 
apparatus and accessories; protective equipment and articles used in gymnastics, sports and exercising.

Cl.35;Advertising; business management; business administration; office functions; wholesale and retail services in 
relation to consumer goods; all the foregoing also being available or accessible online or via the internet; providing 
information, advisory and consultancy services for the aforesaid including by electronic means and via a global computer 
network.
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Priority claimed from 09/11/2018; Application No. : 88187864 ;United States of America 

4286896    23/04/2019
[International Registration No. : 1485413]
KYLE Ltd.

3525 DEL MAR HEIGHTS RD, NO. 329 SAN DIEGO CA 92130 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Herbal essential oil based liquid, namely, flavourings comprised of essential oils used to fill personal electronic 
vaporizers and electronic cigarettes.

Cl.34;Chemical flavorings in liquid form used to fill personal electronic vaporizers and electronic cigarettes; cartridges, 
also known as pods, sold filled with chemical flavorings in liquid form for personal electronic vaporizers and electronic 
cigarettes; smoker's and vaper's articles for personal electronic oral vaporizers and electronic cigarette accessories, 
namely, electronic cigarette holders and boxes for personal electronic vaporizers and electronic cigarettes; personal oral 
vaporizer and electronic cigarette accessories, namely, electronic cigarette holders; cartridges, also known as pods, sold 
filled with essential oil based liquid for personal electronic vaporizers and electronic cigarettes.
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4286948    19/03/2019
[International Registration No. : 1485446]
FUJIAN SOUTHCHINA HEAVY MACHINERY MANUFACTURE CO., LTD

Hougang Dongyuan Town, Taiwanese Investment Area, Quanzhou City Fujian Province China

Proposed to be Used
IR DIVISION
Cl.7;Earth moving machines, namely scrapers; machine for geological prospecting, mining and mineral processing; 
concrete mixers [machines]; mixing machines; agricultural machines; hoists; bulldozers; excavators; steamrollers; 
crawler-tracked loaders.

Cl.12;Forklift trucks; tilting-carts; concrete mixing vehicles; aerial conveyors; derrick car; road tractors; semi-trailer 
trucks; tractors; carriers for transporting storage batteries; tank truck.

6160



Trade Marks Journal No: 1920 ,   23/09/2019           Class 99 
 

 

Priority claimed from 24/01/2019; Application No. : 2019-016088 ;Japan 

4286951    25/04/2019
[International Registration No. : 1486144]
FLOW FUSHI Co., Ltd.

4-1-28, Roppongi, Minato-ku Tokyo 106-0032 Japan

Proposed to be Used
IR DIVISION
Cl.3;Soaps and detergents; shampoos; body soaps; facial washes; cosmetics and toiletries; hair rinses; hair 
conditioners; hair treatments; hair creams; perfumes; foundation; make-up powder; toilet water; milky lotions; cosmetic 
creams; cosmetic cleansing creams; sunscreen preparations; beauty serums; beauty gels; cosmetic concealers; 
lipsticks; lip glosses; lip creams; mascaras; eye shadows; eyeliner; gel eye patches for cosmetic purposes; beauty 
masks; bath preparations, not for medical purposes; absorbent facial tissue; perfumery and flavour materials; incense; 
dentifrices; adhesives for affixing false eyelashes; false nails; false eyelashes; cotton wool for cosmetic purposes; cotton 
sticks for cosmetic purposes; breath freshening preparations; deodorants for animals; fabric softeners for laundry use; 
laundry bleach; laundry starch; seaweed gelatine for laundry use; shoe cream; shoe black being shoe polish; polishing 
preparation.

Cl.5;Pharmaceutical preparations other than for agricultural purposes; medicated cosmetics; medicated soaps; 
medicated toiletry preparations; medicated mouthwashes; dietary supplements for humans; dietetic beverages adapted 
for medical purposes; dietetic food adapted for medical purposes; gauze for dressings; empty capsules for 
pharmaceuticals; menstruation tampons; sanitary napkins; sanitary panties; absorbent cotton; adhesive plasters; cotton 
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swabs for medical use; diapers; diaper covers; mothproofing paper; lacteal flour for babies; beverages for babies; food 
for babies; dietary supplements for animals.

Cl.8;Eyelash curlers; pedicure sets; manicure sets; hair-removing tweezers; razor cases; shaving cases; tweezers; 
electric flat irons; electric razors and electric hair clippers; electric nail files; nail clippers; scissors; safety razors; hand-
operated hair clippers; bladed or pointed hand tools and swords; hand tools, hand operated, other than bladed or pointed 
hand tools; non-electric egg slicers; non-electric planes for flaking dried bonito blocks; non-electric can openers; spoons; 
non-electric cheese slicers; non-electric pizza cutters; forks being cutlery.

Cl.11;Household electrothermic appliances for beauty or sanitary purposes; facial sauna apparatus for household 
purposes; electric facial apparatus using ultrasonic waves for household purposes; electric facial beauty apparatus for 
household purposes; hair driers for household purposes; household electrothermic appliances, other than for beauty or 
sanitary purposes; towel steamers for hairdressing purposes; hair drying machines for beauty salon use; hair steamers 
for beauty salon use; shampoo basins for barbers' shop use; garbage incinerators for household purposes; solar water 
heaters; electric lamps and other lighting apparatus; non-electric cooking heaters for household purposes; kitchen 
worktops with integrated sinks for household purposes; kitchen sinks for household purposes; non-electric household 
tap-water filters; gas lamps; oil lamps; lamp chimneys; non-electric warming pans; non-electric pocket warmers; hot 
water bottles for warming one's feet in bed; toilet stool units with a washing water squirter; disinfectant dispensers for 
toilets; toilet bowls; seating for use with Japanese style toilet bowls; bath fittings; non-electric stoves for household 
purposes.

Cl.21;Cosmetic and toilet utensils; facial massage rollers for household purposes; eyelash brushes; eyelash combs; 
cosmetic brushes; make-up sponges; fitted vanity cases; hair brushes; combs; non-electric toothbrushes; electric 
toothbrushes; industrial packaging containers of glass or porcelain; industrial packaging bottles of plastics; lunch-boxes; 
drinking flasks for travelers; vacuum bottles being insulated flasks; kitchen utensils and containers, not including gas 
water heaters for household use, non-electric cooking heaters for household purposes, kitchen worktops and kitchen 
sinks; feeding vessels for pets; bird cages; bird baths; brushes for pets; floss for dental purposes; unworked or semi-
worked glass, not for building; gloves for household purposes; cleaning tools and washing utensils; candle 
extinguishers; candlesticks; clothes brushes; talisman; sacred lots; flower vases; perfume burners; shoe brushes; shoe 
horns; shoe shine cloths; shoe shine sponges and cloths; shoe-trees being stretchers.

Cl.35;Retail services or wholesale services for cosmetics, toiletries, dentifrices, soaps and detergents; retail services or 
wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; retail services or 
wholesale services for clothing; retail services or wholesale services for footwear, other than special footwear for sports; 
retail services or wholesale services for bags and pouches; retail services or wholesale services for personal articles 
including false nails, false eyelashes, cotton wool for cosmetic purposes, cotton sticks for cosmetic purposes, eyelash 
curlers, pedicure sets, manicure sets, hair-removing tweezers, razor cases, shaving cases, cosmetic and toilet utensils, 
facial massage rollers for household purposes, eyelash brushes, eyelash combs, cosmetic brushes, make-up sponges, 
fitted vanity cases, hair brushes, combs, non-electric toothbrushes; retail services or wholesale services for woven 
fabrics and beddings; retail services or wholesale services for foods and beverages; retail services or wholesale services 
for furniture; retail services or wholesale services for electrical machinery and apparatuses including household 
electrothermic appliances for beauty or sanitary purposes, facial sauna apparatus for household purposes, electric facial 
apparatus using ultrasonic waves for household purposes, electric facial beauty apparatus for household purposes, hair 
driers for household purposes, electric toothbrushes, electric irons, electric razors and hair clippers; retail services or 
wholesale services for bladed or pointed hand tools, hand tools and metal hardware; retail services or wholesale services 
for kitchen equipment, cleaning tools and washing utensils; retail services or wholesale services for printed matter; retail 
services or wholesale services for paper and stationery; retail services or wholesale services for sports goods; retail 
services or wholesale services for toys, dolls, game machines and apparatus; online retail services for downloadable and 
pre-recorded music and movies; retail services or wholesale services for clocks, watches and spectacles being 
eyeglasses and goggles; retail services or wholesale services for semi-wrought precious stones and their imitations; 
advertising and publicity services; promoting the goods and services of others through the administration of sales and 
promotional incentive schemes involving trading stamps; business management analysis or business consultancy; 
business management; marketing research or analysis; providing information concerning commercial sales; sales 
promotion for others; import-export agency services; compilation of information into computer databases; publicity 
material rental; commercial information and advice for consumers in the choice of products and services; providing 
information on newspaper articles; rental of vending machines.
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Priority claimed from 24/01/2019; Application No. : 2019-016086 ;Japan 

4286960    25/04/2019
[International Registration No. : 1486148]
FLOW FUSHI Co., Ltd.

4-1-28, Roppongi, Minato-ku Tokyo 106-0032 Japan

Proposed to be Used
IR DIVISION
Cl.3;Soaps and detergents; shampoos; body soaps; facial washes; cosmetics and toiletries; hair rinses; hair 
conditioners; hair treatments; hair creams; perfumes; foundation; make-up powder; toilet water; milky lotions; cosmetic 
creams; cosmetic cleansing creams; sunscreen preparations; beauty serums; beauty gels; cosmetic concealers; 
lipsticks; lip glosses; lip creams; mascaras; eye shadows; eyeliner; gel eye patches for cosmetic purposes; beauty 
masks; bath preparations, not for medical purposes; absorbent facial tissue; perfumery and flavour materials; incense; 
dentifrices; adhesives for affixing false eyelashes; false nails; false eyelashes; cotton wool for cosmetic purposes; cotton 
sticks for cosmetic purposes; breath freshening preparations; deodorants for animals; fabric softeners for laundry use; 
laundry bleach; laundry starch; seaweed gelatine for laundry use; shoe cream; shoe black being shoe polish; polishing 
preparation.

Cl.5;Pharmaceutical preparations other than for agricultural purposes; medicated cosmetics; medicated soaps; 
medicated toiletry preparations; medicated mouthwashes; dietary supplements for humans; dietetic beverages adapted 
for medical purposes; dietetic food adapted for medical purposes; gauze for dressings; empty capsules for 
pharmaceuticals; menstruation tampons; sanitary napkins; sanitary panties; absorbent cotton; adhesive plasters; cotton 
swabs for medical use; diapers; diaper covers; mothproofing paper; lacteal flour for babies; beverages for babies; food 
for babies; dietary supplements for animals.

Cl.8;Eyelash curlers; pedicure sets; manicure sets; hair-removing tweezers; razor cases; shaving cases; tweezers; 
electric flat irons; electric razors and electric hair clippers; electric nail files; nail clippers; scissors; safety razors; hand-
operated hair clippers; bladed or pointed hand tools and swords; hand tools, hand operated, other than bladed or pointed 
hand tools; non-electric egg slicers; non-electric planes for flaking dried bonito blocks; non-electric can openers; spoons; 
non-electric cheese slicers; non-electric pizza cutters; forks being cutlery.

Cl.11;Household electrothermic appliances for beauty or sanitary purposes; facial sauna apparatus for household 
purposes; electric facial apparatus using ultrasonic waves for household purposes; electric facial beauty apparatus for 
household purposes; hair driers for household purposes; household electrothermic appliances, other than for beauty or 
sanitary purposes; towel steamers for hairdressing purposes; hair drying machines for beauty salon use; hair steamers 
for beauty salon use; shampoo basins for barbers' shop use; garbage incinerators for household purposes; solar water 
heaters; electric lamps and other lighting apparatus; non-electric cooking heaters for household purposes; kitchen 
worktops with integrated sinks for household purposes; kitchen sinks for household purposes; non-electric household 
tap-water filters; gas lamps; oil lamps; lamp chimneys; non-electric warming pans; non-electric pocket warmers; hot 
water bottles for warming one's feet in bed; toilet stool units with a washing water squirter; disinfectant dispensers for 
toilets; toilet bowls; seating for use with Japanese style toilet bowls; bath fittings; non-electric stoves for household 
purposes.

Cl.21;Cosmetic and toilet utensils; facial massage rollers for household purposes; eyelash brushes; eyelash combs; 
cosmetic brushes; make-up sponges; fitted vanity cases; hair brushes; combs; non-electric toothbrushes; electric 
toothbrushes; industrial packaging containers of glass or porcelain; industrial packaging bottles of plastics; lunch-boxes; 
drinking flasks for travelers; vacuum bottles being insulated flasks; kitchen utensils and containers, not including gas 
water heaters for household use, non-electric cooking heaters for household purposes, kitchen worktops and kitchen 
sinks; feeding vessels for pets; bird cages; bird baths; brushes for pets; floss for dental purposes; unworked or semi-
worked glass, not for building; gloves for household purposes; cleaning tools and washing utensils; candle 
extinguishers; candlesticks; clothes brushes; talisman; sacred lots; flower vases; perfume burners; shoe brushes; shoe 
horns; shoe shine cloths; shoe shine sponges and cloths; shoe-trees being stretchers.

Cl.35;Retail services or wholesale services for cosmetics, toiletries, dentifrices, soaps and detergents; retail services or 
wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; retail services or 
wholesale services for clothing; retail services or wholesale services for footwear, other than special footwear for sports; 
retail services or wholesale services for bags and pouches; retail services or wholesale services for personal articles 
including false nails, false eyelashes, cotton wool for cosmetic purposes, cotton sticks for cosmetic purposes, eyelash 
curlers, pedicure sets, manicure sets, hair-removing tweezers, razor cases, shaving cases, cosmetic and toilet utensils, 
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facial massage rollers for household purposes, eyelash brushes, eyelash combs, cosmetic brushes, make-up sponges, 
fitted vanity cases, hair brushes, combs, non-electric toothbrushes; retail services or wholesale services for woven 
fabrics and beddings; retail services or wholesale services for foods and beverages; retail services or wholesale services 
for furniture; retail services or wholesale services for electrical machinery and apparatuses including household 
electrothermic appliances for beauty or sanitary purposes, facial sauna apparatus for household purposes, electric facial 
apparatus using ultrasonic waves for household purposes, electric facial beauty apparatus for household purposes, hair 
driers for household purposes, electric toothbrushes, electric irons, electric razors and hair clippers; retail services or 
wholesale services for bladed or pointed hand tools, hand tools and metal hardware; retail services or wholesale services 
for kitchen equipment, cleaning tools and washing utensils; retail services or wholesale services for printed matter; retail 
services or wholesale services for paper and stationery; retail services or wholesale services for sports goods; retail 
services or wholesale services for toys, dolls, game machines and apparatus; online retail services for downloadable and 
pre-recorded music and movies; retail services or wholesale services for clocks, watches and spectacles being 
eyeglasses and goggles; retail services or wholesale services for semi-wrought precious stones and their imitations; 
advertising and publicity services; promoting the goods and services of others through the administration of sales and 
promotional incentive schemes involving trading stamps; business management analysis or business consultancy; 
business management; marketing research or analysis; providing information concerning commercial sales; sales 
promotion for others; import-export agency services; compilation of information into computer databases; publicity 
material rental; commercial information and advice for consumers in the choice of products and services; providing 
information on newspaper articles; rental of vending machines.
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Priority claimed from 24/01/2019; Application No. : 2019-016087 ;Japan 

4286986    25/04/2019
[International Registration No. : 1486103]
FLOW FUSHI Co., Ltd.

4-1-28, Roppongi, Minato-ku Tokyo 106-0032 Japan

Proposed to be Used
IR DIVISION
Cl.3;Soaps and detergents; shampoos; body soaps; facial washes; cosmetics and toiletries; hair rinses; hair 
conditioners; hair treatments; hair creams; perfumes; foundation; make-up powder; toilet water; milky lotions; cosmetic 
creams; cosmetic cleansing creams; sunscreen preparations; beauty serums; beauty gels; cosmetic concealers; 
lipsticks; lip glosses; lip creams; mascaras; eye shadows; eyeliner; gel eye patches for cosmetic purposes; beauty 
masks; bath preparations, not for medical purposes; absorbent facial tissue; perfumery and flavour materials; incense; 
dentifrices; adhesives for affixing false eyelashes; false nails; false eyelashes; cotton wool for cosmetic purposes; cotton 
sticks for cosmetic purposes; breath freshening preparations; deodorants for animals; fabric softeners for laundry use; 
laundry bleach; laundry starch; seaweed gelatine for laundry use; shoe cream; shoe black being shoe polish; polishing 
preparation.

Cl.5;Pharmaceutical preparations other than for agricultural purposes; medicated cosmetics; medicated soaps; 
medicated toiletry preparations; medicated mouthwashes; dietary supplements for humans; dietetic beverages adapted 
for medical purposes; dietetic food adapted for medical purposes; gauze for dressings; empty capsules for 
pharmaceuticals; menstruation tampons; sanitary napkins; sanitary panties; absorbent cotton; adhesive plasters; cotton 
swabs for medical use; diapers; diaper covers; mothproofing paper; lacteal flour for babies; beverages for babies; food 
for babies; dietary supplements for animals.

Cl.8;Eyelash curlers; pedicure sets; manicure sets; hair-removing tweezers; razor cases; shaving cases; tweezers; 
electric flat irons; electric razors and electric hair clippers; electric nail files; nail clippers; scissors; safety razors; hand-
operated hair clippers; bladed or pointed hand tools and swords; hand tools, hand operated, other than bladed or pointed 
hand tools; non-electric egg slicers; non-electric planes for flaking dried bonito blocks; non-electric can openers; spoons; 
non-electric cheese slicers; non-electric pizza cutters; forks being cutlery.

Cl.11;Household electrothermic appliances for beauty or sanitary purposes; facial sauna apparatus for household 
purposes; electric facial apparatus using ultrasonic waves for household purposes; electric facial beauty apparatus for 
household purposes; hair driers for household purposes; household electrothermic appliances, other than for beauty or 
sanitary purposes; towel steamers for hairdressing purposes; hair drying machines for beauty salon use; hair steamers 
for beauty salon use; shampoo basins for barbers' shop use; garbage incinerators for household purposes; solar water 
heaters; electric lamps and other lighting apparatus; non-electric cooking heaters for household purposes; kitchen 
worktops with integrated sinks for household purposes; kitchen sinks for household purposes; non-electric household 
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tap-water filters; gas lamps; oil lamps; lamp chimneys; non-electric warming pans; non-electric pocket warmers; hot 
water bottles for warming one's feet in bed; toilet stool units with a washing water squirter; disinfectant dispensers for 
toilets; toilet bowls; seating for use with Japanese style toilet bowls; bath fittings; non-electric stoves for household 
purposes.

Cl.21;Cosmetic and toilet utensils; facial massage rollers for household purposes; eyelash brushes; eyelash combs; 
cosmetic brushes; make-up sponges; fitted vanity cases; hair brushes; combs; non-electric toothbrushes; electric 
toothbrushes; industrial packaging containers of glass or porcelain; industrial packaging bottles of plastics; lunch-boxes; 
drinking flasks for travelers; vacuum bottles being insulated flasks; kitchen utensils and containers, not including gas 
water heaters for household use, non-electric cooking heaters for household purposes, kitchen worktops and kitchen 
sinks; feeding vessels for pets; bird cages; bird baths; brushes for pets; floss for dental purposes; unworked or semi-
worked glass, not for building; gloves for household purposes; cleaning tools and washing utensils; candle 
extinguishers; candlesticks; clothes brushes; talisman; sacred lots; flower vases; perfume burners; shoe brushes; shoe 
horns; shoe shine cloths; shoe shine sponges and cloths; shoe-trees being stretchers.

Cl.35;Retail services or wholesale services for cosmetics, toiletries, dentifrices, soaps and detergents; retail services or 
wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; retail services or 
wholesale services for clothing; retail services or wholesale services for footwear, other than special footwear for sports; 
retail services or wholesale services for bags and pouches; retail services or wholesale services for personal articles 
including false nails, false eyelashes, cotton wool for cosmetic purposes, cotton sticks for cosmetic purposes, eyelash 
curlers, pedicure sets, manicure sets, hair-removing tweezers, razor cases, shaving cases, cosmetic and toilet utensils, 
facial massage rollers for household purposes, eyelash brushes, eyelash combs, cosmetic brushes, make-up sponges, 
fitted vanity cases, hair brushes, combs, non-electric toothbrushes; retail services or wholesale services for woven 
fabrics and beddings; retail services or wholesale services for foods and beverages; retail services or wholesale services 
for furniture; retail services or wholesale services for electrical machinery and apparatuses including household 
electrothermic appliances for beauty or sanitary purposes, facial sauna apparatus for household purposes, electric facial 
apparatus using ultrasonic waves for household purposes, electric facial beauty apparatus for household purposes, hair 
driers for household purposes, electric toothbrushes, electric irons, electric razors and hair clippers; retail services or 
wholesale services for bladed or pointed hand tools, hand tools and metal hardware; retail services or wholesale services 
for kitchen equipment, cleaning tools and washing utensils; retail services or wholesale services for printed matter; retail 
services or wholesale services for paper and stationery; retail services or wholesale services for sports goods; retail 
services or wholesale services for toys, dolls, game machines and apparatus; online retail services for downloadable and 
pre-recorded music and movies; retail services or wholesale services for clocks, watches and spectacles being 
eyeglasses and goggles; retail services or wholesale services for semi-wrought precious stones and their imitations; 
advertising and publicity services; promoting the goods and services of others through the administration of sales and 
promotional incentive schemes involving trading stamps; business management analysis or business consultancy; 
business management; marketing research or analysis; providing information concerning commercial sales; sales 
promotion for others; import-export agency services; compilation of information into computer databases; publicity 
material rental; commercial information and advice for consumers in the choice of products and services; providing 
information on newspaper articles; rental of vending machines.
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Priority claimed from 13/11/2018; Application No. : 152871 ;Bulgaria 

4286988    10/05/2019
[International Registration No. : 1486109]
Euro Games Technology Ltd.

"Maritsa" Str., 4, „Vranya-Lozen-Triugulnika" BG-1151 Sofia Bulgaria

Proposed to be Used
IR DIVISION
Cl.9;Software; computer gaming software; computer software packages; computer operating system software; 
computer software, recorded; software drivers; virtual reality software; games software; entertainment software for 
computer games; computer programs for network management; operating computer software for main frame computers; 
monitors (computer hardware); computer hardware; apparatus for recording images; monitors (computer programs); 
computer game programs; computer programs for recorded games; apparatus for recording, transmission or 
reproduction of sound or images; communications servers [computer hardware]; electronic components for gambling 
machines; computer application software featuring games and gaming; computer software for the administration of on-
line games and gaming; computer hardware for games and gaming; electronic components and computer software for 
gambling, gambling machines, gambling games on the internet and via telecommunication network.

Cl.28;Gaming machines for gambling; chips for gambling; mah-jong; arcade games; gambling machines operating with 
coins, notes and cards; games; electronic games; parlor games; gaming chips; gaming tables; slot machines [gaming 
machines]; LCD game machines; slot machines and gaming devices; coin-operated amusement machines; roulette chips; 
poker chips; chips and dice [gaming equipment]; equipment for casinos; roulette tables; gaming roulette wheels; casino 
games; gambling machines and amusement machines, automatic and coin-operated; coin-operated amusement machines 
and/or electronic coin-operated amusement machines with or without the possibility of gain; boxes for coin-operated 
machines, slot machines and gaming machines; electronic or electrotechnical amusement machines and apparatus, 
gaming machines, coin-operated entertainment machines; housings for coin-operated machines, gaming equipment, 
gaming machines, machines for gambling; electropneumatic and electrical gambling machines (slot machines).

Cl.41;Gambling; services related to gambling; gaming services for entertainment purposes; casino, gaming and 
gambling services; training in the development of software systems; provision of equipment for gambling halls; providing 
casino equipment [gambling]; gaming machine entertainment services; providing casino facilities [gambling]; gaming hall 
services; amusement arcade services; games equipment rental; rental of gaming machines; providing amusement arcade 
services; rental of gaming machines with images of fruits; editing or recording of sounds and images; sound recording 
and video entertainment services; hire of sound reproducing apparatus; provision of gaming equipment for casinos; 
providing of casino facilities; online gambling services; casino, gaming and gambling services; provision of gaming 
establishments, gaming halls, internet casinos, online gaming services.
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Priority claimed from 18/09/2018; Application No. : 722367 ;Switzerland 

4286998    12/03/2019
[International Registration No. : 1486122]
Geismar Gleisbaumaschinen AG

Gewerbestrasse 15 CH-4123 Allschwil Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for building and maintaining railways and overhead wires, especially powered 
machines for cutting rails, machines for bending rails, machines for descaling rails, machines for striking rails, machines 
for drilling rails, machines for grinding rail, machines for lifting rails, machines for cleaning rails, machines for laying 
rails, machines for replacing rails, machines for treating the ballast, machines for straightening rails, machines for re-
profiling rails, machines for sealing rails, machines for drilling crosspieces, machines for cutting crosspieces, machines 
for handling crosspieces, machines for laying crosspieces, machines for sawing crosspieces, machines for filling the 
ballast, machines for screwing and unscrewing the sleeper screws, machines for inserting and removing the sleeper 
screws, machines for inserting and removing rail fasteners, machines for brushing rail ends, machines for greasing rails, 
machines for extending rails, rail benders, deburring machines, machines for cleaning the ballast.

Cl.8;Hand-operated tools and instruments for the construction and maintenance of railways, especially pickaxes, 
shovels, forks, rail clips, rail tensioner, wedging shoes, crowbars, tools and instruments for lifting the rails, tools for 
inserting and removing rail fasteners, wrenches for crutches, hand-operated saws for rails and crosspieces, wicks, 
reamers, drills, jacks, hand instruments for pulling rails, hand apparatus for securing and tightening the frets, pliers for 
crosspieces.

Cl.9;Apparatus and instruments for measuring and recording parameters of railways and overhead wires; apparatus 
and instruments for measuring rail temperature; apparatus and instruments for monitoring wear of rail and overhead wire; 
devices for the protection of personnel on railways.

Cl.12;Specialized and versatile railway vehicles for construction and maintenance of railways and overhead wires, 
especially railway inspection vehicles, railway vehicles for transporting personnel and materials, railway vehicles for 
ballast distribution, railway vehicles for unwinding overhead wires, railway vehicles for ballast tamping, locomotives, 
railway vehicles for rail works, railway carts, railway handling carts, railway lifting trucks, railway cars for transportation 
of material, rail trailers for transportation of material, trains for laying and renewing the railway, trains for laying overhead 
wires, handcars, ballast railway plows, railway vehicles for measuring railways and/or overhead wires, locomotives.

Cl.37;Rental of material, tools and railway vehicles for the construction and maintenance of railways and overhead 
wires, especially machines and machine tools for the construction and maintenance of railways and overhead wires, 
power machines for cutting rails, machines for bending rails, machines for descaling rails, machines for striking rails, 
machines for drilling rails, machines for grinding rails, machines for lifting rails, machines for cleaning rails, machines for 
laying rails, machines for replacing rails, machines for treating the ballast, machines for straightening rails, machines for 
re-profiling rails, machines for drilling rails, machines for the cutting crosspieces, machines for handling crosspieces, 
machines for laying crosspieces, machines for sawing crosspieces, machines for filling the ballast, machines for 
screwing and unscrewing the sleeper screws, machines for inserting and removing the sleeper screws, machines for 
inserting and removing rail fasteners, machines for brushing rail ends, machines for greasing rails, machines for 
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extending rails, rail benders, deburring machines, machines for cleaning the ballast; rental of hand-operated material, 
tools and instruments for the construction and maintenance of railways, especially pickaxes, shovels, forks, rail clips, rail 
tensioner, wedging shoes, crowbars, tools and instruments for lifting the rails, tools for inserting and removing rail 
fasteners, wrenches for crutches, hand-operated saws for rails and crosspieces, wicks, reamers, drills, jacks, hand 
instruments for pulling rails, hand apparatus for securing and tightening the frets, pliers for crosspieces, tools and 
instruments for protecting the personnel on railway; installation, maintenance and repair services for machines, tools and 
rail vehicles for railways and overhead wires, especially machines and machine-tools for the construction and 
maintenance of the railway and overhead wire, powered machines for cutting rails, machines for bending rails, machines 
for descaling rails, machines for striking rails, machines for drilling rails, machines for grinding rail, machines for lifting 
rails, machines for cleaning rails, machines for laying rails, machines for replacing rails, machines for treating the ballast, 
machines for straightening rails, machines for re-profiling rails, machines for sealing rails, machines for drilling 
crosspieces, machines for cutting crosspieces, machines for handling crosspieces, machines for laying crosspieces, 
machines for sawing crosspieces, machines for filling the ballast, machines for screwing and unscrewing the sleeper 
screws, machines for inserting and removing the sleeper screws, machines for inserting and removing rail fasteners, 
machines for brushing rail ends, machines for greasing rails, machines for extending rails, rail benders, deburring 
machines, machines for cleaning the ballast; installation, maintenance and repair services for railways and overhead 
wires, hand-operated tools and instruments for the construction and maintenance of the railway, especially pickaxes, 
shovels, forks, rail clips, rail tensioner, wedging shoes, crowbars, tools and instruments for lifting the rails, tools for 
inserting and removing rail fasteners, wrenches for crutches, hand-operated saws for rails and crosspieces, wicks, 
reamers, drills, jacks, hand instruments for pulling rails, hand apparatus for securing and tightening the frets, pliers for 
crosspieces, tools and instruments for protecting the personnel on railway; installation, maintenance and repair of 
specialized and versatile railway vehicles for construction and maintenance of railways and overhead wires, especially 
railway inspection vehicles, railway vehicles for transporting personnel and materials, railway vehicles for ballast 
distribution, railway vehicles for unwinding overhead wires, railway vehicles for ballast tamping, locomotives, railway 
vehicles for rail works, railway handling carts, railway lifting trucks, railway cars for transportation of material, rail trailers 
for transportation of material, trains for laying and renewing the railway, trains for laying overhead wires, railway carts, 
handcars, locomotives, ballast railway plows, railway vehicles for measuring railways and/or overhead wire.

Cl.39;Rental of specialized and versatile railway vehicles for construction and maintenance of railways and overhead 
wires, especially railway inspection vehicles, railway vehicles for transporting personnel and materials, railway vehicles 
for ballast distribution, railway vehicles for unwinding overhead wires, railway vehicles for ballast tamping, locomotives, 
railway vehicles for rail works, railway carts, railway handling carts, railway lifting trucks, railway wagons for 
transportation of material, rail trailers for transportation of material, trains for laying and renewing the railway, trains for 
laying and renewing the rail, trains for laying overhead wires, handcars, locomotives, ballast railway plows, railway 
vehicles for measuring railways and/or overhead wires.
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4286999    23/05/2019
[International Registration No. : 1486123]
FRAGAROMATIC

Parc d'Activités de l'Argile, Lot 40 F-06370 MOUANS SARTOUX France

Proposed to be Used
IR DIVISION
Cl.1;Artificial sweeteners [chemical products]; bleaching agents for industrial use; chemical preparations for scientific 
use other than for medical or veterinary use; chemical reagents for use in science, other than for medical or veterinary 
use; chemical substances for preserving foodstuffs; glucose for industrial use; gluten for the food industry; lecithin for 
the food industry; oils for the preservation of food; starch for industrial use; chemical products for use in the flavor 
industry, food industry, cosmetics industry and perfumery industry, tobacco industry and hygiene and maintenance 
products industry.

Cl.3;Perfumes; cosmetics; bases for flower perfumes; air fragrances; oils for perfumes and scents; lavender water; 
scented waters; eaux de toilette; oils for cosmetic use; oils for toilet purposes; perfumery products; food flavorings 
[essential oils]; flavorings for beverages [essential oils]; cake flavorings [essential oils]; aromatics [essential oils]; 
fragrances; cosmetic products; laundry detergent; essential oils.

Cl.30;Aromatic preparations for food; coffee flavorings; cake flavorings (other than essential oils); flavorings for cakes, 
other than essential oils; flavorings for beverages, other than essential oils; seasonings; essences for foodstuffs, except 
etheric essences and essential oils; natural and artificial flavorings for foods, solid and liquid flavorings for food (other 
than essential oils).
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4287006    23/05/2019
[International Registration No. : 1486139]
IPRA FRAGRANCES

Parc de l'Argile N° 39 F-06370 MOUANS SARTOUX France

Proposed to be Used
IR DIVISION
Cl.1;Artificial sweeteners [chemical products]; bleaching agents for industrial use; chemical preparations for scientific 
use other than for medical or veterinary use; chemical reagents other than for medical or veterinary use; chemical 
substances for preserving foodstuffs; glucose for industrial use; gluten for industrial purposes; lecithin for the food 
industry; oils for the preservation of food; starch for industrial use; chemical products for use in the flavor industry, food 
industry, cosmetics industry and the perfumery industry, tobacco industry and hygiene and care product industry.

Cl.3;Flavorings for cakes [essential oils]; air fragrances; flavorings for beverages [essential oils]; oils for perfumes and 
scents; ionone [perfumery]; extracts of flowers; bases for flower perfumes; abrasive preparations; degreasing 
preparations; polishing preparations; laundry detergent.

Cl.30;Aromatic preparations for food; coffee flavorings; flavorings for cakes (other than essential oils); flavorings for 
cakes, other than essential oils; food flavorings, other than essential oils; flavorings for beverages, other than essential 
oils; seasonings; essences for foodstuffs, except etheric essences and essential oils; natural and artificial food 
flavorings, solid and liquid flavorings for food (other than essential oils).
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Priority claimed from 13/11/2018; Application No. : 152890 ;Bulgaria 

4287007    10/05/2019
[International Registration No. : 1486143]
Euro Games Technology Ltd.

"Maritsa" Str., 4, „Vranya-Lozen-Triugulnika" BG-1151 Sofia Bulgaria

Proposed to be Used
IR DIVISION
Cl.9;Software; computer gaming software; computer software packages; computer operating system software; 
computer software, recorded; software drivers; virtual reality software; games software; entertainment software for 
computer games; computer programs for network management; operating computer software for main frame computers; 
monitors (computer hardware); computer hardware; apparatus for recording images; monitors (computer programs); 
computer game programs; computer programs for recorded games; apparatus for recording, transmission or 
reproduction of sound or images; communications servers [computer hardware]; electronic components for gambling 
machines; computer application software featuring games and gaming; computer software for the administration of on-
line games and gaming; computer hardware for games and gaming; electronic components and computer software for 
gambling, gambling machines, gambling games on the internet and via telecommunication network.

Cl.28;Gaming machines for gambling; chips for gambling; mah-jong; arcade games; gambling machines operating with 
coins, notes and cards; games; electronic games; parlor games; gaming chips; gaming tables; slot machines [gaming 
machines]; LCD game machines; slot machines and gaming devices; coin-operated amusement machines; roulette chips; 
poker chips; chips and dice [gaming equipment]; equipment for casinos; roulette tables; gaming roulette wheels; casino 
games; gambling machines and amusement machines, automatic and coin-operated; coin-operated amusement machines 
and/or electronic coin-operated amusement machines with or without the possibility of gain; boxes for coin-operated 
machines, slot machines and gaming machines; electronic or electrotechnical amusement machines and apparatus, 
gaming machines, coin-operated entertainment machines; housings for coin-operated machines, gaming equipment, 
gaming machines, machines for gambling; electropneumatic and electrical gambling machines (slot machines).

Cl.41;Gambling; services related to gambling; gaming services for entertainment purposes; casino, gaming and 
gambling services; training in the development of software systems; provision of equipment for gambling halls; providing 
casino equipment [gambling]; gaming machine entertainment services; providing casino facilities [gambling]; gaming hall 
services; amusement arcade services; games equipment rental; rental of gaming machines; providing amusement arcade 
services; rental of gaming machines with images of fruits; editing or recording of sounds and images; sound recording 
and video entertainment services; hire of sound reproducing apparatus; provision of gaming equipment for casinos; 
providing of casino facilities; online gambling services; casino, gaming and gambling services; provision of gaming 
establishments, gaming halls, internet casinos, online gaming services.
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Priority claimed from 03/12/2018; Application No. : UK00003358096 ;United Kingdom 

4287008    10/05/2019
[International Registration No. : 1486077]
Blue Prism Limited

2 Cinnamon Park Crab Lane Fearnhead, Warrington WA2 0XP United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer hardware; parts and fittings for the aforesaid goods; downloadable computer 
software updates; electronic documentation relating to computer software and computer hardware; computer hardware 
and computer software in relation to artificial intelligence apparatus; artificial intelligence software.

Cl.16;Printed matter; brochures; computer software operating manuals; computer software reference and instruction 
manuals; computer hardware reference and instruction manuals.

Cl.35;Business management consultancy; provision of an online marketplace for trading, exchanging, and sale of 
goods and services, namely, computer software, computer software support services, training materials in connection 
with the use of computer software and computer systems, with other users; online retail services in respect of computer 
software, computer software support services, training materials in connection with the use of computer software and 
computer systems.

Cl.38;Providing an online forum for users to discuss and exchange computer software.

Cl.41;Education and training services in connection with the use of computer software and computer systems; 
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arranging and conducting examinations, conferences, courses, seminars, workshops, and webinars; educational 
assessment services.

Cl.42;Computer software consultancy; design and development of computer software and hardware; installation, 
maintenance and updating of computer software; computer system design and consultancy related thereto; computer 
software technical support services; technical consultancy services relating to information technology; managing an 
online forum for discussion of computer software; hosting an online forum for users to discuss and exchange computer 
software; software as a service; software as a service in the field of artificial intelligence; design and development of 
artificial intelligence computer software and hardware.
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4287016    19/03/2019
[International Registration No. : 1486091]
TRAVELSIFY S.A.

63-65, rue de Merl Luxembourg L-2146 Luxembourg

Proposed to be Used
IR DIVISION
Cl.35;On-line administrative, advertising and marketing services to support the marketing of goods and services on a 
computer network; providing business and advertising information, including evaluation data and ratings with respect to 
sellers' goods and services, the value and prices of sellers' goods and services, performance of purchasers and sellers, 
business overall experience in connection therewith; collection of information within computer databases concerning the 
evaluative feedback and rating of hotels, apartments, restaurants, travel destinations and other products and general 
commercial experience; advertising and commercial information distribution services; public relations services; 
advertising services; customer loyalty services and customer club services for commercial, promotional and/or 
advertising purposes; conducting incentive, bonus and loyalty programs for advertising purposes and business 
promotion; computerized database management; compilation of online computer databases and online searchable 
databases; compilation of online computer databases and online searchable databases containing information intended 
for consumers on a wide range of topics of general interest to consumers; commercial business management; 
commercial administration; business inquiries; compilation of online computer databases and online searchable 
databases featuring information concerning hotels, apartments, restaurants, travel destinations, and other products; 
providing and compilation of business information directories for publishing on the Internet; compilation of business 
information directories for publishing on the Internet; providing business information in the nature of compilations, 
rankings, evaluations, reports, references and recommendations relating to business organizations, service providers, via 
a global computer network; retail sale services for personal data; providing commercial information, in the form of a list of 
hotels, apartments, restaurants, travel destinations, near users; administrative data processing; compilation of statistics; 
market research; marketing, also on digital networks; market study; opinion polling; provision of commercial information 
on consumer goods and services via the Internet; subscription services to newspapers or to telecommunication services 
for others.

Cl.38;Providing on-line interactive bulletin boards for the transmission of messages among computer users in the field 
of hotels, apartments, restaurants and travel destinations; electronic messaging services; telecommunication services, 
namely, electronic transmission of data and information; telecommunications; provision of access to a website where 
users can post ratings, reviews and recommendations on events and activities in the field of travel, hotels, apartments 
and restaurants [providing access to forums on the Internet].

Cl.39;Organization of travel and travel agency services, reservation of tickets and reservation services provided by a 
travel agency, provision of information concerning travel and travel destinations; consulting and assistance in all the 
aforesaid fields, including provision of all the aforesaid services online.

Cl.42;Design and development of software, computer programming; computer automation services for data related to 
hotels, apartments, restaurants, travel destinations and users and management of content; design, development and 
provision of search engines for obtaining data on hotels, apartments, restaurants, travel destinations, including over a 
global computer network; hosting of a website featuring reviews of hotels, apartments, restaurants and travel 
destinations; electronic data storage; updating of Internet pages; provision of reviews with respect to hotels.

Cl.43;Provision of information concerning hotels, temporary accommodation in apartments, restaurants and travel 
destinations; hotel reservation services, reservation services for holiday accommodation and reservation services for 
places of residence; information services relating to hotels, restaurants, holiday accommodation and places of residence; 
evaluation of hotel rooms; consulting and assistance in all the aforesaid fields, including provision of all the aforesaid 
services online; providing information and advice with respect to hotels, temporary accommodation in apartments, 
restaurants and travel destinations.
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Priority claimed from 29/10/2018; Application No. : 2018879 ;Leichtenstein 

4289614    26/04/2019
[International Registration No. : 1486097]
Apple Inc.

One Apple Park Way Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Advertising, marketing, and promotion services; promoting the goods and services of others; retail store and 
online retail store services; retail store services provided via the internet and other computer electronic and 
communications networks; retail store services featuring computer, electronic and entertainment products, computer 
software provided via the internet and other computer, electronic and communications networks; subscription services, 
namely, providing subscriptions to text, data, image, audio, video, and multimedia content, provided via the Internet and 
other electronic and communications networks; online retail services for downloadable pre-recorded text, data, image, 
audio, video, and multimedia content for a fee or pre-paid subscription, via the Internet and other electronic and 
communications networks.

Cl.41;Development, production, distribution, and presentation of multimedia entertainment content; providing non-
downloadable computer games, electronic games, interactive games, and video games.
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Priority claimed from 13/11/2018; Application No. : 152876 ;Bulgaria 

4289616    10/05/2019
[International Registration No. : 1486099]
Euro Games Technology Ltd.

"Maritsa" Str., 4, „Vranya-Lozen-Triugulnika" BG-1151 Sofia Bulgaria

Proposed to be Used
IR DIVISION
Cl.9;Software; computer gaming software; computer software packages; computer operating system software; 
computer software, recorded; software drivers; virtual reality software; games software; entertainment software for 
computer games; computer programs for network management; operating computer software for main frame computers; 
monitors (computer hardware); computer hardware; apparatus for recording images; monitors (computer programs); 
computer game programs; computer programs for recorded games; apparatus for recording, transmission or 
reproduction of sound or images; communications servers [computer hardware]; electronic components for gambling 
machines; computer application software featuring games and gaming; computer software for the administration of on-
line games and gaming; computer hardware for games and gaming; electronic components and computer software for 
gambling, gambling machines, gambling games on the internet and via telecommunication network.

Cl.28;Gaming machines for gambling; chips for gambling; mah-jong; arcade games; gambling machines operating with 
coins, notes and cards; games; electronic games; parlor games; gaming chips; gaming tables; slot machines [gaming 
machines]; LCD game machines; slot machines and gaming devices; coin-operated amusement machines; roulette chips; 
poker chips; chips and dice [gaming equipment]; equipment for casinos; roulette tables; gaming roulette wheels; casino 
games; gambling machines and amusement machines, automatic and coin-operated; coin-operated amusement machines 
and/or electronic coin-operated amusement machines with or without the possibility of gain; boxes for coin-operated 
machines, slot machines and gaming machines; electronic or electrotechnical amusement machines and apparatus, 
gaming machines, coin-operated entertainment machines; housings for coin-operated machines, gaming equipment, 
gaming machines, machines for gambling; electropneumatic and electrical gambling machines (slot machines).

Cl.41;Gambling; services related to gambling; gaming services for entertainment purposes; casino, gaming and 
gambling services; training in the development of software systems; provision of equipment for gambling halls; providing 
casino equipment [gambling]; gaming machine entertainment services; providing casino facilities [gambling]; gaming hall 
services; amusement arcade services; games equipment rental; rental of gaming machines; providing amusement arcade 
services; rental of gaming machines with images of fruits; editing or recording of sounds and images; sound recording 
and video entertainment services; hire of sound reproducing apparatus; provision of gaming equipment for casinos; 
providing of casino facilities; online gambling services; casino, gaming and gambling services; provision of gaming 
establishments, gaming halls, internet casinos, online gaming services.
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Priority claimed from 14/09/2018; Application No. : 017955742 ;European Union 

4293418    14/03/2019
[International Registration No. : 1487021]
Anitein.com Limited

4 Bloors Lane, Rainham Gillingham, Kent ME8 7EG United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; toiletries; perfumed body spray; 
personal care deodorants; eau de toilette; eau de cologne; aromatherapy preparations; potpourri; aromatic potpourris; 
potpourri sachets for incorporating in aromatherapy pillows; incense sticks; incense; incense spray; incense sachets; 
incense cones; essential oils for personal use; oils for perfumes and scents; skin care oils [non-medicated]; massage oils 
and lotions; massage oils, not medicated; massage creams, not medicated; skin care preparations; facial masks; body 
masks; cosmetic masks; creams and gels for the face, the body and the hands; tissues impregnated with cosmetics; 
make-up preparations; make-up powder; make-up foundations; make-up removing preparations; tissues impregnated 
with make-up removing preparations; eye make-up; eye-shadow; eyebrow pencils; lipsticks; lip gloss; lip pencils; 
mascara; nail polish; nail varnish; nail varnish removing preparations; tanning preparations; glitter in spray form for use 
as a cosmetics; temporary tattoo transfers for use as cosmetics; hair care preparations; body lotion; perfumed body 
lotions; shower gel; dry shampoo; hair care shampoo; hair care conditioner; talcum powder; bath and shower oils and 
gels; bath salts; bubble bath; bath milk; breath freshening preparations.

Cl.10;Sex aids; sex toys; vibrators, being sexual aids; vibromassage apparatus; massage appliances; body massagers; 
foot massagers; gloves for massage; massage chairs; foot massage apparatus; vibration generating apparatus for 
massage; massage apparatus, electric or non-electric; love dolls [sex dolls]; artificial vaginas, being adult sexual aids; 
artificial penises, being adult sexual aids; penis enlargers, being adult sexual aids; benwa balls, being adult sexual aids; 
inflatable life-sized dolls used in sexual activity; silicone prosthetic devices; latex medical gloves; parts and fittings for all 
the aforesaid goods.

Cl.18;Leather and imitations of leather; animal skins, hides; trunks and travelling bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery; cases of leather or leatherboard; suitcases; articles of luggage; garment 
bags for travel; brief cases; bags; sports bags; athletic bags; gym bags; boot and shoe bags; back packs; holdalls; 
rucksacks; duffel bags; beach bags; shoulder bags; tote bags; shopping bags; toilet bags; wallets; purses; coin purses; 
card holders; credit cards cases and holders; ID card holders [wallets]; key cases; shoulder straps of leather; whips, 
harnesses; leather shoulder belts; luggage, handbags, clutch bags, holdalls all made of pelts and/or hides of animal 
skins; sacks for beach and travelling, haversacks and rucksacks; game bags; travel sets [leatherware]; vanity cases; 
travelling trunks; make-up bags; toiletry bags; music cases; attaché and brief cases; conference portfolios; purses and 
wallets; business card holders [wallets]; umbrellas and parasol covers; card and notecases; cane handles; canes; fur; fur-
skins; handles for walking-sticks; leather leads; leather leashes; muzzles; parts and fittings for all the aforesaid goods.

Cl.25;Clothing, footwear, headgear; articles of clothing; shirts; t-shirts; bras; bralettes; sweat shirts; sweaters; ties; 
hosiery; braces; belts; knitwear; cardigans; jumpers; scarves; socks; gloves; underwear; blouses; skirts and dresses; 
coats; suits; jackets; trousers; lingerie; pyjamas; sleepwear; swimwear; jeans; articles of headwear; hats; caps; articles of 
footwear; shoes; boots; slippers; sandals; feather boas; satin gloves; stockings; corsets; suspender belts; garters; fancy 
dress costumes; masquerade costumes; costumes for use in role-playing games; articles of clothing made of leather; 
bodices; collars; eye masks; sleep masks; G-strings; garter belts; high-heeled shoes; suspenders; trenchcoats.

Cl.35;Advertising; business management; business administration; office functions; retail services and online retail 
services connected with bleaching preparations and other substances for laundry use, cleaning, polishing, scouring and 
abrasive preparations, soaps, perfumery, essential oils, cosmetics, hair lotions, dentifrices, toiletries, perfumed body 
spray, personal care deodorants, eau de toilette, eau de cologne, aromatherapy preparations, potpourri, aromatic 
potpourris, potpourri sachets for incorporating in aromatherapy, incense sticks, incense; retail services and online retail 
services connected with incense spray, incense sachets, incense cones, essential oils for personal use, oils for perfumes 
and scents, skin care oils [non-medicated], massage oils and lotions, massage oils, not medicated, massage creams, not 
medicated, skin care preparations, facial masks, body masks, cosmetic masks, creams and gels for the face, the body and 
the hands, tissues impregnated with cosmetics, make-up preparations, make-up powder; retail services and online retail 
services connected with make-up foundations, make-up removing preparations, tissues impregnated with make-up 
removing preparations, eye make-up, eye-shadow, eyebrow pencils, lipsticks, lip gloss, lip pencils, mascara, nail polish, 
nail varnish, nail varnish removing preparations, tanning preparations, glitter in spray form for use as a cosmetics, 

6178



temporary tattoo transfers for use as cosmetics, hair care preparations, body lotion, perfumed body lotions; retail 
services and online retail services connected with shower gel, dry shampoo, hair care shampoo, hair care conditioner, 
talcum powder, bath and shower oils and gels, bath salts, bubble bath, bath milk, breath freshening preparations, sex 
aids, sex toys, vibrators, being sexual aids, vibromassage apparatus, massage appliances, body massagers, foot 
massagers, gloves for massage, massage chairs, foot massage apparatus, vibration generating apparatus for massage; 
retail services and online retail services connected with massage apparatus, electric or non-electric, sextants, love dolls 
[sex dolls], artificial vaginas, being adult sexual aids, artificial penises, being adult sexual aids, penis enlargers, being 
adult sexual aids, benwa balls, being adult sexual aids, inflatable life-sized dolls used in sexual activity, silicone 
prosthetic devices, latex medical gloves, parts and fittings for all the aforesaid goods; retail services and online retail 
services connected with leather and imitations of leather, animal skins, hides, trunks and travelling bags, umbrellas and 
parasols, walking sticks, whips, harness and saddlery, cases of leather or leatherboard, suitcases, articles of luggage, 
garment bags for travel, brief cases, bags, sports bags, athletic bags, gym bags, boot and shoe bag, back packs, holdalls, 
rucksacks, duffel bags, beach bags, shoulder bags, tote bags, shopping bags, toilet bags, wallets, purses, coin purses, 
card holders; retail services and online retail services connected with credit cards cases and holders, ID card holders 
[wallets], key cases, shoulder straps of leather, collars, whips, harnesses, leather shoulder belts, luggage, handbags, 
clutch bags, holdalls all made of pelts and/or hides of animal skins, sacks for beach and travelling, haversacks and 
rucksacks, game bags, travel sets [leatherware], vanity cases, travelling trunks, make-up bags, toiletry bags, music cases, 
attaché and brief cases, conference portfolios, purses and wallets, business card holders [wallets]; retail services and 
online retail services connected with umbrellas and parasol covers, card and notecases, cane handles, canes, fur, fur-
skins, handles for walking-sticks, leather leads, leather leashes, muzzles, parts and fittings for all the aforesaid goods, 
clothing, footwear, headgear, articles of clothing, shirts, T-shirts, bras, bralettes, sweat shirts, sweaters, ties, hosiery, 
braces, belts, knitwear, cardigans, jumpers, scarves, socks, gloves, underwear; retail services and online retail services 
connected with blouses, skirts and dresses, coats, suits, jackets, trousers, lingerie, pyjamas, sleepwear, swimwear, jeans, 
articles of headwear, hats, caps, articles of footwear, shoes, boots, slippers, sandals, feather boas, satin gloves, 
stockings, corsets, suspender belts, garters, fancy dress costumes, masquerade costumes, costumes for use in role-
playing games; retail services and online retail services connected with articles of clothing made of leather, garters, 
bodices, collars, eye masks, sleep masks, G-strings, garter belts, high-heeled shoes, suspenders, trenchcoats, ankle 
garters, wholesale retail services in relation to lubricants, retail services in relation to lubricants, retail services relating to 
lubricants for personal use, information, advisory and consultancy services relating to the aforesaid.
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Priority claimed from 28/11/2018; Application No. : 30 2018 028 492 ;Germany 

4293989    03/05/2019
[International Registration No. : 1487075]
Volkswagen Aktiengesellschaft

Berliner Ring 2 38440 Wolfsburg Germany

Proposed to be Used
IR DIVISION
Cl.12;Vehicles and conveyances; vehicles for locomotion by land, air, water or rail and their parts; motorized land 
vehicles; driverless cars [autonomous cars]; motors and engines for land vehicles; propulsion mechanisms for land 
vehicles; vehicle chassis; vehicle bodies; couplings for land vehicles; suspension shock absorbers for vehicles; shock 
absorbing springs for vehicles; pneumatic tires; tires for vehicle wheels; rims for vehicle wheels; tires, solid, for vehicle 
wheels; vehicles wheels; hubs for vehicle wheels; inner tubes for pneumatic tires; repair outfits for inner tubes, adhesive 
rubber, patches for repairing inner tubes, spikes for tires, anti-skid chains for vehicles; non-skid devices for vehicle tires; 
vehicle seats; rearview mirrors; head-rests for vehicle seats; anti-theft alarms for land vehicles, anti-theft devices for 
vehicles; cigar lighters for automobiles; motor cars; automobiles; trucks, trailers and semi-trailers for vehicles, trailer 
hitches for vehicles; omnibuses; motorcycles, mopeds, bicycles; cable transport apparatus and installation; carts, 
trolleys; air vehicles; boats, ships; locomotives; motor buses; caravans; tractors; cycles, scooters [vehicles]; chairlifts, 
funiculars; wheelchairs; parts and fittings of all the aforesaid goods, included in this class.

Cl.28;Sporting articles and equipment, gymnastic articles; bells for Christmas trees and artificial Christmas trees; 
fairground and playground apparatus; toys, games, playthings and novelties; scale model kits [toys]; stuffed toy animals 
and other stuffed toys; automatic amusement machines (coin-operated machines), arcade video game machines; video 
game machines; scale model vehicles; toy vehicles; scooters (toys for children); scale model automobiles; toy 
automobiles; Radio-controlled toy vehicles; balls for games; kaleidoscopes board games; playing cards playing balls; 
exercise bicycles; archery implements; appliances for Gymnastics; plastic racetrack; gloves for games; floats for fishing; 
camouflage screens [sports articles]; parts and fittings of all aforesaid goods, included in this class.

Cl.35;Retail and wholesale services concerning motor vehicles and their parts and accessories, motors and engines for 
land vehicles, vehicle chassis, vehicle bodies and tires for vehicle wheels; retail and wholesale services for mail-order 
business concerning motor vehicles and their parts and accessories, motors and engines for land vehicles, vehicle 
chassis, vehicle bodies and tires for vehicle wheels; retail and wholesale services via internet concerning motor vehicles 
and their parts and accessories, motors and engines for land vehicles, vehicle chassis, vehicle bodies and tires for 
vehicle wheels; retail and wholesale services via teleshopping concerning motor vehicles and their parts and accessories, 
motors and engines for land vehicles, vehicle chassis, vehicle bodies and tires for vehicle wheels; bringing together, but 
not transporting, a variety of motor vehicles and their parts and accessories, motors and engines for land vehicles, 
vehicle chassis, vehicle bodies and tires for vehicle wheels therefore for the benefit of others, thereby enabling customers 
to view and purchase the goods in a retail outlet; negotiation of contracts for the benefit of others about sale and 
purchase of motor vehicles and their parts and accessories, motors and engines for land vehicles, vehicle chassis, 
vehicle bodies and tires for vehicle wheels; business administration and organizational management of vehicles fleets for 
others; consumer information and consultation about trade and business activities (consumer advise); administrative 
handling of orders (office work); negotiation of contracts for the benefit of others about sale and purchase of goods; 
consultancy and assistance in organization and management of retail and business companies; advertising; business 
management; business administration; office work; business management consultancy, radio and television advertising, 
organization of trade fairs for commercial or advertising purposes, collecting and arranging of relevant press articles; 
personnel management consultancy; presentation of goods on communication media, for retail purposes; public 
relations; auctioneering; sales promotion for others; personnel recruitment; relocation services for businesses; 
administrative processing of purchase orders; auditing; sponsorship search.

Cl.37;Building, construction and demolition; rental of tools, plant and equipment for construction and demolition; 
mining, oil and gas extraction; extermination, other than for agricultural purposes; disinfection; pest control; 
reconstruction, repair, servicing and dismantling of vehicles; vehicle repair in the course of vehicle breakdown service; 
customized carrying out of alterations on body, chassis and motor of motor vehicles (tuning), included in class 37; 
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varnishing of vehicles; vehicle polishing; anti-rust treatments for vehicles; vehicle maintenance; vehicle cleaning; 
retreading of tires; boiler and burner maintenance, cleaning and repair; Repair information; construction information; 
installation of doors and windows; Quarrying services; machinery installation, maintenance and repair; airplane 
maintenance and repair; shipbuilding; photographic apparatus repair; clock and watch repair; repair of security locks; 
rust proofing; furniture maintenance; leather care, cleaning and repair; disinfecting; burglar alarm installation and repair; 
advice, consultancy and information for the aforesaid, included in this class.
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Priority claimed from 30/01/2019; Application No. : 1112611 ;New Zealand 

4293995    28/02/2019
[International Registration No. : 1487111]
THE WAREHOUSE LIMITED

26 The Warehouse Way, Northcote 0627 Auckland New Zealand

Proposed to be Used
IR DIVISION
Cl.8;Cutlery articles including disposable cutlery; hand-tools for artists.

Cl.16;Office products including stationery, personalised stationery, writing instruments including pens, pencils, felt tip 
pens and crayons; ink consumables, cartridges for printing ribbons, printing heads, envelopes, diaries, folders, 
laminators for office use, binders, tape dispensers, staplers and staples, guillotines and other paper cutting apparatus, 
glue, glue sticks, glue tape, erasers, books, notebooks, manuals; paper, cardboard and goods made from these materials; 
bookmarks; printed matter; book binding materials; book covering materials; card making kits; photographs, adhesives 
for stationery and household purposes; artists' materials; paintbrushes; typewriters and office requisites (except 
furniture); instructional and teaching material (except apparatus); plastic materials for packaging; napkins; stationery 
cases including pencil cases; stationery sets; stickers; paper mask making kits; stencils; stamps and printing blocks; 
paper crafts materials; paper craft kits; office, home office and school machinery and apparatus; whiteboards.

Cl.18;Bags, handbags, travel bags, satchels, backpacks, school bags, library bags; tote bags, swimming bags and 
suitcases; tags for bags; purses and wallets; umbrellas.

Cl.21;Household or kitchen utensils and containers; brushes and brush making materials; plates, glassware and 
tableware (excluding cutlery), all including disposable plates, glassware and tableware; lunch boxes, drink bottles; money 
boxes.

Cl.35;Wholesale and retail services provided by a stationer, wholesale and retail services in relation to office furniture, 
office supplies, computers, telecommunications equipment and supplies, and computer supplies; business research 
services; advisory and consultancy services in relation to the foregoing; all of the aforesaid services also available online 
and/or via the internet, email, software applications (including applications), text message and/or electronic message.
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Priority claimed from 16/01/2019; Application No. : 30 2019 100 539 ;Germany 

4294019    01/04/2019
[International Registration No. : 1486796]
Klaus Faber AG

Lebacher Straße 152-156 66113 Saarbrücken Germany

Proposed to be Used
IR DIVISION
Cl.6;Unprocessed and semi-processed materials of metal; pipes, tubes and hoses, and fittings therefor, including 
valves, of metal; metal shafts for access to cables; metallic shafts for cable distribution; trunking [channels] of metal for 
electric cables; cable ducts made of metal [other than electricity]; clips of metal for cables and pipes; non-electric cables, 
wires and chains, of metal; reels of metal [non-mechanical] for storing cables; cable stretchers; cable supports made of 
metal; binding screws of metal for cables; cable straps of metal; metal hardware; ducts of metal for ventilating and air 
conditioning installations; ducts made of metal for trunking conduits for gases.

Cl.9;Cable harnesses; cable modems; cable connectors; cable adapters; cable detectors; cables for transmitting and 
receiving cable television signals; electric cables for the transmission of sounds and images; cable television converters; 
USB cables; luminous USB cables; telecommunications cables; data transmission cables; USB cables for cellphones; 
data synchronization cables; electric cables and wires; mobile High-Definition Link (MHL) cables; threaded electrical 
cable connectors; electric wiring harnesses; conductor bars; ducting for electric cables; cable channels (electric-); cable 
covers [conduits]; wire connectors [electricity]; electrical connecting cables; insulated electrical cables; heat resistant 
electric wires; thermocouple cables; junction sleeves for electric cables; insulated cable for electrical installations; male 
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connectors for electrical cables; connections for electric cables; threaded cable connectors of metal; identification 
threads for electric wires; cables for electrical signal transmission; joint boxes for housing cable joints; materials for 
electricity mains [wires, cables]; cable locators; power wires; current plugs; electricity conduits; power adapters; power 
distributors [electrical]; current-meters; apparatus and instruments for accumulating electricity; power line conditioners; 
power line protectors; apparatus and instruments for conducting electricity; ducts [electricity]; line drivers; 
electromagnetic conduits; conduit couplings [electric]; metal ducts [electric]; cables, electric; wires, electric; interface 
cables [electric]; electrical power extension cords; mounting cords [electrical]; insulated electrical cables; rubber covered 
electrical wires; heat resistant electric wires; connections for electric cables; junction boxes for electric wires; sheaths for 
electrical wires; circuits for heavy current; aerial cables for heavy currents; electric ship cables; electrical connector for 
shore power transfer to ships; charging current distributor for ships.

Cl.16;Printed matter; adhesives for stationery or household purposes; paper and cardboard; stationery and educational 
supplies; bags and articles for packaging, wrapping and storage of paper, cardboard or plastics; packing cardboard; 
packaging materials; paper padding; plastic bubble packs for wrapping or packaging; printed packaging materials of 
paper; advertising pamphlets; promotional publications; printed promotional material; signboards of paper or cardboard.

Cl.35;Retail and wholesale services relating to cables, wires and other electrical goods, in particular copper ropes, 
including via the Internet; information on commercial matters, including via the Internet, cable network or other forms of 
data transmission; electronic processing of orders; advertising, marketing and sales promotion; business management; 
market research and market analyses; online advertising; online ordering services; compilation of online business 
directories.

Cl.39;Electricity distribution via cables; supply of electricity; leasing the use of power lines to third parties for the 
transmission of electricity; storage of electricity; packaging and storage of goods; transportation and storage; storage 
and delivery of goods; parcel receipt services; storage of packages; storage of cargo; distribution of oil or gas by pipeline 
and cable.

Cl.40;Metal fabrication and finishing services; custom manufacture of metal hardware; custom manufacture of 
elastomeric components; custom manufacture of thermoplastic components; custom manufacture of semiconductor 
components, devices and circuits; coppersmithing; rental of assembly machine equipment; custom assembling of 
materials for others; heat treatment of pipes and tubes made of metal; exterior and interior plating of pipes and tubes 
made of metal; photogravure printing; custom manufacture of rubber stamps; processing of rubber.
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Inclusion of the Mark in the list of Well-Known trade Marks 
 
Whereas request has been received by Registrar of Trade Marks u/r 124 of Trade Marks 

Rules, 2017 for determination of Well-Known trademarks and after consideration of request and 
perusal of the documents, the same were published in TMR Journal 1902 dated 20/05/2019 and 
no objection received within specified time period against the following Mark(s) at St. No. 1 and 
it has been decided to include this mark in the list of well-Known Trademarks. Beside this, a 
Trademark has also published under rule 124(5) in the Journal No. 1915 dated 19/08/2019 and 
the same is also decided to include in the list of Well-known Trademarks.  

 
 

Trademark(s) Applicants Details 

LuLu 
In reference to Fast Moving Consumer 
Goods, Hospitality, Retail services / Malls, 
Financial Services and Fashion Stores. 

LuLu International Shopping Mall Private 
Limited,  
34-1000, NH: 47, Edapally, Kochi, Kerala - 
682024. 

INDIA GATE 
In reference to Food grains and allied 
Products. 

KRBL Limited,  
5190, Lahory Gate, Delhi. 110006. 
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Publication of the Trademarks under Rule 124 of Trade Marks Rules, 2017

A. Publication of the trademark u/r 124 (4) of Trade Marks, Rules 2017, proposed to be
included in the list of Well-Known Trademarks.

Whereas request has been received by Registrar of Trade Marks u/r 124 of Trade 
Marks Rules, 2017 for determination of Well-Known trademarks (details as per Schedule 
I) and after consideration of request and perusal of the documents, Registrar is of the view 
that objection, if any, from general public are to be called for in accordance to the 
provision of rule 124 (4) of the Trade Marks Rules, 2017.   

Therefore, Objection from general public, if any, is invited before the determination of 
the mark mentioned in scheduled I as well-Known trademark. If, anyone has any objection 
in this regard, may file his / her objection with reasons along with supporting documents, if 
any, within the period of 30 days from the date of publication to the Registrar of Trade 
Marks at Trade Marks Registry, Mumbai, Boudhik Sampada Bhavan, S M Road, Antop 
Hill, and Mumbai 400037. 

Schedule I: list of trademark proposed to be included in the list of Well-Known trademarks 

B. Notification of the trademark u/r 124 (5) of Trade Marks, Rules 2017, determined as
a Well-Known Trademarks for inclusion in the list of Well-Known trademarks.

Schedule II: list of trademark(s) Determined as well-Known Trademarks 

Well-Known 
TM App. No.

Trademark(s) Applicants Details 

773156 GARNIER 
Relating to ‘toiletry and 
cosmetic products.

L'OREAL S.A. 
At 14, Rue Royale Paris 75008 France. 

816373 7 ELEVEN 
Relating to ‘retail chain, allied 
products and services. 

7-ELEVEN, INC. 
At 3200 Hackberry Road, Irving, Texas 
75063, USA 

816393 ORAL-B
Relating to oral care products.

Procter & Gamble Business Services,
At 1959 Upper Water Street, Suite 800, 
Halifax, Nova Scotia, B3J 2X2, Canada. 

816388 KESARI
In respect of travel and tourism 
Services. 

Kesari Trust,
At B/5, Silver Queen CHS, Soonawala 
Agiary Marg, Mahim, Mumbai-400 016,  
Maharashtra, India 
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CORRIGENDA 
APPL 
NO

CORRIGENDA DESCRIPTION  

686339 686339 - (1909-0)APPLICANT LEGAL STATUS & TRADE DESCRIPTION READ AS- A 
JAPANESE CORPORATION, MANUFACTURERS & MERCHANTS. 

1048885 1048885 - (1336-1) 

1447166 1447166 - (1913-0)GOODS DESCRIPTION READ AS- WATER COOLER; WATER PURIFIER; 
WATER FILTER; WATER SOFTENER; ULTRAVIOLET WATER STERILIZER; FILTER 
CARTRIDGE FOR WATER DISPENSER; FILTER CARTRIDGES; WATER DISPENSER; 
WATER HEATING INSTALLATIONS; ELECTRONIC HOT-COLD WATER DISPENSER; 
HOUSEHOLD MINERAL WATER INSTALLATIONS; WATER DISTILLER; ELECTRO-ION 
WATER MAKING MACHINE; ACTIVATED WATER INSTALLATIONS; CALCIUM-ION WATER 
MAKING MACHINE; WATER STERILIZER; ELECTROLYSIS WATER INSTALLATIONS; NON-
INDUSTRIAL WATER STERILIZER; REVERSE OSMOSIS PURE WATER MACHINE; 
REVERSE OSMOSIS WATER INSTALLATIONS. 

1696849 1696849 - (1913-0)APPLICANT LEGAL STATUS & GOODS DESCRIPTION IN CLASS-16 
READ AS-PAPER, CARDBOARD AND GOODS MADE FROM THESE MATERIALS, NOT 
INCLUDED IN OTHER CLASSES; PRINTED MATTER; BOOKBINDING MATERIAL; 
PHOTOGRAPHS; STATIONERY; ADHESIVES FOR STATIONERY OR HOUSEHOLD 
PURPOSES; ARTISTS" MATERIALS; PAINT BRUSHES; TYPEWRITERS AND OFFICE 
REQUISITES (EXCEPT FURNITURE); INSTRUCTIONAL AND TEACHING MATERIAL 
(EXCEPT APPARATUS); PLASTIC MATERIALS FOR PACKAGING (NOT INCLUDED IN 
OTHER CLASSES); PRINTERS" TYPE; PRINTING BLOCKS. 

2320392 2320392 - (1917-0) spelling of equipment corrected in class 9 to be - OPERATING, 
MEASURING AND CONTROL INSTRUMENTS: SCIENTIFIC AND LABORATORY 
APPARATUS AND EQUIPINENT; HARDWARE AND SOFTWARE FOR BIOPROCESS 
MEASUREMENT AND CONTROL: COMPUTER SOFTWARE: BIOPROCESS MONITORING, 
DATA COLLECTING AND CONTROL SYSTEM SOFTWARE; BIOREACTOR CONTROL 
OPERATING SYSTEM SOFTWARE. 

2580995 2580995 - (1909-0) 
clerical error in the goods description corrected to be - PAPER; CARDBOARDS; BOOKS 
RELATED TO THE SUBJECT OF SPORTS, RECREATION, ENTERTAINMENT, AND 
LIFESTYLE; BOOK COVERS; GIFT CARDS; DECALCOMANIAS; PENS, PENCILS, 
MARKERS; CASES FOR PENS AND PENCILS; PHOTOGRAPHS; CLIPBOARDS in class 16 
and BED BLANKETS; BED COVERS; BED LINEN; BATH AND TOILET LINEN; 
COMFORTERS; DUVETS COVERS; FABRICS; HOUSEHOLD LINENS; PILLOW SHAMS; 
PILLOW CASES; SHOWER CURTAINS; TABLE LINEN; TABLE CLOTHS; TABLE COVERS; 
TABLE NAPKINS; WASHING MITTS; TOWELS; TEXTILE LABELS, BANNERS, FLAGS; 
FABRICS FOR TEXTILE USE (WOVEN AND KNITTED] in class 24. 

2810537 2810537 - (1908-0) Applicants name to be read as Mr. DARSHIT SHAH, III MAIN ROAD, 
GANDHI NAGAR, BANGALORE - 560009, KARNATAKA, INDIA.Based on the assignment 
deed dated 19/08/2019. 

2810539 2810539 - (1908-0) Applicants name to be read as Mr. NITIN SHAH, II MAIN ROAD, GANDHI 
NAGAR, BANGALORE - 560009, KARNATAKA, INDIA.Based on the assignment deed dated 
19/08/2019. 

2928803 2928803 - (1890-0) The applicant name corrected to read as: Trisoplast International B.V. 

3134659 3134659 - (1914-0)APPLICANT LEGAL STATUS READ AS- A CALIFORNIA CORPORATION. 

3134662 3134662 - (1914-0)APPLICANT LEGAL STATUS READ AS- A CALIFORNIA CORPORATION. 

3134663 3134663 - (1914-0)APPLICANT LEGAL STATUS READ AS - A CALIFORNIA CORPORATION. 

3161150 3161150 - (1758-0) 
The proprietorship was changed to partnership firm thereby adding partners name to be - 
MOHAN BIR SINGH and GAGAN DEEP SINGH, on the basis of TM M dated 28/08/2017, 
which was allowed on Order dated 06/06/2018. 

3318519 3318519 - (1914-0)SERVICES DESCRIPTION READ AS- Conducting, arranging and 
organizing trade shows and trade fairs; Conducting, arranging and organizing trade shows 
and trade fairs for companies and individuals involved in designing, manufacturing and 
trading; Conducting, arranging and organizing exhibition for commercial and advertising 
purposes; trade promotion services; 
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

374672 440827 455320 518496 564345

605623 609245 615614 631849 730777

755497 916145 1044713 1314553 1388188

1662332 1736759 1743971 1800747 1829657

1990197 1993453 2031771 2042509 2061442

2163480 2169678 2203089 2208589 2240436

2240440 2240444 2240445 2240446 2240541

2241647 2298401 2349598 2382139 2387667

2394100 2418447 2433537 2436307 2438444

2452351 2456746 2458802 2465934 2471511

2493220 2493469 2499087 2502320 2512293

2513617 2516066 2520998 2521652 2523139

2523238 2526957 2528801 2529552 2529889

2532345 2538168 2538176 2538456 2541071

2541072 2542714 2542736 2542873 2543480

2548181 2550972 2566062 2566063 2577139

2577661 2577707 2578784 2590259 2590709

2592017 2593607 2594234 2609939 2609940

2609941 2609942 2609943 2609944 2615017

2618202 2620831 2623439 2626166 2627842

2633234 2635131 2635135 2635228 2643221

2649490 2663019 2663020 2669587 2670978

2672275 2677214 2684604 2685807 2685813

2685817 2685824 2689458 2690303 2690307

2691631 2694415 2699759 2702971 2705944

2710240 2717632 2717890 2725795 2726914

2727352 2730631 2737506 2745386 2745881

2746818 2747474 2749423 2756606 2757663

2757673 2759149 2764140 2765336 2770251

2770605 2771673 2771802 2781278 2783249

2785989 2792984 2794163 2794518 2796539

2798780 2800404 2800460 2800552 2800876

2801342 2805143 2805476 2807236 2807366

2807970 2809518 2810205 2810782 2811207

2811934 2812243 2813976 2813984 2813988

2813990 2813996 2814009 2816918 2818820
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2819673 2820383 2823161 2823187 2823188

2824458 2825865 2825875 2826831 2826837

2827276 2827371 2827379 2827386 2827388

2827411 2827419 2827420 2828471 2829026

2829027 2831503 2831632 2832682 2833067

2834015 2834017 2837300 2837435 2838968

2841314 2841890 2843498 2843734 2845546

2847697 2847700 2847703 2850204 2851345

2852876 2852898 2854329 2854337 2854339

2854340 2854342 2855485 2855859 2857408

2858332 2858522 2858734 2861199 2861200

2861485 2862538 2863392 2864819 2865415

2865874 2868202 2868635 2869035 2869315

2869999 2871511 2871777 2873794 2873851

2873853 2874065 2876693 2877032 2877052

2877058 2877061 2879303 2879676 2879678

2882743 2882917 2883349 2883477 2885671

2886290 2888254 2888677 2888902 2889024

2889274 2889555 2892197 2892396 2893490

2894772 2896831 2897018 2897160 2898144

2902045 2902520 2904165 2904175 2904177

2904194 2904203 2904211 2904354 2905322

2905323 2907809 2908778 2908883 2911904

2911913 2912598 2913563 2913993 2914057

2914237 2915209 2916879 2916951 2917459

2918487 2920454 2921634 2922506 2922509

2922511 2923154 2925190 2926205 2926508

2928032 2929453 2929469 2930112 2930261

2931091 2931613 2931617 2931938 2931939

2931947 2932263 2932264 2932508 2934506

2935444 2936483 2936943 2937446 2937448

2938753 2939790 2939795 2940345 2940873

2940874 2943228 2946890 2947232 2947249

2947968 2949221 2949886 2950746 2950757

2950759 2951291 2951475 2953416 2954583

2956022 2956484 2957460 2960066 2960878
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2961341 2961523 2962319 2963640 2964262

2964279 2966791 2966904 2966906 2966907

2967929 2967933 2967935 2968092 2968114

2968420 2968551 2968562 2968712 2969648

2970006 2970027 2970899 2971054 2971060

2971061 2971063 2971064 2971235 2971236

2971467 2971820 2971915 2972372 2972387

2972388 2972509 2972587 2972610 2973007

2973037 2973819 2973892 2974262 2974270

2974916 2974917 2974944 2974950 2974956

2975140 2975587 2975970 2976297 2977874

2977889 2978043 2978872 2978873 2979007

2979955 2980169 2980337 2980680 2981193

2981195 2981238 2981622 2981950 2982390

2982428 2982868 2983039 2983197 2983560

2983681 2983879 2984519 2984535 2984785

2984786 2984790 2985033 2985034 2985035

2985118 2985386 2985831 2985955 2986135

2986137 2986563 2986775 2987588 2987600

2987604 2987782 2987859 2988511 2988512

2988978 2989208 2989209 2989210 2989213

2989214 2990519 2990756 2990762 2990763

2990764 2990862 2990963 2990964 2990965

2991284 2991722 2991723 2992009 2992120

2992180 2992181 2992186 2992564 2992594

2992595 2993802 2993906 2993961 2995553

2995610 2995812 2996104 2996239 2996241

2996254 2996255 2996256 2996257 2996407

2996426 2996437 2996837 2996838 2996841

2997238 2997239 2997548 2997776 2997985

2998042 2998108 2998120 2998125 2998178

2998925 2998927 2999199 2999413 2999930

3000112 3000288 3000289 3000290 3000356

3000980 3000982 3000985 3000986 3001063

3001357 3001406 3001408 3001409 3001415

3001679 3001687 3002951 3003046 3003047
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3003099 3003105 3003481 3003655 3003727

3004771 3004797 3005026 3005491 3005706

3006634 3006730 3007087 3007091 3007951

3008536 3008539 3008683 3008709 3008799

3009248 3009306 3009311 3009324 3009325

3009332 3009336 3009338 3009342 3009343

3009646 3009647 3009889 3009987 3009988

3010101 3010103 3010108 3010176 3010630

3011269 3011302 3011303 3011965 3011966

3012478 3012687 3012919 3013055 3013114

3013298 3013300 3013301 3013302 3013359

3013738 3013739 3013781 3014315 3014977

3016013 3016043 3016086 3016175 3016229

3016355 3016454 3016525 3016611 3017320

3017553 3017555 3017610 3017611 3018348

3018400 3018401 3019031 3019142 3019170

3019432 3019568 3020160 3020163 3020777

3021117 3021865 3021867 3022031 3022109

3022146 3022724 3022876 3023648 3023900

3024156 3024158 3024262 3024269 3024337

3024340 3025137 3025139 3025141 3025142

3025145 3025149 3025151 3025152 3025155

3025157 3025158 3025159 3025221 3025488

3025793 3026752 3026947 3026948 3027026

3027028 3027726 3027743 3027745 3027749

3027752 3027757 3027817 3028306 3028338

3028509 3028510 3028515 3028856 3030233

3030235 3030276 3030629 3030631 3030965

3030966 3031324 3032153 3033243 3033380

3033913 3034185 3034412 3034413 3034414

3034417 3034421 3034425 3034426 3034427

3034789 3034913 3035370 3036754 3036771

3036944 3037151 3037326 3037554 3037940

3037969 3038019 3038416 3038591 3038957

3039122 3039123 3039125 3039209 3039210

3039264 3039315 3039958 3040112 3040378
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3040396 3040457 3040494 3040589 3040591

3040647 3040652 3040653 3041005 3041211

3041302 3041570 3041789 3042115 3042116

3042118 3042166 3042355 3042400 3042978

3043126 3043127 3043130 3044299 3044300

3044306 3044312 3045068 3045075 3045240

3047370 3047374 3047377 3047378 3047381

3047383 3047717 3049452 3049531 3049532

3049704 3050068 3050071 3050313 3050322

3050567 3050569 3050592 3050605 3051941

3052272 3053017 3053240 3053329 3053432

3054079 3054084 3054086 3054088 3054091

3054657 3055380 3055749 3055754 3055915

3056699 3056702 3056703 3056704 3056705

3057200 3057202 3057203 3057205 3057207

3057208 3057212 3057215 3057333 3057387

3057397 3057734 3058013 3058598 3058600

3058957 3059181 3059650 3059681 3059683

3059729 3061233 3061234 3061371 3061375

3061378 3061382 3061384 3061385 3061390

3062250 3062483 3062903 3062904 3062905

3063288 3063526 3063597 3063702 3063703

3065028 3065399 3065406 3065408 3065413

3065540 3065799 3066011 3066117 3066430

3067255 3067259 3067262 3067265 3067270

3067273 3068139 3068465 3068742 3068747

3068751 3068752 3071288 3071308 3071806

3071811 3071926 3071928 3072324 3073467

3073468 3073885 3073886 3073887 3075734

3075981 3076393 3076394 3076395 3076396

3076397 3076398 3076399 3076400 3076677

3076976 3076983 3076984 3077158 3077460

3077461 3077462 3077463 3078015 3078092

3078093 3078485 3078488 3078490 3078993

3078994 3078995 3080125 3081468 3081479

3081489 3081932 3083019 3083020 3083024
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3083025 3083029 3084049 3084052 3084053

3084054 3084222 3086342 3087296 3087302

3087327 3087349 3087350 3087559 3087561

3088911 3088913 3088972 3089077 3089391

3090076 3090244 3090265 3090974 3092125

3093512 3093518 3093519 3093521 3095774

3095947 3095951 3095952 3095953 3095959

3096995 3097517 3098711 3099134 3099260

3099701 3099709 3099715 3099865 3099866

3099867 3099957 3099965 3102145 3102152

3102668 3102827 3103483 3103497 3103499

3103620 3104239 3104241 3104264 3104999

3106423 3106941 3107198 3107250 3107252

3107886 3107888 3107892 3107894 3107902

3107904 3110070 3110075 3110870 3110947

3110949 3110951 3110956 3110958 3110959

3110961 3110965 3110972 3110975 3110976

3111128 3111520 3111577 3111587 3113928

3113929 3114546 3114835 3114836 3115050

3115055 3115160 3115161 3115162 3121281

3124789 3126180 3134048 3137596 3138318

3138953 3139044 3144705 3145161 3154616

3157168 3164042 3164258 3167774 3182942

3184389 3188010 3190495 3191118 3197288

3201009 3202522 3202523 3202525 3202527

3202528 3203844 3204575 3204893 3207861

3214613 3216424 3217429 3224455 3224457

3226161 3226190 3233184 3235364 3236719

3239774 3240122 3240134 3240135 3248582

3252116 3255537 3255538 3255636 3256942

3258085 3258326 3261588 3263284 3264552

3264605 3265235 3265755 3271856 3271857

3273213 3276630 3276994 3277474 3277705

3282773 3285851 3287102 3287964 3288798

3289677 3291106 3291788 3294406 3303684

3309161 3309217 3309218 3309531 3316734
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3318788 3319336 3319501 3320405 3321485

3321614 3321620 3323180 3325003 3325441

3325824 3326418 3329750 3334650 3344956

3349703 3350713 3351341 3352231 3354538

3361241 3361291 3363890 3364429 3375600

3376152 3378688 3378724 3380978 3381870

3381876 3381883 3381888 3383607 3385937

3386950 3387012 3388434 3389600 3390521

3391190 3391218 3392773 3393008 3393026

3393713 3394013 3394015 3396457 3396458

3397880 3398001 3399532 3401554 3401555

3402763 3403285 3403314 3406120 3408680

3408818 3409339 3409552 3410029 3410547

3410553 3411129 3411653 3411810 3414138

3414181 3414252 3414702 3416159 3416161

3416166 3417111 3417623 3417625 3419606

3419915 3419916 3419917 3419920 3419921

3420175 3420399 3421056 3421360 3422189

3422221 3422226 3422227 3422228 3422971

3422973 3424167 3425559 3426548 3426884

3428506 3430243 3431221 3431224 3432572

3432663 3432773 3435386 3436022 3436648

3436988 3437144 3437229 3438502 3439152

3439238 3439297 3439378 3439469 3441775

3442452 3442636 3443922 3445257 3445275

3445276 3445380 3446085 3447054 3447202

3448318 3450997 3451705 3452862 3453218

3453227 3454736 3455896 3455948 3456513

3456514 3456664 3456676 3456850 3456863

3457073 3458298 3458299 3458300 3458800

3465327 3466801 3466924 3467262 3467457

3470962 3472756 3473163 3473596 3473601

3475290 3475291 3493454 3498712 3498784

3498785 3499350 3500440 3517224 3525355

3529656 3531398 3533779 3535806 3538481

3538538 3538831 3540920 3543816 3545854
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3550496 3550705 3552823 3556857 3556954

3560452 3565969 3567283 3567954 3571315

3572531 3573023 3573024 3573025 3573034

3573929 3575242 3575257 3575703 3575901

3576499 3576722 3576781 3577960 3577963

3578028 3578476 3578690 3578803 3579403

3579785 3580853 3581104 3581181 3581877

3582343 3582383 3582389 3584292 3584293

3584393 3584483 3584601 3585217 3585228

3585231 3585426 3586064 3586065 3586230

3586337 3586644 3587157 3587346 3587406

3588317 3588787 3588790 3589414 3589487

3590781 3590803 3590959 3591747 3592207

3592411 3592447 3592658 3592798 3592799

3593222 3593390 3593391 3595205 3595419

3596645 3596959 3597126 3597161 3597164

3597166 3597336 3597337 3598399 3599985

3600154 3601831 3602390 3602429 3602450

3603842 3603986 3603990 3603991 3604022

3604557 3604558 3604561 3604562 3604879

3604880 3605024 3605040 3605236 3605266

3605538 3605723 3605727 3605821 3605970

3606330 3606343 3606344 3607910 3608045

3608155 3608255 3608576 3608629 3608631

3608632 3608634 3608635 3609041 3609444

3609800 3610095 3610515 3611419 3611421

3611637 3612223 3612290 3612351 3612887

3613412 3613650 3613692 3613750 3614186

3615270 3615292 3615314 3615571 3616046

3616081 3616128 3616149 3616210 3616213

3616214 3616216 3616265 3616367 3616386

3616994 3617043 3617061 3617062 3617355

3617357 3618059 3618235 3618620 3618699

3618973 3619394 3619849 3619856 3619860

3619913 3619978 3620053 3621793 3621881

3622498 3622724 3623060 3623290 3623709
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

3624537 3624681 3625257 3625447 3625449

3626043 3626045 3627802 3627803 3628267

3628274 3628277 3628302 3628356 3628379

3628431 3628588 3629103 3629244 3629247

3629248 3629521 3629581 3629582 3629583

3629620 3629628 3629632 3629636 3629654

3629887 3629899 3630606 3630696 3631313

3631912 3632084 3632217 3632344 3632510

3632527 3632530 3632532 3632563 3632570

3632573 3632574 3632969 3632970 3632991

3633196 3633391 3633453 3633454 3633455

3633513 3633515 3633576 3633784 3633843

3634265 3634596 3634720 3634738 3634740

3634743 3634744 3634746 3634747 3635140

3635468 3635472 3635499 3635647 3635710

3635713 3636147 3636153 3636252 3636285

3636286 3636538 3636610 3636861 3636877

3636975 3637193 3637498 3637534 3637535

3637752 3638304 3638310 3638318 3638319

3639040 3639158 3639159 3639246 3640088

3640120 3640404 3640507 3640679 3640680

3640682 3640688 3641490 3641551 3641749

3641752 3641857 3642006 3642011 3642012

3642214 3642302 3642344 3642369 3642421

3642735 3642736 3643029 3643360 3643399

3643407 3643892 3644197 3644226 3644227

3644425 3644767 3645191 3645315 3645627

3645734 3646162 3646241 3646439 3646594

3646595 3647437 3647440 3647580 3647806

3647819 3647820 3647885 3648213 3648220

3648322 3648327 3648436 3648522 3649277

3649390 3649433 3649464 3649514 3649846

3650442 3650531 3650534 3650572 3650579

3650596 3650614 3650624 3651146 3651504

3651508 3651525 3651532 3651534 3651728

3652253 3652657 3652993 3653626 3653711
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Following Trade Mark applications have been Registered and registration certificates 
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3653785 3653824 3653924 3653991 3654034

3654133 3654135 3654139 3654144 3654285

3654291 3654292 3654461 3654579 3654773

3655113 3655180 3655237 3655242 3655251

3655265 3655363 3655712 3655713 3655923

3656209 3656292 3656316 3656376 3656577

3656591 3656594 3656595 3656599 3656673

3657160 3657350 3657636 3657659 3657661

3657662 3657711 3657721 3657737 3657922

3658155 3658159 3658160 3658163 3658274

3658333 3658608 3658694 3658720 3658816

3658819 3658944 3658945 3659141 3659292

3659362 3659397 3659400 3659460 3660116

3660122 3660702 3660830 3661226 3661228

3661335 3661414 3661418 3661859 3661922

3662016 3662044 3662115 3662116 3662122

3662123 3662128 3662168 3662216 3662239

3662381 3662462 3662546 3662629 3662677

3662964 3662967 3663170 3663207 3663208

3663802 3663844 3664473 3664756 3664758

3664863 3665474 3666014 3666035 3666510

3666511 3667339 3667526 3667540 3667582

3667603 3667608 3667636 3667816 3668201

3668562 3668565 3668567 3668573 3668574

3668576 3668579 3668592 3668596 3668613

3668617 3668655 3669315 3669591 3669594

3669668 3669695 3670073 3670919 3670929

3670943 3671071 3671776 3672648 3673058

3673059 3673060 3673065 3673185 3673860

3674066 3674180 3674469 3674870 3674927

3674932 3674936 3675263 3675266 3675657

3675738 3675983 3676007 3676379 3677438

3677453 3677503 3677504 3677532 3677534

3677535 3677645 3677748 3677776 3678028

3678050 3678067 3678114 3678540 3678562

3678662 3678963 3679455 3679611 3679616
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Following Trade Mark applications have been Registered and registration certificates 
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3679725 3679773 3679857 3680054 3680629

3680632 3680656 3680680 3680684 3680752

3680840 3680841 3681110 3681120 3681234

3681250 3681300 3681730 3682489 3682594

3682598 3682730 3682812 3682828 3682884

3683274 3683401 3683523 3683678 3683680

3683684 3683712 3683837 3684084 3684093

3684095 3684099 3684217 3684335 3684442

3684477 3684703 3684725 3685605 3685689

3685696 3685704 3685733 3685738 3685870

3685872 3685874 3685936 3686337 3686339

3687113 3687557 3687633 3687644 3688024

3689686 3689687 3690320 3690323 3690326

3690353 3690542 3690962 3691159 3691264

3691353 3691362 3691385 3691417 3691459

3691515 3691545 3691628 3692161 3692206

3692322 3692422 3692432 3692460 3692542

3692545 3692782 3693012 3693239 3694140

3694989 3695381 3697017 3697741 3699420

3704310 3707328 3710328 3725836 3734558

3739877 3754330 3760491 3763474 3763476

3766712 3766713 3768166 3768578 3768579

3769538 3770839 3771205 3771208 3771209

3771210 3771211 3773801 3774154 3777100

3777138 3779620 3782505 3782518 3783550

3785188 3785189 3787468 3788176 3788179

3788182 3788233 3790220 3790224 3790225

3790226 3790227 3790233 3793623 3794689

3796663 3799017 3799351 3817405 3830067

3847044 3847047 3847055 3849301 3861939

3870619 3889195 3894563 3898942 3912316

3915074 3915362 3927628 3930282 3950686

3955771 3957100 3958083 3972780 3985199

3987699 3988097 3991754 4003495 4008362

4008363 4011883 4015125 4027106 4031611

4033663 4042183 4046375 4046574 4047184
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4048333 4048992 4051085 4051192 4057988

4058567 4059328 4060027 4060337 4060630

4061190 4061870 4062075 4062770 4063025

4064278 4065839 4065841 4068626 4070136

4070545 4072866 4075383 4077697 4078201

4080346 4080347 4080530 4082344 4082624

4082626 4082823 4084051 4085429 4085698

4087935 4089560 4090193 4091568 4091661

4091702 4092274 4092650 4093858 4094072

4094577 4094578 4094804 4094919 4095680

4095683 4095684 4095838 4096050 4096310

4099023 4099026 4099103 4099250 4099521

4099522 4099837 4100688 4101377 4101624

4101939 4101940 4102122 4102875 4103267

4103451 4103765 4103918 4104213 4104215

4104216 4104217 4104811 4104925 4104964

4105290 4105337 4105879 4105944 4106000

4106316 4106352 4106573 4106671 4106987

4107369 4107434 4107576 4107578 4107932

4107934 4107956 4107999 4108211 4108514

4108535 4108553 4108569 4108627 4108640

4108992 4109016 4109139 4109404 4109438

4109444 4109446 4109538 4109549 4109659

4109661 4109663 4109665 4109666 4109670

4109675 4109716 4109736 4109737 4109743

4109744 4109745 4109747 4109808 4109862

4109863 4109871 4109872 4109974 4109986

4110053 4110085 4110164 4110172 4110187

4110204 4110205 4110207 4110211 4110212

4110217 4110221 4110245 4110251 4110260

4110266 4110270 4110271 4110274 4110303

4110305 4110320 4110332 4110334 4110359

4110360 4110363 4110364 4110365 4110378

4110379 4110382 4110383 4110388 4110394

4110397 4110400 4110418 4110422 4110440

4110443 4110444 4110447 4110449 4110457
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are available on the official website 
 

4110462 4110482 4110557 4110785 4110786

4110787 4110788 4110795 4110904 4110906

4111022 4111033 4111108 4111126 4111150

4111151 4111187 4111200 4111201 4111202

4111204 4111228 4111247 4111285 4111387

4111493 4111550 4111914 4111943 4111945

4112243 4112342 4112349 4112397 4112419

4112449 4112462 4112475 4112532 4112533

4112534 4112634 4112656 4112679 4112911

4112968 4112977 4112979 4112986 4113054

4113080 4113087 4113089 4113091 4113092

4113095 4113098 4113179 4113242 4113397

4113642 4113952 4113995 4113996 4113997

4113998 4114038 4114039 4114069 4114077

4114127 4114178 4114199 4114240 4114241

4114242 4114248 4114403 4114410 4114414

4114416 4114425 4114440 4114603 4114605

4114607 4114608 4114637 4114745 4114790

4114843 4114845 4114884 4114887 4114991

4115003 4115004 4115007 4115010 4115043

4115048 4115053 4115078 4115079 4115080

4115085 4115090 4115097 4115103 4115107

4115108 4115158 4115168 4115170 4115172

4115173 4115174 4115175 4115176 4115180

4115191 4115192 4115193 4115210 4115211

4115227 4115282 4115284 4115299 4115319

4115321 4115329 4115334 4115335 4115336

4115347 4115376 4115395 4115397 4115398

4115405 4115529 4115539 4115540 4115541

4115542 4115543 4115545 4115635 4115636

4115637 4115650 4115672 4115701 4115738

4115739 4115742 4115746 4115747 4115748

4115753 4115766 4115767 4115768 4115769

4115771 4115784 4115788 4115789 4115790

4115791 4115792 4115794 4115802 4115822

4115895 4115897 4115913 4115925 4115927
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4115936 4115939 4115961 4115977 4116021

4116031 4116035 4116040 4116053 4116079

4116085 4116086 4116093 4116096 4116097

4116098 4116101 4116104 4116123 4116170

4116171 4116196 4116198 4116232 4116236

4116238 4116242 4116244 4116245 4116246

4116247 4116248 4116249 4116255 4116268

4116324 4116326 4116332 4116334 4116359

4116361 4116392 4116398 4116399 4116400

4116406 4116408 4116411 4116414 4116439

4116461 4116468 4116475 4116478 4116489

4116494 4116519 4116520 4116523 4116535

4116545 4116546 4116547 4116548 4116549

4116594 4116597 4116598 4116618 4116633

4116644 4116663 4116664 4116666 4116669

4116693 4116709 4116714 4116716 4116718

4116759 4116789 4116791 4116792 4116832

4116855 4116856 4116857 4116867 4116871

4116874 4116876 4116878 4116914 4116916

4116919 4116932 4116943 4116958 4116966

4117000 4117004 4117029 4117035 4117041

4117042 4117043 4117059 4117061 4117063

4117075 4117117 4117121 4117122 4117125

4117130 4117131 4117132 4117133 4117147

4117164 4117178 4117194 4117195 4117199

4117202 4117204 4117213 4117216 4117217

4117232 4117274 4117289 4117337 4117423

4117424 4117427 4117428 4117429 4117431

4117434 4117436 4117437 4117438 4117439

4117440 4117444 4117447 4117448 4117449

4117450 4117451 4117461 4117474 4117482

4117487 4117489 4117490 4117493 4117495

4117531 4117535 4117589 4117590 4117591

4117595 4117603 4117618 4117623 4117625

4117650 4117679 4117695 4117696 4117697

4117752 4117759 4117760 4117761 4117762
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4117763 4117773 4117774 4117775 4117781

4117786 4117794 4117808 4117810 4117849

4117851 4117853 4117900 4117909 4117917

4117919 4117920 4117924 4117951 4117987

4117991 4118013 4118015 4118021 4118022

4118024 4118038 4118039 4118054 4118111

4118119 4118121 4118125 4118135 4118138

4118146 4118194 4118200 4118282 4118287

4118299 4118303 4118314 4118315 4118325

4118326 4118330 4118334 4118353 4118493

4118508 4118516 4118517 4118519 4118531

4118544 4118603 4118649 4118650 4118666

4118675 4118714 4118715 4118716 4118717

4118759 4118760 4118762 4118765 4118769

4118778 4118779 4118783 4118788 4118791

4118796 4118797 4118799 4118804 4118805

4118822 4118824 4118827 4118828 4118836

4118846 4118849 4118871 4118882 4118883

4118894 4118895 4118896 4118900 4118926

4118979 4118985 4118989 4119002 4119004

4119022 4119040 4119041 4119063 4119065

4119066 4119068 4119076 4119077 4119078

4119081 4119083 4119084 4119085 4119139

4119151 4119157 4119158 4119159 4119160

4119174 4119175 4119178 4119179 4119181

4119186 4119196 4119198 4119199 4119206

4119207 4119209 4119219 4119220 4119221

4119249 4119252 4119253 4119255 4119285

4119313 4119314 4119315 4119317 4119319

4119326 4119329 4119373 4119374 4119375

4119378 4119381 4119440 4119475 4119483

4119485 4119492 4119512 4119516 4119517

4119518 4119520 4119521 4119522 4119528

4119529 4119548 4119549 4119550 4119551

4119552 4119553 4119555 4119556 4119578

4119579 4119580 4119582 4119583 4119608
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4119609 4119610 4119726 4119732 4119739

4119740 4119773 4119774 4119777 4119779

4119785 4119794 4119795 4119796 4119798

4119812 4119813 4119818 4119845 4119846

4119850 4119854 4119865 4119867 4119868

4119873 4119880 4119881 4119882 4119883

4119896 4119897 4119905 4119909 4119913

4119920 4119922 4119938 4119971 4119973

4119981 4120057 4120062 4120125 4120126

4120128 4120132 4120133 4120136 4120143

4120158 4120160 4120163 4120165 4120166

4120194 4120207 4120208 4120209 4120210

4120211 4120212 4120213 4120214 4120238

4120433 4120435 4120436 4120439 4120442

4120443 4120451 4120497 4120498 4120501

4120504 4120512 4120520 4120545 4120555

4120556 4120557 4120569 4120581 4120598

4120599 4120600 4120628 4120663 4120667

4120668 4120669 4120671 4120672 4120674

4120675 4120679 4120680 4120687 4120692

4120751 4120754 4120756 4120757 4120765

4120778 4120814 4120859 4120861 4120887

4120889 4120893 4120898 4120909 4120911

4120978 4120981 4120989 4121015 4121021

4121026 4121031 4121033 4121040 4121067

4121069 4121074 4121075 4121077 4121081

4121117 4121122 4121153 4121221 4121223

4121226 4121229 4121231 4121233 4121331

4121429 4121433 4121530 4121531 4121578

4121579 4121580 4121581 4121632 4121635

4121639 4121643 4121644 4121700 4121701

4121703 4121720 4121803 4121806 4121808

4121821 4121823 4121824 4121853 4121879

4121880 4121888 4122000 4122039 4122050

4122056 4122099 4122102 4122104 4122105

4122106 4122119 4122137 4122155 4122160
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4122173 4122175 4122201 4122202 4122242

4122257 4122275 4122312 4122314 4122350

4122408 4122410 4122438 4122468 4122470

4122476 4122509 4122521 4122523 4122524

4122642 4122646 4122652 4122682 4122683

4122688 4122689 4122692 4122697 4122805

4122807 4122809 4122812 4122817 4122842

4122847 4122853 4122855 4122953 4122966

4122987 4122992 4122995 4123013 4123016

4123017 4123147 4123249 4123250 4123251

4123257 4123259 4123260 4123261 4123264

4123268 4123271 4123395 4123397 4123398

4123399 4123400 4123401 4123406 4123433

4123486 4123490 4123499 4123573 4123574

4123576 4123577 4123578 4123579 4123580

4123587 4123588 4123592 4123609 4123626

4123713 4123714 4123715 4123716 4123724

4123799 4123800 4123801 4123803 4123804

4123806 4123807 4123808 4123810 4123812

4123897 4123898 4123910 4123913 4123914

4124122 4124129 4124130 4124141 4124229

4124263 4124269
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

113327 11 07/09/2019

119121 34 16/02/2020

119122 34 16/02/2020

119123 34 16/02/2020

119124 34 16/02/2020

119125 34 16/02/2020

119126 34 16/02/2020

160554 34 15/09/2019

160555 34 11/09/2019

162113 2 24/12/2019

164162 7 17/05/2020

164165 12 17/05/2020

193616 7 09/12/2019

199516 5 13/12/2019

202317 34 06/05/2020

237106 1 19/08/2018

243433 7 02/08/2019

243852 7 25/08/2019

243888 7 26/08/2019

243889 7 26/08/2019

244109 8 07/09/2019

244379 16 20/09/2019

245466 5 14/11/2019

258133 3 17/07/2014

258671 2 11/08/2014

258677 4 11/08/2014

259962 12 10/10/2014

298929 7 03/09/2019

298930 11 03/09/2019

299085 5 09/09/2019

299086 5 09/09/2019

299087 5 09/09/2019

299088 5 09/09/2019

299399 9 19/09/2019

300214 6 26/10/2019

300772 34 19/11/2019

300773 34 19/11/2019

300774 34 19/11/2019

301472 5 16/12/2019

305572 10 19/05/2020
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APPL NO CLASS RENEWAL DATE

305574 10 19/05/2020

316493 7 05/07/2014

353204 28 06/09/2019

380525 3 07/09/2019

380542 5 07/09/2019

380544 5 07/09/2019

380997 1 17/09/2019

381452 5 29/09/2019

382468 18 28/10/2009

382644 9 03/11/2019

384163 30 11/12/2019

390634 17 31/05/2020

390635 6 31/05/2020

392012 24 18/06/2020

400699 16 31/01/1993

413457 5 21/11/2014

482112 2 03/12/2018

492669 5 13/06/2019

497454 30 07/09/2019

497518 30 08/09/2019

497529 7 08/09/2019

497804 30 14/09/2019

497894 31 16/09/2019

498073 31 20/09/2019

498186 29 21/09/2019

499017 5 10/10/2019

499060 24 10/10/2019

499333 7 13/10/2019

499335 7 13/10/2019

499336 7 13/10/2019

499337 7 13/10/2019

500077 3 28/10/2019

500079 25 28/10/2019

500080 24 28/10/2019

500643 5 11/11/2019

500681 29 15/11/2019

500683 32 15/11/2019

501966 5 08/12/2019

503791 9 12/01/2020
 
 

6206



Trade Marks Journal No: 1920 ,   23/09/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
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504827 9 03/02/2010

509637 12 02/05/2020

511141 9 01/06/2020

519718 5 15/11/2019

533743 16 20/07/2014

534360 7 30/07/2014

535754 3 22/08/2014

535755 3 22/08/2014

535756 3 22/08/2014

535758 3 22/08/2014

535759 3 22/08/2014

535761 3 22/08/2014

581940 1 25/09/2019

584119 10 03/11/2019

584120 10 03/11/2019

584175 31 04/11/2019

584179 31 04/11/2019

605242 8 26/08/2003

622785 16 22/03/2011

624380 5 05/04/2004

631683 6 23/06/2014

632524 24 30/06/2014

637634 5 22/08/2014

645366 32 11/11/2014

655076 23 10/02/2015

679193 5 07/09/2019

679194 5 07/09/2019

679195 5 07/09/2019

683321 3 12/10/2019

684164 17 18/10/2019

684165 21 18/10/2019

687934 5 23/11/2019

689017 23 01/12/2019

738120 9 27/02/2017

826077 30 05/11/2018

829402 5 26/11/2018

832183 2 14/12/2018

856167 6 13/05/2019

856168 9 13/05/2019
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856169 7 13/05/2019

858403 5 28/05/2019

868983 20 02/08/2019

872815 5 24/08/2019

873548 7 27/08/2019

873787 30 30/08/2019

873952 31 31/08/2019

873953 31 31/08/2019

873954 31 31/08/2019

873955 31 31/08/2019

874523 5 02/09/2019

874525 5 02/09/2019

874606 5 02/09/2019

874607 5 02/09/2019

874949 5 06/09/2019

874954 5 06/09/2019

875102 5 07/09/2019

875110 12 07/09/2019

875125 9 07/09/2019

875140 5 07/09/2019

875143 5 07/09/2019

875193 1 07/09/2019

875403 24 08/09/2019

875427 12 08/09/2019

875428 1 08/09/2019

875431 16 08/09/2019

875433 29 08/09/2019

875434 30 08/09/2019

875458 30 08/09/2019

875591 8 09/09/2019

875706 30 09/09/2019

875739 3 09/09/2019

875981 25 10/09/2019

876012 16 10/09/2019

876078 7 13/09/2019

876757 7 16/09/2019

876758 7 16/09/2019

877022 16 17/09/2019

877140 9 20/09/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

878524 32 27/09/2019

880535 24 07/10/2019

881259 9 12/10/2019

881391 34 12/10/2019

881918 7 14/10/2019

882305 3 18/10/2019

882309 7 18/10/2019

882325 23 18/10/2019

882327 27 18/10/2019

882617 14 21/10/2019

883817 6 27/10/2019

883858 29 28/10/2019

884037 10 28/10/2019

885363 5 04/11/2019

886444 9 12/11/2019

887831 9 24/11/2019

887832 9 24/11/2019

888962 11 30/11/2019

888963 9 30/11/2019

889628 30 03/12/2019

890926 23 10/12/2019

890927 23 10/12/2019

892111 5 16/12/2019

892330 34 17/12/2019

892394 6 17/12/2019

892395 19 17/12/2019

894786 11 28/12/2009 14:50:01

895177 24 30/12/2019

895178 25 30/12/2019

898676 30 19/01/2020

899710 9 25/01/2020

909306 16 10/03/2020

909307 16 10/03/2020

910544 9 16/03/2020

911219 3 21/03/2020

911384 5 22/03/2020

911385 5 22/03/2020

911387 5 22/03/2020

911388 5 22/03/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

911389 5 22/03/2020

911392 5 22/03/2020

911393 5 22/03/2020

915955 9 04/04/2020

925864 5 19/05/2010

936303 30 03/07/2020

937985 6 10/07/2020

938005 30 10/07/2010

943748 29 31/07/2020

943749 29 31/07/2020

943750 29 31/07/2020

943751 29 31/07/2020

943875 30 31/07/2020

950237 8 25/08/2020

950941 24 29/08/2020

954117 29 07/09/2020

954118 29 07/09/2020

962225 34 10/10/2010

993597 24 28/02/2011

1014224 28 04/06/2011

1024964 16 10/07/2011

1123724 31 02/08/2012

1136546 16 26/09/2012

1136547 19 26/09/2012

1148511 10 28/10/2012

1156652 16 09/12/2012

1165609 3 10/01/2013

1245638 99 22/10/2013

1251421 21 24/11/2013

1273714 5 19/03/2014

1276962 6 06/04/2014

1283672 30 13/05/2014

1286011 7 25/05/2014

1287791 21 03/06/2014

1291193 9 21/06/2014

1292306 42 24/06/2014

1293643 16 01/07/2014

1293644 25 01/07/2014

1293645 36 01/07/2014
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1293646 16 01/07/2014

1293647 25 01/07/2014

1293648 36 01/07/2014

1300381 36 03/08/2014 12:51:00

1303872 16 20/08/2014

1303873 25 20/08/2014

1303874 36 20/08/2014

1303875 16 20/08/2014

1303876 25 20/08/2014

1311964 14 29/09/2014

1328759 25 29/12/2014

1331207 5 11/01/2015

1658955 99 28/02/2018

1686530 31 13/05/2018

1729653 32 09/09/2018

1730240 14 10/09/2018

1730241 14 10/09/2018

1730401 5 10/09/2018

1730654 11 11/09/2018

1738179 19 29/09/2018

1741790 3 08/10/2018

1749714 1 03/11/2018

1758373 5 27/11/2018

1765211 14 18/12/2018

1765566 5 18/12/2018

1768934 99 30/12/2018 10:48:12

1783965 5 11/02/2019

1783968 5 11/02/2019

1783969 5 11/02/2019

1783970 5 11/02/2019

1783971 5 11/02/2019

1783975 5 11/02/2019

1786618 35 17/02/2019 16:59:10

1786623 42 17/02/2019 16:59:10

1786625 36 17/02/2019 16:59:10

1789177 41 25/02/2019 10:35:44

1794896 6 12/03/2019

1808045 42 17/04/2019

1808149 24 17/04/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1813119 9 30/04/2019

1815280 16 06/05/2019

1826772 99 08/06/2019

1826773 99 08/06/2019

1827486 30 10/06/2019 11:35:05

1835935 24 02/07/2019

1835936 25 02/07/2019

1843835 9 27/07/2019

1844704 25 28/07/2019

1844705 25 28/07/2019

1845182 5 29/07/2019

1847067 2 04/08/2019

1848059 35 06/08/2019

1849181 16 11/08/2019

1854465 9 25/08/2019

1855393 11 26/08/2019

1855842 5 28/08/2019

1856282 20 28/08/2019

1857010 12 01/09/2019

1857053 11 01/09/2019

1857157 32 01/09/2019

1857179 30 01/09/2019

1858027 9 03/09/2019

1858408 20 04/09/2019

1858995 24 07/09/2019

1858996 6 07/09/2019

1858999 14 07/09/2019

1859000 17 07/09/2019

1859001 14 07/09/2019

1859002 17 07/09/2019

1859003 14 07/09/2019

1859004 1 07/09/2019

1859021 30 07/09/2019

1859022 35 07/09/2019

1859023 35 07/09/2019

1859274 25 07/09/2019

1859275 29 07/09/2019

1859317 5 07/09/2019

1859318 5 07/09/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1859323 5 07/09/2019

1859345 3 07/09/2019

1859403 3 07/09/2019

1859404 35 07/09/2019

1859460 12 07/09/2019

1859469 16 07/09/2019

1859472 5 07/09/2019

1859473 5 07/09/2019

1859486 35 07/09/2019

1859651 29 07/09/2019

1859670 30 07/09/2019

1859676 99 07/09/2019

1859682 42 07/09/2019

1859701 28 07/09/2019

1859702 35 07/09/2019

1859703 42 07/09/2019

1859758 35 08/09/2019

1859763 5 08/09/2019

1859764 5 08/09/2019

1859765 5 08/09/2019

1859766 5 08/09/2019

1859767 5 08/09/2019

1859768 5 08/09/2019

1859779 25 08/09/2019

1859825 25 08/09/2019

1859877 39 08/09/2019

1859879 39 08/09/2019

1859880 39 08/09/2019

1859903 25 08/09/2019

1859946 42 08/09/2019

1859947 42 08/09/2019

1859957 7 08/09/2019

1859973 7 08/09/2019

1860045 24 08/09/2019

1860046 25 08/09/2019

1860145 28 08/09/2019

1860270 41 08/09/2019

1860296 35 09/09/2019

1860298 42 09/09/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1860299 9 09/09/2019

1860333 2 09/09/2019

1860334 2 09/09/2019

1860335 2 09/09/2019

1860336 2 09/09/2019

1860337 2 09/09/2019

1860338 2 09/09/2019

1860339 2 09/09/2019

1860377 5 09/09/2019

1860418 25 09/09/2019

1860427 29 09/09/2019

1860534 9 09/09/2019

1860535 11 09/09/2019

1860546 17 09/09/2019

1860553 5 09/09/2019

1860560 5 09/09/2019

1860593 5 09/09/2019

1860594 9 09/09/2019

1860597 9 09/09/2019

1860610 5 09/09/2019

1860611 5 09/09/2019

1860639 5 09/09/2019

1860664 1 09/09/2019

1860676 11 09/09/2019

1860735 9 09/09/2019

1860752 20 09/09/2019

1860839 5 10/09/2019

1860925 41 10/09/2019

1860926 41 10/09/2019

1860927 41 10/09/2019

1860928 41 10/09/2019

1860929 41 10/09/2019

1860933 99 10/09/2019

1860934 99 10/09/2019

1860935 35 10/09/2019

1861003 9 10/09/2019

1861054 11 10/09/2019

1861055 32 10/09/2019

1861068 1 10/09/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  

APPL NO CLASS  RENEWAL DATE

1861183 44 10/09/2019

1861184 5 10/09/2019

1861185 5 10/09/2019

1861212 5 10/09/2019

1861213 5 10/09/2019

1861303 36 11/09/2019

1861357 5 11/09/2019

1861377 5 11/09/2019

1861431 2 11/09/2019

1861439 1 11/09/2019

1861440 1 11/09/2019

1861441 1 11/09/2019

1861442 1 11/09/2019

1861443 1 11/09/2019

1861541 25 11/09/2019

1861553 29 11/09/2019

1861554 31 11/09/2019

1861555 30 11/09/2019

1861596 1 11/09/2019

1861674 17 11/09/2019

1861867 35 11/09/2019

1861868 30 11/09/2019

1862217 11 14/09/2019

1862360 25 14/09/2019

1862572 32 15/09/2019

1862573 32 15/09/2019

1862593 
1862636 

41 
25 

15/09/2019
15/09/2019 

1862726 35 15/09/2019

1862920 5 15/09/2019

1862921 5 15/09/2019

1862938 99 15/09/2019

1863267 6 16/09/2019

1863420 24 16/09/2019

1863421 25 16/09/2019

1863422 41 16/09/2019

1863474 5 16/09/2019

1863588 5 16/09/2019

1863620 5 17/09/2019

1863621 5 17/09/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1863743 31 17/09/2019

1864027 35 17/09/2019

1864171 9 18/09/2019

1864173 42 18/09/2019

1864278 43 18/09/2019

1864327 7 18/09/2019

1864414 6 18/09/2019

1864523 39 18/09/2019

1864524 9 18/09/2019

1864551 25 18/09/2019

1864552 35 18/09/2019

1864618 44 18/09/2019

1864651 18 22/09/2019

1864652 25 22/09/2019

1864654 20 22/09/2019

1864656 25 22/09/2019

1864657 18 22/09/2019

1864809 12 22/09/2019

1864917 42 22/09/2019

1864918 42 22/09/2019

1864939 5 22/09/2019

1864941 5 22/09/2019

1864942 5 22/09/2019

1864943 5 22/09/2019

1864944 5 22/09/2019

1864945 5 22/09/2019

1864946 5 22/09/2019

1864947 5 22/09/2019

1864948 5 22/09/2019

1864949 5 22/09/2019

1864951 5 22/09/2019

1864952 5 22/09/2019

1864953 5 22/09/2019

1864955 5 22/09/2019

1864956 5 22/09/2019

1864957 5 22/09/2019

1864958 5 22/09/2019

1864988 23 22/09/2019

1865042 43 22/09/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1865666 9 22/09/2019

1865855 41 23/09/2019

1865856 41 23/09/2019

1866338 17 24/09/2019

1866538 24 24/09/2019

1866619 1 24/09/2019

1866620 1 24/09/2019

1866672 9 24/09/2019

1867144 11 25/09/2019

1867400 25 28/09/2019

1867430 41 29/09/2019

1867760 38 29/09/2019

1867762 38 29/09/2019

1868158 28 30/09/2019

1868159 28 30/09/2019

1868928 10 01/10/2019

1868929 10 01/10/2019

1868930 10 01/10/2019

1868953 5 01/10/2019

1870217 5 06/10/2019

1870670 35 07/10/2019

1870924 44 08/10/2019

1871044 30 08/10/2019

1871135 5 08/10/2019

1871136 5 08/10/2019

1871137 5 08/10/2019

1871592 43 09/10/2019

1871823 99 09/10/2019

1872022 5 12/10/2019

1872240 39 12/10/2019

1872398 8 12/10/2019

1872399 11 12/10/2019

1872400 38 12/10/2019

1872401 37 12/10/2019

1872476 25 12/10/2019

1872724 16 13/10/2019

1872725 16 13/10/2019

1872935 42 13/10/2019

1873390 16 14/10/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1873837 31 15/10/2019

1875524 7 22/10/2019

1875669 99 22/10/2019

1876657 16 26/10/2019

1876774 16 27/10/2019

1876775 16 27/10/2019

1876776 16 27/10/2019

1876777 16 27/10/2019

1876778 16 27/10/2019

1876779 16 27/10/2019

1876780 39 27/10/2019

1876781 39 27/10/2019

1876782 39 27/10/2019

1876783 39 27/10/2019

1876784 39 27/10/2019

1876785 39 27/10/2019

1876786 9 27/10/2019

1876787 9 27/10/2019

1876937 22 27/10/2019

1877256 5 28/10/2019

1877999 42 29/10/2019

1878759 30 30/10/2019

1879354 5 03/11/2019

1881455 99 06/11/2019

1881661 23 09/11/2019

1881729 40 09/11/2019

1882114 25 09/11/2019

1883092 9 11/11/2019

1883145 10 11/11/2019

1883146 9 11/11/2019

1883185 99 11/11/2019

1884651 43 16/11/2019

1885509 4 17/11/2019

1885950 9 18/11/2019

1885952 9 18/11/2019

1885953 9 18/11/2019

1886889 5 20/11/2019

1888107 12 24/11/2019

1888109 8 24/11/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1888110 12 24/11/2019

1888111 8 24/11/2019

1888112 22 24/11/2019

1888113 8 24/11/2019

1888114 12 24/11/2019

1888115 22 24/11/2019

1888116 22 24/11/2019

1888117 8 24/11/2019

1888118 12 24/11/2019

1888119 22 24/11/2019

1888127 11 24/11/2019

1889534 7 27/11/2019

1892012 24 04/12/2019

1892509 30 07/12/2019

1892511 30 07/12/2019

1892513 29 07/12/2019

1892514 32 07/12/2019

1892515 5 07/12/2019

1893433 5 08/12/2019

1895371 5 14/12/2019

1895372 5 14/12/2019

1895373 5 14/12/2019

1895914 12 15/12/2019

1896186 35 15/12/2019

1897242 3 17/12/2019

1898311 99 18/12/2019

1898475 14 21/12/2019

1901109 42 24/12/2019

1901515 1 29/12/2019

1902888 9 30/12/2019

1902889 35 30/12/2019

1902890 9 30/12/2019

1902891 35 30/12/2019

1904392 9 04/01/2020

1907042 9 11/01/2020

1909199 9 15/01/2020

1911051 9 19/01/2020

1912808 31 22/01/2020

1913986 5 27/01/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1914085 99 27/01/2020

1914565 5 26/01/2020

1915094 9 30/01/2020

1918403 7 05/02/2020

1918404 9 05/02/2020

1918405 11 05/02/2020

1920581 10 10/02/2020

1920582 9 10/02/2020

1920615 10 10/02/2020

1920616 10 10/02/2020

1920617 10 10/02/2020

1922178 1 15/02/2020

1922179 2 15/02/2020

1922180 1 15/02/2020

1922181 2 15/02/2020

1922536 11 16/02/2020

1923820 30 17/02/2020

1928787 99 02/03/2020

1928881 7 02/03/2020

1929997 11 03/03/2020

1937557 7 17/03/2020

1940799 5 24/03/2020

1944082 29 31/03/2020

1944839 31 01/04/2020

1944840 34 01/04/2020

1944843 31 01/04/2020

1944844 34 01/04/2020

1944845 31 01/04/2020

1948768 3 12/04/2020

1949161 3 12/04/2020

1951079 32 16/04/2020

1951911 21 19/04/2020

1951912 7 19/04/2020

1951913 17 19/04/2020

1951914 11 19/04/2020

1951915 9 19/04/2020

1951916 21 19/04/2020

1951917 11 19/04/2020

1954407 6 22/04/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1959468 38 03/05/2020

1959469 38 03/05/2020

1970600 9 25/05/2020

1970601 16 25/05/2020

1976406 9 08/06/2020

1977682 7 09/06/2020

1977683 9 09/06/2020

1978961 9 11/06/2020

1979465 3 14/06/2020

1982859 37 21/06/2020

1982861 43 21/06/2020

1990614 3 08/07/2020

1990615 3 08/07/2020

1990616 3 08/07/2020

1994091 7 15/07/2020

1995767 11 20/07/2020

1995768 9 20/07/2020

1996910 29 21/07/2020

1997298 6 22/07/2020

1997853 11 23/07/2020

2004383 9 05/08/2020

2004384 9 05/08/2020

2005558 17 09/08/2020

2007414 41 11/08/2020

2008342 9 12/08/2020

2011297 6 19/08/2020

2011299 9 19/08/2020

2011300 9 19/08/2020

2011301 9 19/08/2020

2011504 41 19/08/2020

2012331 17 20/08/2020

2012987 36 23/08/2020

2012988 38 23/08/2020

2012989 42 23/08/2020

2013097 45 23/08/2020

2013763 30 25/08/2020

2014409 39 26/08/2020

2014577 29 26/08/2020

2016280 19 31/08/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

2016281 19 31/08/2020
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NOTIFICATION 
SNo. NOTIFICATION 

1 The advertisement of application No 3989968 published in TMJ No 1916 is cancelled. 

2 The advertisement of IRDI no 4049789 published in TM Journal 1885 dated 21.01.2019 
is cancelled. 

3 The advertisement of IRDI no 3844685 published in TM Journal 1886 dated 28.01.2019 
is cancelled. 

4 924011 in class 29 - Registration certificate bearing No. 770406 is treated as cancelled 
vide AR order dated 29.11.2011. 

5 The advertisement of the application No 4248226 published in TM J No 1918 dated 
09.09.2019 is cancelled as the process of withdrawal of acceptance under Section 19 of 
the TM Act 1999 is initiated. 

6 The advertisement of IRDI no 3869589 published in TM Journal 1886 dated 28.01.2019 
is cancelled. 

7 The advertisement of IRDI no 3815537 published in TM Journal 1886 dated 28.01.2019 
is cancelled. 

 
 

 

6223



Trade Marks Journal No: 1920 ,   23/09/2019  
 

PR Section 
J/  

SUBSEQUENT PROPRIETORS REGISTERED  

886944 - 16, 923683 - 16, 887351 - 16, 743186 - 16: Proprietor Altered to VISHWA JAIN,SMT. NEELAM 
JAIN,SH. ARIHANT JAIN S/O SH. J.D.,SH. VISHWA JAIN S/O SH. J.D. J,MR. AMBRISH JAIN,MR. 
GAUTAM JAIN,MR. AMITJAIN trading as KANIN (INDIA) , B-XXX-6754, FOCAL POINT, BEHIND ARTI 
STEELS LTD. LUDHIANA - 141 010, (PUNJAB).  
KANIN (INDIA), KANIN (INDIA), KANIN (INDIA), KANIN (INDIA)

883144 - 25: Proprietor Altered to FRATELLI FILA S.P.A. , Verrone (Biella), Italy, Strada Antica per 
Benna 1 
FRATELLI FILA S.P.A.

869100 - 2: Proprietor Altered to POOJA BHARDWAJ,POOJA BHARDWAJ,RAVINDER YADAV trading 
as H.T.F.INDUSTRIES , 209/2A, Dumdama Road, Bhondsi, Gurgaon, Haryana 
AJANTA FOOD COLOURS

870599 - 5, 897475 - 5, 870603 - 5, 897474 - 5, 870597 - 5: Proprietor Altered to SYMBIOTIC DRUGS 
AND DIABETIC CARE PRIVATE LIMITED , 305, MAHAJAN TOWER, LSC, SHRESHTRA VIHAR, DELHI-
110092. 
SAKA DRUGS & PHARMACEUTICALS PVT. LTD., SAKA DUPONT PHARMA PVT. LTD.

879051 - 9, 879052 - 6: Proprietor Altered to VINGCARD ELSAFE AS , Sophus Lies , vie Moss 1523, 
Norway 
ELSAFE INTERNATIONAL AS

863505 - 19: Proprietor Altered to SUBHASH GOYAL,DINESH BANSAL trading as MEGHA DOORS 
INC , PLOT NO-79-A GROUND FLOOR RAJINDRA PARK SEC-1 
MEGHA INDUSTRIES

317846 - 9: Proprietor Altered to PIARA SINGH , APEX HOUSE, P. BOX NO.485, E-18, INDUSTRIAL 
AREA, JALANDHAR-144004 
APEX ELECTRICALS.

869522 - 9: Proprietor Altered to M/S SURBHI TALELINK PVT. LTD , C-266, Vivek vihar, II mezennine 
floor, Vivek Vihar Phase-1, Delhi-95 
SURBHI ELECTRONIC CORPORATION

301660 - 33: Proprietor Altered to GAGAN WINE TRADE & FINANCERS LIMITED. , DODA FARM, I-B, 
OSHO DRIVE GODAIPUR, NEW DELHI-110030. 
BHAGAT INDUSTRIAL CORPOARATION LIMITED.

883225 - 33, 883226 - 33: Proprietor Altered to SAHIL MAHAJAN S/O. LATE SNEH GUPTA , 13 B/C 
GANDHI NAGAR, JAMMU 
NEW INDIA DISTILLERIES.

593386 - 26, 609673 - 26, 280915 - 26, 315302 - 26, 397703 - 26, 335811 - 26, 598299 - 26, 397703 - 26, 
481616 - 26, 275699 - 26: Proprietor Altered to B.D.R PRODUCTS (INDIA) PVT. LTD. , 4864 OPP. 
BANK OF BARODA, BARA TOOTI CHOWK, SADAR BAZAR, DELHI-110006 
B.D. REAJ & COMPANY, B.D. RAJ & CO., B.D. RAJ & CO,, RAJ KUMAR JAIN

870481 - 14: Proprietor Altered to RICHEMONT INTERNATIONAL SA , ROUTE DES BICHES 10, 
VILLARS - SUR - GLANE, SWITZERLAND. 
RICHEMONT INTERNATIONAL SA

881177 - 9, 881178 - 16, 1236248 - 42, 881179 - 9: Proprietor Altered to SYMANTEC CORPORATION , 
350 Ellis Street, Mountain View, California 94043, United States of America 
SYMANTEC OPERATING CORPORATION, VERITAS SOFTWARE CORPORATION

1734611 - 42: Proprietor Altered to RED LION HOTELS FRANCHISING INC. , 201 West North River 
Drive, 
Suite 100, Spokane, Washington 99201, United States of America . 
VANTAGE HOSPITALITY GROUP INC.

918900 - 9: Proprietor Altered to SYCAMORE NETWORKS SOLUTIONS INC. , 220 Mill Road, 
Chelmsford, MA 01824 USA 
SYCAMORE NETWORKS, INC.

2061724 - 12, 298967 - 12: Proprietor Altered to HARISH MALHOTRA , SHOPE NO.11, GURU NANAK 
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CHARITABLE TRUST MARKET, 1413/1, NICHOLSON ROAD, KASHMERE GATE, DELHI-110006. 
MALHOTRA ENGINEERING WORKS., MALHOTRA ENGINEERING WORKS

871023 - 29, 1016208 - 29: Proprietor Altered to PRADEEP KUMAR , 1668 - C/2, THANA ROAD, OPP. 
POLICE STATION, NAJAFGARH, NEW DELHI - 110 043.  
GANGA INDUSTRIES

874536 - 12, 874551 - 9: Proprietor Altered to TRW INTELLECTUAL PROPERTY CORP., , 12025 TECH 
CENTER DRIVE LIVONIA MICHIGAN 48150 USA 
TRW INTELLECTUAL PROPERTY CORP.,

874536 - 12, 874551 - 9: Proprietor Altered to TRW AUTOMOTIVE U.S. L.L.C. , 12025 TECH CENTRE 
DRIVE, LIVONIA, MICHIGAN 48150, USA 
TRW INC, TRW INC.

869681 - 7: Proprietor Altered to ZARAN KUMAR DHAGE , P.O.DEGLOOR (DISTT. NANDED), 
MAHARASHTRA 
SEWMAC INDUSTRIAL CORPORATION

NAME,ADDRESS AND DESCRIPTION ALTERED IN THE REGISTER OF THE FORM 
ARE SHOWN HERE IN ITALICS  

236219 - 5, 264630 - 5, 284500 - 5, 291832 - 5, 323755 - 5, 335572 - 5, 388975 - 5, 398364 - 5, 398368 - 5, 
490385 - 5, 506965 - 5, 527267 - 5, 543378 - 5, 552199 - 5, 552731 - 5, 572567 - 1, 572568 - 16, 572569 - 
5, 579763 - 5, 621687 - 5, 651598 - 5, 671293 - 5, 680539 - 5, 680540 - 5, 708067 - 5, 767206 - 5, 767212 - 
5, 777031 - 5, 893503 - 5, 893504 - 5, 893506 - 5, 907573 - 5, 928363 - 5, 937290 - 5, 937291 - 5, 969120 - 
5, 969121 - 5, 993731 - 5, 1014864 - 5, 1094027 - 5, 1127899 - 5, 1127900 - 5, 1148097 - 5, 1156119 - 5, 
1156126 - 5, 1256747 - 5, 1291443 - 41, 1291444 - 41, 1291445 - 41, 1298674 - 41, 1300157 - 41, 1306575 
- 5, 1306576 - 16, 1306577 - 41, 1307069 - 5, 1307074 - 5, 1338386 - 5, 1674767 - 99, 1674767 - 99, 
1674767 - 99, 1674767 - 99, 1674767 - 99, 1674767 - 99, 1674767 - 99, 1674767 - 99, 1674767 - 99, 
1674767 - 99, 1674767 - 99, 1674768 - 99, 1674768 - 99, 1674768 - 99, 1674768 - 99, 1674768 - 99, 
1674768 - 99, 1674768 - 99, 1674768 - 99, 1674768 - 99, 1674768 - 99, 1674768 - 99: Proprietor Name 
Altered to MERCK SHARP & DOHME CORP. 
SCBERING CORPORATION

918900 - 9: Proprietor Name Altered to CORIANT AMERICA INC 
SYCAMORE NETWORKS SOLUTIONS INC.

1482591 - 5, 1377443 - 5, 1720751 - 41, 1492981 - 5, 1362744 - 5, 1391486 - 41, 1339831 - 5, 122112 - 5, 
1352493 - 5, 1445966 - 5, 1719134 - 99, 1578938 - 5, 1556698 - 5, 1339833 - 5, 1348819 - 5, 264661 - 5, 
1719134 - 99, 1727567 - 99, 1368440 - 5, 1389452 - 5, 1784240 - 5, 1389685 - 5, 1878215 - 5, 1959152 - 5, 
1673903 - 5, 1727567 - 99, 1377442 - 5, 1878214 - 5, 1556696 - 5, 1556699 - 5, 1352494 - 5, 1734864 - 5, 
1864328 - 5, 1983931 - 5, 1983932 - 5, 1878212 - 5, 1959153 - 5: Proprietor Name Altered to MERCK 
SHARP & DOHME CORP. 
SCHERING CORPORATION

1402449 - 25, 1402452 - 25, 1402448 - 18, 1402447 - 18, 1428617 - 25, 1402451 - 18, 1402453 - 25, 
1402450 - 35, 1468370 - 25, 1468361 - 18: Proprietor Name Altered to BROOKS BROTHERS GROUP, 
INC 
RETAIL BRAND ALLIANCE, INC,

874536 - 12: Proprietor Name Altered to NORTHROP GRUMMAN SPACE & MISSIONS SYSTEMS 
CORP 
TRW INC.

236219 - 5, 264630 - 5, 284500 - 5, 291832 - 5, 323755 - 5, 335572 - 5, 388975 - 5, 398364 - 5, 398368 - 5, 
490385 - 5, 506965 - 5, 527267 - 5, 543378 - 5, 552199 - 5, 552731 - 5, 572567 - 1, 572568 - 16, 572569 - 
5, 579763 - 5, 621687 - 5, 651598 - 5, 671293 - 5, 680539 - 5, 680540 - 5, 708067 - 5, 767206 - 5, 767212 - 
5, 777031 - 5, 893503 - 5, 893504 - 5, 893506 - 5, 907573 - 5, 928363 - 5, 937290 - 5, 937291 - 5, 969120 - 
5, 969121 - 5, 993731 - 5, 1014864 - 5, 1094027 - 5, 1127899 - 5, 1127900 - 5, 1148097 - 5, 1156119 - 5, 
1156126 - 5, 1256747 - 5, 1291443 - 41, 1291444 - 41, 1291445 - 41, 1298674 - 41, 1300157 - 41, 1306575 
- 5, 1306576 - 16, 1306577 - 41, 1307069 - 5, 1307074 - 5, 1338386 - 5, 1674767 - 99, 1674767 - 99, 
1674767 - 99, 1674767 - 99, 1674767 - 99, 1674767 - 99, 1674767 - 99, 1674767 - 99, 1674767 - 99, 
1674767 - 99, 1674767 - 99, 1674768 - 99, 1674768 - 99, 1674768 - 99, 1674768 - 99, 1674768 - 99, 
1674768 - 99, 1674768 - 99, 1674768 - 99, 1674768 - 99, 1674768 - 99, 1674768 - 99: Proprietor Address 
Altered to One Merck Drive, Whitehouse Station, New Jersey 08889 U.S.A. 
MERCK SHARP & DOHME CORP.

870679 - 11: Proprietor Address Altered to A - 58, RADHEY SHYAM PARK, EXTN., DELHI - 110 051. 
SUNDER SALES CORPORATION

1482591 - 5, 1556698 - 5, 1352493 - 5, 1339833 - 5, 1352494 - 5, 1368440 - 5, 1389452 - 5, 1719134 - 99, 
1878214 - 5, 1578938 - 5, 1734864 - 5, 1864328 - 5, 1983931 - 5, 1983932 - 5, 1673903 - 5, 1727567 - 99, 
1878212 - 5, 1959153 - 5, 1727567 - 99, 264661 - 5, 1959152 - 5, 1556696 - 5, 1339831 - 5, 122112 - 5, 
1389685 - 5, 1362744 - 5, 1784240 - 5, 1391486 - 41, 1445966 - 5, 1348819 - 5, 1377442 - 5, 1377443 - 5, 
1492981 - 5, 1878215 - 5, 1719134 - 99, 1720751 - 41, 1556699 - 5: Proprietor Address Altered to One 
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Merck Drive, Whitehouse Station, New Jersey 08889 U.S.A. 
MERCK SHARP & DOHME CORP.

GOODS AND SERVICES DELETED IN THE REGISTERED TRADE MARK  

753175 - 5:  
the designation of goods in respect of which this trademark is restricted by striking out the goods 
'DISINFECTANTS; PREPARATIONS FOR KILLING WEEDS AND DESTROYING VERMIN. ' of class 5 
from the goods for which the trademark is registered. 

317166 - 16: Address for Service is altered to B-4\158 SAFDARJUNG ENCLAVE, NEW DELHI - 
110029.,

304572 - 11: Address for Service is altered to SHASTRI REGISTRATION BUREAU 
2nd Floor, Laxmipriyay, D.58/7-39, Dr. Bhagwandas Nagar Colony, Sigra, Varanasi-10(U.P.) 
Mob.9335492461,

907156 - 16: Address for Service is altered to F-252,SAINIK FARMS,N.DELHI 110062 *,

883144 - 25: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013., 
trademark@anandandanand.com

870589 - 33: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA, 
trademarks@dpahuja.com

918900 - 9: Address for Service is altered to 4121/B,6TH CROSS, 19A MAIN, HAL II STAGE 
(EXTENSION) BANGALORE-560 038. KARNATAKA.,
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310536 - 9: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.,

872890 - 16, 886388 - 9, 886389 - 16, 886384 - 16, 1055791 - 9, 886382 - 16, 886381 - 9: Address for 
Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.,

1052254 - 7: Address for Service is altered to SATYAM CORPORATE SQUARE, BLOCK-B, BEHIND 
RAJPATH CLUB, BODAKDEV, AHMEDABAD - 380 054, GUJARAT,

871225 - 12: Address for Service is altered to D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049,

915852 - 18, 915860 - 24, 915855 - 14, 915856 - 9: Address for Service is altered to MILLENIUM 
PLAZA, SECTOR 27, GURGAON- 122002.,

295050 - 33: Address for Service is altered to 32, RADHA MADHAV DUTTA GARDEN LANE, 
KOLKATA - 700 010.,

295054 - 33: Address for Service is altered to 5/1, FIRST FLOOR, KALKAJI EXTENSION., NEW DELHI 
- 110 019. INDIA.,

871800 - 5: Address for Service is altered to 109, SECTOR-44, GURGAON - 122 003, NATIONAL 
CAPITAL REGION, INDIA,

870597 - 5, 870599 - 5, 897475 - 5, 870603 - 5, 897474 - 5: Address for Service is altered to B-26 
ADARSH APARTMENTS SECTOR 9 ROHINI DELHI-85,

889144 - 12, 642785 - 12, 639863 - 12, 599837 - 12, 599836 - 12, 259962 - 12, 259961 - 7: Address for 
Service is altered to 11/12, UGF, P.N. BANK BUILDING, WEST PATEL NAGAR, N. DELHI-8.,
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

255874 3 18/09/2019 11:54:25

272178 3 18/09/2019 11:53:11

278406 34 18/09/2019 11:45:28

339164 34 18/09/2019 12:12:32

348279 3 18/09/2019 11:43:38

407169 34 20/09/2019 11:51:35

559305 30 18/09/2019 11:35:49

631869 6 19/09/2019 11:20:59

631977 3 20/09/2019 11:52:03

772453 5 18/09/2019 12:06:58

774869 3 18/09/2019 11:58:24

875260 3 18/09/2019 11:34:03

1018793 7 18/09/2019 10:18:45

1018795 7 18/09/2019 10:19:30

1018796 7 18/09/2019 10:19:53

1018798 7 18/09/2019 10:20:12

1018799 7 18/09/2019 10:20:37

1018800 7 18/09/2019 10:21:04

1018801 7 18/09/2019 10:21:27

1018802 7 18/09/2019 10:21:56

1018803 7 18/09/2019 10:25:01

1018804 7 18/09/2019 10:25:22

1018805 7 18/09/2019 10:25:42

1018806 7 18/09/2019 10:26:04

1018807 7 18/09/2019 10:26:26

1018808 7 18/09/2019 10:26:47

1018809 7 18/09/2019 10:27:08

1018810 7 18/09/2019 10:27:36

1018811 7 18/09/2019 10:27:57

1018812 7 18/09/2019 10:28:22

1018813 7 18/09/2019 10:28:57

1018814 7 18/09/2019 10:29:20

1018815 7 18/09/2019 10:29:50

1018816 7 18/09/2019 10:30:10

1018817 7 18/09/2019 10:38:30

1018819 7 18/09/2019 10:38:53

1018820 7 18/09/2019 10:39:20

1018822 7 18/09/2019 10:39:42

1018823 7 18/09/2019 10:40:04

1018824 7 18/09/2019 10:40:25
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1018825 7 18/09/2019 10:40:47

1018826 7 18/09/2019 10:41:09

1018827 7 18/09/2019 10:41:31

1018828 7 18/09/2019 10:42:26

1018829 7 18/09/2019 10:49:52

1018830 7 18/09/2019 10:50:13

1018831 7 18/09/2019 10:50:36

1018832 7 18/09/2019 10:51:21

1019319 6 19/09/2019 11:22:31

1019330 24 19/09/2019 11:23:20

1019375 16 19/09/2019 11:24:00

1019387 9 19/09/2019 10:38:01

1019388 7 19/09/2019 10:43:31

1019389 30 19/09/2019 10:45:08

1019390 11 19/09/2019 10:46:07

1019392 11 19/09/2019 10:46:48

1019396 9 19/09/2019 10:47:19

1019398 16 19/09/2019 10:47:44

1019399 25 19/09/2019 10:48:07

1019409 9 19/09/2019 10:49:07

1019416 2 19/09/2019 10:49:43

1019417 5 19/09/2019 10:50:19

1019418 16 19/09/2019 10:50:45

1019421 30 19/09/2019 10:51:06

1019422 30 19/09/2019 10:51:35

1019425 31 19/09/2019 10:52:19

1019426 1 19/09/2019 10:53:04

1019433 5 19/09/2019 10:54:37

1019435 30 19/09/2019 10:55:56

1019437 12 19/09/2019 10:56:34

1019439 11 19/09/2019 10:57:14

1019440 9 19/09/2019 10:57:35

1019441 25 19/09/2019 11:25:08

1019442 7 19/09/2019 10:58:20

1019459 24 19/09/2019 10:58:47

1019461 6 19/09/2019 10:59:10

1019463 6 19/09/2019 10:59:39

1019464 6 19/09/2019 11:02:20

1019465 6 19/09/2019 11:11:26
 
 

 

6229



Trade Marks Journal No: 1920 ,   23/09/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1019466 6 19/09/2019 11:11:50

1019467 6 19/09/2019 11:12:12

1019471 3 19/09/2019 11:12:33

1019473 6 19/09/2019 11:13:00

1019478 3 19/09/2019 11:13:28

1019480 6 19/09/2019 11:14:01

1019488 19 19/09/2019 11:14:27

1019491 11 19/09/2019 11:14:50

1019492 7 19/09/2019 11:15:16

1019497 5 19/09/2019 11:16:03

1019499 16 19/09/2019 11:25:44

1019500 16 19/09/2019 11:16:31

1019505 30 19/09/2019 11:16:54

1019532 33 19/09/2019 11:17:19

1019534 5 19/09/2019 11:17:49

1019558 24 19/09/2019 11:44:37

1019560 30 19/09/2019 11:45:04

1019562 11 19/09/2019 11:45:27

1019563 11 19/09/2019 11:45:52

1019564 11 19/09/2019 11:46:13

1019565 11 19/09/2019 11:46:57

1019568 30 19/09/2019 11:47:30

1019576 25 19/09/2019 11:47:54

1019579 5 19/09/2019 11:48:21

1019580 16 19/09/2019 11:49:29

1019586 9 19/09/2019 11:50:20

1019588 9 19/09/2019 11:50:48

1019589 9 19/09/2019 11:51:25

1019622 9 19/09/2019 11:51:51

1019629 16 19/09/2019 11:58:28

1019632 19 19/09/2019 11:58:52

1019633 19 19/09/2019 11:59:52

1019653 5 19/09/2019 12:00:24

1019660 30 19/09/2019 15:18:17

1019661 3 19/09/2019 12:00:56

1019662 7 19/09/2019 12:01:38

1019663 25 19/09/2019 12:02:35

1019668 3 19/09/2019 12:03:03

1019670 32 19/09/2019 12:03:31
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1019673 32 19/09/2019 15:17:52

1019678 18 19/09/2019 12:04:05

1019683 8 19/09/2019 12:05:46

1019685 25 19/09/2019 12:08:47

1019727 30 19/09/2019 12:11:14

1019731 16 19/09/2019 12:12:15

1019733 11 19/09/2019 12:12:42

1019734 11 19/09/2019 12:13:07

1019735 3 19/09/2019 12:13:30

1019737 7 19/09/2019 12:45:22

1019753 3 19/09/2019 12:45:53

1019754 34 19/09/2019 12:46:24

1019764 32 19/09/2019 12:47:06

1019767 3 19/09/2019 12:47:41

1019768 32 19/09/2019 12:48:11

1019769 1 19/09/2019 12:49:09

1019772 16 19/09/2019 12:49:54

1019773 19 19/09/2019 12:50:18

1019774 7 19/09/2019 12:51:04

1019775 9 19/09/2019 12:51:27

1019776 16 19/09/2019 12:51:50

1019827 25 19/09/2019 12:52:11

1019832 16 19/09/2019 12:52:38

1019833 11 19/09/2019 12:53:03

1019834 7 19/09/2019 14:41:49

1019835 7 19/09/2019 14:42:22

1019836 16 19/09/2019 14:42:47

1019837 11 19/09/2019 14:43:13

1019838 9 19/09/2019 14:43:42

1019839 8 19/09/2019 14:44:11

1019840 7 19/09/2019 14:44:38

1019842 11 19/09/2019 14:45:06

1019849 5 19/09/2019 15:19:24

1019854 5 19/09/2019 14:45:35

1019855 5 19/09/2019 14:46:00

1019859 3 19/09/2019 14:46:23

1019861 30 19/09/2019 14:46:49

1019862 16 19/09/2019 14:47:25

1019863 25 19/09/2019 14:47:52
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1019864 25 19/09/2019 14:48:17

1019872 30 19/09/2019 14:48:54

1019873 30 19/09/2019 14:49:21

1019874 30 19/09/2019 14:49:59

1019875 30 19/09/2019 14:50:34

1019876 30 19/09/2019 14:51:26

1019877 30 19/09/2019 14:52:00

1019878 30 19/09/2019 14:52:25

1019881 19 19/09/2019 14:52:48

1019882 25 19/09/2019 14:53:10

1019892 30 19/09/2019 15:02:34

1019894 11 19/09/2019 15:04:15

1019895 9 19/09/2019 15:04:38

1019903 5 19/09/2019 15:05:13

1019904 20 19/09/2019 15:05:33

1019912 3 19/09/2019 15:05:55

1019925 25 19/09/2019 15:06:19

1019934 9 19/09/2019 15:06:43

1019942 34 19/09/2019 15:20:21

1019955 3 19/09/2019 15:07:39

1019956 30 19/09/2019 15:08:28

1019984 3 19/09/2019 15:08:50

1019985 14 19/09/2019 15:09:12

1019986 18 19/09/2019 15:09:35

1019987 25 19/09/2019 15:09:57

1019989 14 19/09/2019 15:10:27

1020005 16 19/09/2019 15:10:47

1020010 16 19/09/2019 15:11:13

1020026 32 19/09/2019 15:11:39

1020057 5 19/09/2019 15:12:08

1020058 5 19/09/2019 15:12:33

1020059 5 19/09/2019 15:20:45

1020060 5 19/09/2019 15:13:03

1020061 5 19/09/2019 15:21:20

1020063 5 19/09/2019 15:13:30

1020065 5 19/09/2019 15:13:53

1020066 5 19/09/2019 15:21:46

1020068 5 19/09/2019 15:14:25

1020072 25 19/09/2019 15:22:13
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1020074 30 19/09/2019 15:22:34

1020081 8 19/09/2019 15:23:10

1020082 8 19/09/2019 15:23:33

1020096 9 19/09/2019 15:29:00

1020108 12 19/09/2019 15:29:25

1020130 12 19/09/2019 15:58:45

1020131 12 19/09/2019 15:59:43

1020136 25 19/09/2019 16:00:05

1020137 25 19/09/2019 16:00:28

1020149 16 19/09/2019 16:00:51

1020150 16 19/09/2019 16:04:49

1020151 16 19/09/2019 16:05:09

1020152 16 19/09/2019 16:05:33

1020153 16 19/09/2019 16:05:58

1020163 16 19/09/2019 16:06:36

1020164 1 19/09/2019 16:07:00

1020165 1 19/09/2019 16:07:30

1020166 1 20/09/2019 11:52:41

1020167 1 19/09/2019 16:08:05

1020169 1 19/09/2019 16:09:47

1020170 1 19/09/2019 16:10:10

1020171 1 19/09/2019 16:10:29

1020173 1 19/09/2019 16:10:51

1020174 3 19/09/2019 16:11:15

1020179 30 19/09/2019 16:11:36

1020181 21 19/09/2019 16:11:58

1020184 1 20/09/2019 10:24:05

1020185 3 20/09/2019 11:53:24

1020186 3 20/09/2019 11:53:47

1020188 6 20/09/2019 10:24:56

1020189 7 20/09/2019 10:25:21

1020190 8 20/09/2019 10:25:41

1020191 9 20/09/2019 10:26:09

1020192 10 20/09/2019 10:26:31

1020193 11 20/09/2019 10:26:56

1020194 12 20/09/2019 10:28:29

1020195 13 20/09/2019 10:28:57

1020196 14 20/09/2019 10:30:14

1020197 15 20/09/2019 10:30:39
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1020198 16 20/09/2019 10:31:01

1020199 17 20/09/2019 10:31:22

1020201 19 20/09/2019 10:31:43

1020209 27 20/09/2019 10:32:09

1020218 25 20/09/2019 10:32:30

1020219 25 20/09/2019 10:32:51

1020220 25 20/09/2019 10:33:12

1020221 5 20/09/2019 10:33:50

1020222 5 20/09/2019 10:34:12

1020226 12 20/09/2019 10:34:37

1020251 33 20/09/2019 10:50:49

1020272 1 20/09/2019 11:55:08

1020278 5 20/09/2019 10:52:08

1020279 5 20/09/2019 10:52:38

1020280 5 20/09/2019 10:53:04

1020281 5 20/09/2019 10:53:29

1020283 5 20/09/2019 10:53:59

1020284 5 20/09/2019 10:54:22

1020285 5 20/09/2019 10:58:37

1020306 5 20/09/2019 11:55:37

1020318 30 20/09/2019 10:59:06

1020320 21 20/09/2019 10:59:31

1020322 24 20/09/2019 11:00:08

1020323 23 20/09/2019 11:00:45

1020324 17 20/09/2019 11:01:12

1020325 16 20/09/2019 11:07:35

1020327 23 20/09/2019 11:07:59

1020330 9 20/09/2019 11:08:25

1020332 9 20/09/2019 11:08:46

1020335 5 20/09/2019 11:09:11

1020336 12 20/09/2019 11:09:35

1020337 17 20/09/2019 11:09:57

1020338 12 20/09/2019 11:10:18

1020340 12 20/09/2019 11:10:39

1020341 12 20/09/2019 11:11:38

1020342 9 20/09/2019 11:12:26

1020346 30 20/09/2019 11:13:56

1020348 30 20/09/2019 11:14:23

1020350 5 20/09/2019 11:56:06
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1020352 5 20/09/2019 11:15:15

1020353 30 20/09/2019 11:15:53

1020355 30 20/09/2019 11:17:18

1020357 5 20/09/2019 11:17:42

1020358 30 20/09/2019 11:18:05

1020359 5 20/09/2019 11:18:29

1020370 9 20/09/2019 11:18:49

1020396 30 20/09/2019 11:20:41

1020400 16 20/09/2019 11:27:47

1020401 25 20/09/2019 11:30:40

1020402 25 20/09/2019 11:44:18

1020407 2 20/09/2019 11:44:43

1020416 5 20/09/2019 11:45:09

1020417 5 20/09/2019 11:45:34

1020422 9 20/09/2019 11:45:58

1020428 12 20/09/2019 11:56:48

1020432 30 20/09/2019 11:46:23

1020479 14 20/09/2019 11:47:21

1020490 30 20/09/2019 11:47:53

1020491 30 20/09/2019 11:48:17

1020493 3 20/09/2019 11:48:41

1020498 32 20/09/2019 11:49:06

1020500 5 20/09/2019 12:03:35

1020501 5 20/09/2019 12:03:59

1020502 5 20/09/2019 14:26:15

1020509 9 20/09/2019 14:26:38

1020510 9 20/09/2019 14:27:01

1020512 30 20/09/2019 14:28:25

1020520 21 20/09/2019 14:29:25

1020563 3 20/09/2019 14:29:50

1020564 4 20/09/2019 14:30:15

1020565 6 20/09/2019 14:53:58

1020566 7 20/09/2019 14:54:33

1020568 9 20/09/2019 14:55:08

1020569 10 20/09/2019 15:03:36

1020570 11 20/09/2019 15:04:01

1020571 12 20/09/2019 15:04:25

1020572 14 20/09/2019 15:04:49

1020573 16 20/09/2019 15:05:14
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1020574 17 20/09/2019 15:05:56

1020575 25 20/09/2019 15:06:18

1020576 28 20/09/2019 15:06:39

1020582 5 20/09/2019 15:07:05

1020584 5 20/09/2019 15:07:29

1020585 5 20/09/2019 15:07:51

1020587 5 20/09/2019 15:08:13

1020602 28 20/09/2019 15:08:34

1020604 9 20/09/2019 15:09:07

1020629 9 20/09/2019 15:09:32

1020653 5 20/09/2019 15:10:12

1020654 5 20/09/2019 15:55:34

1020655 5 20/09/2019 15:56:19

1020656 5 20/09/2019 15:56:45

1020660 5 20/09/2019 15:57:11

1020661 5 20/09/2019 15:57:34

1020665 30 20/09/2019 15:58:08

1020666 30 20/09/2019 15:58:33

1020673 11 20/09/2019 15:58:57

1020675 5 20/09/2019 15:59:20

1020676 5 20/09/2019 15:59:52

1020679 11 20/09/2019 16:00:30

1020680 21 20/09/2019 16:01:00

1020706 5 20/09/2019 16:05:39

1020707 5 20/09/2019 16:06:00

1020708 5 20/09/2019 16:06:23

1020709 5 20/09/2019 16:06:49

1020715 5 20/09/2019 16:07:28

1020717 5 20/09/2019 16:07:55

1020735 5 20/09/2019 16:08:18

1020736 5 20/09/2019 16:08:42

1020737 5 20/09/2019 16:09:22

1020738 5 20/09/2019 16:09:45

1020739 5 20/09/2019 16:10:08

1020740 5 20/09/2019 16:10:38

1020741 5 20/09/2019 16:11:02

1020743 5 20/09/2019 16:11:26

1020747 5 20/09/2019 16:12:04

1020748 5 20/09/2019 16:20:27
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1020749 5 20/09/2019 16:20:49

1020751 5 20/09/2019 16:21:10

1020752 5 20/09/2019 16:21:33

1020755 5 20/09/2019 16:21:53

1020756 5 20/09/2019 16:22:14

1020811 11 20/09/2019 16:23:28

1039998 34 18/09/2019 12:15:44

1053977 3 18/09/2019 12:03:09

1109779 9 18/09/2019 12:11:00

1158594 3 18/09/2019 12:05:23

1234283 5 18/09/2019 12:09:13

1269438 31 18/09/2019 12:01:30

1303239 30 18/09/2019 12:00:01

1354654 34 18/09/2019 12:13:55

1463889 34 18/09/2019 12:17:31

1529177 99 20/09/2019 14:23:24
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: saucanaa : 
NOTICE

vyaapar icanh ko pMjaIkrNa ko ilae Aavaodk tqaa [sako AiBakta-AaoM sao 
ivaSaoYa $p sao yah p`aqanaa- kI jaatI hO ik p~acaar krto samaya saMbaMiQat 
vyaapar icanh rijaYTI/ kayaa-laya ka saMpUNa- saMdBa- , p~ saM#yaa ,tarIK , 
Aavaodna saM#yaa tqaa saMbaMiQat vaga- ik saM#yaa ka ja$r ]llaoK kroM 
ijasasao ik p~aoM ko yaqaaSaIGa\ inapTana krnao maoM sauivaQaa haogaI 
 
Applicants for registration of Trade Marks and their agents are 
particularly requested to quote in their replies full and complete 
Reference Letter No. and date, application number and the class to 
which it relates and send to the concerned office of Trade Marks 
Registry. This would facilitate quick disposal of letters. 
             

            Aaoma Pa`kaSa gauPta          Aaya.e.esa.
mahainayaM~k ,eksva 

AiBaklp tqaa vyaapar icanh
 

OM PRAKASH GUPTA , IAS
CONTROLLER-GENERAL OF PATENTS, 

DESIGNS, TRADE MARKS & GI 
 

             Baart sarkar vyaapar icanh rijasT/I ,mauMba[- 400037 
                           Wara p`kaiSat

                   Published by the Govt. of India, 

Trade Marks Registry, Mumbai-400037
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